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LOK SABHA DEBATES

LOK SABHA

Monday, June 13, 1977/Jyaistha 23,
1899 (Saka)

The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]

OBITUARY REFERENCE

MR. SPEAKER: Hon. Members, I
have to inform the House of the sad
demise of one of our former col-
leagues Shri K. K. Warior, who pass-
ed away at Trivandrum on the 12th
June, 1977 at the age of 69.

Shri Warior was a Member of the
Second and Third Lok Sabha during
the years 1957—67, During the Third
Lok Sabhg he represented Trichur
constituency of Kerala State. He
played a prominent role in the strug-
gle for independence and suffered im-
prisonment several times during the
British regime. A renowned social
worker and trade unionist, he always
championed the cause of the down-
trodden. He was also a Journalist
and edited “Navjeevan”, 5 daily pub-
lished from Trichur. He used to take
active part in the proceedings of the
House and by his amiable nature, he
had endeared himself to his col-
leagues.

We deeply mourn the loss of this
friend and I am sure the House will
join me in conveying our condolences
to the beraved family.

The House may stand in silence for
a short while to express its sorrow.
The Members then stood in silence for

a short while.

532 LS—1

-
ORAL ANSWERS TO QUESTIONS

Proposal for Change in 104213 Sys-
tem of Education

— *
*1. SHRI G. M. BANATWALLA:
SHRI NATHU SINGH:

Will the Minister of EDUCATION
SOCIAL: WELFARE AND CULTURE
be pleased to state:

(a) whether there ig any proposal
under consideration of Government
to change 104-24-3 education system
throughout the country;

(b) whether there ig also a propo-
sal under consideration of Govern-
ment to make some changeg in the
education system from Primary to
Graduation; and

(c) if so, the main features of the
proposal and the time by which it
will be effective? :

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTU'RIS
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). The 10 plus 2 plus
3 pattern, which covers education
from primary to graduation, is under
review, Discussions are being held
with some Members of Parliament,
educationists, Vice-Chancellors, repre.
sentatives of teachers’ Organisation,
Educational Administrators, parents
and members of the public. It will
be necessary to consult the States also.
The final picture as a result of the
review is yet to emerge.

SHRI G. M. BANATWALLA: What
are the tentative proposals for the
necessary changes?

DR. PRATAP CHANDRA CHUN-
DER: As I have replied, through you,
Sir, to the hon. Member, the matter
is being discussed and whatever deci-
sion will be taken will be placed be-
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‘fore this august House. The last Na-
tional Policy on Education was deter-
mineq in 1968 by both the Houses of
Parliament, So, whatever changes
will be proposed will be brought be-
tore this House. But in brief, I might
indicate to the hon. Members that ge-
nerally it is thought that the 10 stage
should remain because that is, more
or less, uniform throughout the coun-
try. But the book load will have to
be reduced because there is a univer-
sal complaint that students are over-
loaded with books and so they cannot
manage all this in a proper manner.
There is a tendency to book-learning
and crammin and the real personality
of the student is not developed.

Secondly, at the plus 2 stage, the
National Policy on Education indicat-
€d that the location could be in school
or college or both according to local
conditions. The tendency has been to
locate it in schools only. But the up-
grading of schools has not taken place
in a proper manner because of lack
of funds. So, it is proposed that we
should stick to the recommendation
contained in the National Policy on
Education that the location at least
for some time to come will be either
in school or in college or both ac-
cording to local conditions,

Then, at the plus 2 stage, the voca-
tiona] course and the academic course
are now biffurcated and there is a
complaint that there should be some
fluidity or flexibility between the
two. It has been said that those who
take up wvocational course cannot in
the end come up in the academic
sphere, that they will reach a dead-
end, so to say and that it is not pos-
sible for us to provide for job oppor-
tunities to students who take up vo-
cational courses. So, it is suggested
that there mav be some flexibility bet-
ween the academic system ang the
vocational system.

Lastly, with regard to plus 3 slage,
already, the Central Advisory Board on
Education has recommended some
<change. It has been supggested that 2
years for Pass course and 3 years for
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Hons. course may be recommended.
Now we find that in certain States
this system of two years for both pass
and honours course is there. The sug-
gestion is that we must leave it to the
States to pursue their own line of ac-
tion. In other words, if a particular
university in a State....

(Interruptions)

MR. SPEAKER: The whole policy is
being enunciated. It is question hour
where you ought to answer to the
point. You please go aghead and con-
clude, '

DR. PRATAP CHANDRA CHUN-
DER:; I am only saying about the sug-
gestions. The hon. Member wanted to
know what was the line of discussion.
Unless I cover all the three stages, it
is not possible to make it understand.
Mr, Speaker, these are the sugges-
tions because he wanted this system
to be clarified. So, in the plus three
stage, it is also suggested that in some
States it may be two years period for
finishing both pass anq honours course.

SHRI G. M. BANATWALLA: Mr.
Speaker, Sir, several suggestions have
been received. But has the Govern-
ment been able to frame any propo-
sals of its own upto now? I would
also like to know whether the opinion
of the State Governments is also being
sought for making the pattern uniform
throughout the country.

DR. PRATAP CHANDRA CHUN.-
DER. As I have already mentioned in
the substantive answer, it will be
necessary to consult States also and
in many States, as you know, the
States Governments are not there, the
popular Governments are not there.
So, we are waiting for the results of
the elections, and after the results are
known it will be taken up.

(Interruptions)

DR. SUSHILA NAYAR: I would
like to know from the hon. Minister
whether he is aware of the fact that
in most of the schools the facilities for
vocational training are very very in-
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adequate and this has been causing
deep concern to the parents all over
India as .to what is going to be the
fate of their children who are now to
go into 10 plus 2 stage? Secondly,
the Minister has said in his reply that
there are some States where two years
system or (plus 3 stage) is there for
both pass and honours course and
that this may continue. If it is to con.
tinue, then the whole purpose of 10
Plus 2 plus 3 will be lost. Will the
Minister consider the feasibility of
making it a uniform pattern, that is,
two years for pass course and three
years for honours, so that the Public
Service Commission and the employers
know what is the standard of educa-
tion of a particular student, from
whatever State he may come?

DR. PRATAP CHANDRA CHUN-
DER: As I have already pointed out,
the final decision is not taken and we
are not in a position te taks the
final decision yet, I am quite
conversant with the complaints about
vocationalisation and we have receiv-
ed deputations of different bodies like
representatives of teachers and re-
presentatives of parents concerning
this voecationalisation. We are trying
to look into this matter. As regard the
uniformity of pattern, I am afraid,
even the Kothari Commission thought
that in a country like India, there can
be no total uniformity and it had re-
commended that there might be flexi-
bility according to the local situation.

SHRI A. E. T. BARROW: May I
know from the hon. Minister the
names of the States which Lave
already implemented the 10-|-2
pattern.

DR. PRATAP CHANDRA CHUN-
DER: Before the Report was siab-
mitied by the Kothari Commissicn,
Kerala and Lakshadweep had adopted
this pattern. Then, after the National
policy of 1968, four States did so, viz.
Andhra Pradesh, Karnataka, Maha-
rashtra, Goa, Daman and Diu. The
Stateg where decisions to implement the
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patterr have been taken and where
implementation is in progress are
Assam, Gujarat, Jammu & Kashmir,
Tripura, West Bengal, Dadra & Nagar
Haveli, Sikkim, Andaman & WNicobar
Islands, Arunachal Pradesh and Delhi,
Tamil Nadu, Chandigarh, Manipur,
Orissa, Punjab, Rajasthan, Haryana,
Himachal Pradesh, Bihar, Nagaland.
But in Madhya Pradesh, no decision
has been taken. In Uttar Pradesh
there is already the structure of
10+2+42 and that :s going on. As
regards Meghalaya and Mizoram, the
latest position is not known. We are
informed that in Mizoram the matter
is under consideration.

*ft gOW AT WHAT : WA AT
TR, W WAAT et ST X g
I § I=ra fear & fF 1968 & ==Y
Afr F R ss R R A &)
TF I IFR AR G g 5 e
foer ¥ ¥ oY 3o am wET &1 A
9 ATAH F AAAG Tt ST F SqOAAw
Mgar § Fa1 gW avq #t fawfor &
s & fr g faen o AY @dw
31 913 ? gaa wfafem ford F6w
T WY Feor@ fevaT T A F4T 7AY FHTL
Sa¥r fawifa #t quidar am w3 ?
afg gi, @ Fx aF ?

DR. PRATAP CHANDRA CHUN-
DER: The recommendation of the
Kothari Commission had mnot been
adopted in full by the previous Gov-
ernment. For instance, the Xothari
Commission decided by majority that .
education must not be in the Conecur-
rent List, but after the Constitution
was amended, it has been brought .o
the Concurrent List. Then again, as
mentioned just now, the Kothari
Commission wanted flexibility, keep-
ing in view the general uniformity of
pattern only, but that also was not
accepted in full We are examining
the different aspects of the Kothari
Commission’s Report and the proposals
will soon come up before this august
House.
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. St gwN W ¥OATE : WeOw
HEIZG, AT TZ A9 FT I AT HAT |
T 1968 ¥ &+ Afa AT 3+ faar
g 7Y fawrfow F AT STEwd frar
T Y QA g S ?

DR. PRATAP CHANDRA CHUN-
DER: Regarding free education, suchk
education not only up to the Primary
stage but up to 14 years, had been
provided in the Directive Principles
under Article 45 of the Constitution, to
be implemented within ten years from
ihe time of adoption of the Constitution,
but, unfortunately, this has not been
done. In the Statement I made in this
august House earlier in the last
Session, I was laying greater emphasis
on eradication of illiteracy and on
Primary Education This will be con-
sidered in due time.

WA qoTw MR WEqe AT,
fomr owaY 7 a7 7@ ww @ =@ &
forr st & wEmT A § q@i 0%
freri w1 $1E sfrwroer T gur wafag
F Iy A @A A
FY AT et AT A g ? '

Al e d fF g a@rk e
WA FEw A @A T § A A
frr sorreft o7 wF #f qw I 8
Ffardy Feaar qg of fF ARTEw
G V& FIA AT A9 57 77 wfqssr
e & & fau 9 &0 $3 Afe
g FGAT WIS AuA § 7 A7 &Y g§—
W Wy ¥ #T St off 3% aaa ?

DR. PRATAP CHANDRA CHUN-
DER: As regards Teachers’ Training,
steps have already been taken. Apart
from that, the NCERT has started a
Correspondence course in certain sub-
jects, It ig admitted that some im-
provement has to be effected in this
measure, and Government is quite
aware of this fact.

As regards Vocalisation, this is
really a problem not only of the Edu-
cation Ministry but it is a general

JUNE 13, 1977

Oral Answers g

economic problem of the whole coun-
try and unless there is general eco-
mere education in the vocation field
nomic improvement in the country,
may not help the students much be-
cause we often find that in spite of’
technical education and engineering,
education, Graduates and other stu-
dents go unemployed.

SHRI HITENDRA DESAI: What
is the policy of the Government re-
garding the teaching of English in
this coursey

DR. ,PRATAP CHANDRA CHUN-
DER: I don’t think this arises out of
the question that has been put. If a
separate question is put, T shall deal
with it.

SHRI R. K, MHALGI. May I know
when the review of the whole scheme
is likely to be completed?

DR. PRATAP CHANDRA CHUN-
DER: It is taking time. As you know,
the National Policy wanted review of
the whole position every five years.
The review was due in 1973, but that
was not done. We have taken up the
review, we are consulting many peo-
ple conversant with this matter and
I believe, we will be able to place
the whole scheme in the course of
this year.

DR. MURLI MANOHAR JOSHI: Is
there any proposal to consult various
teachers, both of secondary schools
and Universities and to convene a
conference for this purpose so that
the whole policy regarding 10 plus
two plus three is thrashed out?

DR. PRATAP CHANDRA CHUN-
DER: We did not have a formal con-
ference, but the whole thing was
done informally just to assess the
views of different sectors in the edu-
cational field and a large number of
teachers' representatives were infor-
mally called. I might say that head-
masters, principals of different
schools, some of the representatives
of teachers’ organizations and even
some Members of Parliament who are
well known for their connection with
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the educational field were informally
called,

SHRI C. K. CHANDRAPPAN: The

hon. Minister has stated that he had
called a meeting of representatives of
various organisations angd those im-
portant Members of Parliament who
are connected with education to dis-
cuss this matter. First of all, ] would
like to know, what was the criterion
based on which he selected the orga-
nizations and Members of Parliament.
I found in the list of organizations
invited a new organization called Bha-
rativa Shramik Shikshak Mandal. It
is a RSg sponsored body. During the
last one decade, this country has
come to the conclusion after Kothari
Commission that there should be a
uniform system of education in our
country. Immediately after assuming
office, the hon, Minister rushed to the
conclusion that this should be chang-
ed. My specific question considering
all this is whether he is prepared to
convene a meeting of representatives
of teachers, students, organizations
concerned with education, - patents
and those members of Parliament
who are genuinely interested in edu-
cation and not according to his ecri-
teria.

DR. PRATAP CHANDRA CHUN-
DER; As some hon. Members had ex-
pressed concern that something should
be done immediately, we had con-
sulted some of these gentlemen and
ladies who are considererd to be ex-
perts in the field. I would respect-
fully submit that there cannot be any
finality in the choice of representa-
tives of any particular body and there
will always be some questions. Whom_
soever we might choose, this difficulty
will be there.

But here we have proceeded irrespec.
tive of any party affiliation and from
the list you could find that even some
colleagues belonging to the Opposi-
tion were also present....(Interrup-
tions).

SHRI T. A. PAI: After 30 years of
independence we are till continuing
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to be an illiterate nation with 70 per
cent illiteracy. The hon. Minister
while replying said that he is think-
ing of the primary education and re-
moval of illiteracy in due courss and
they have been busy tinkering with the
problem at the top adding one more
year here or deducting one year there,
making guinea-pigs of our children.
Does he propose to change the content -
of education rather than the length
and duration of education? I am
afraind he is consulting only those
vested interests in education as to
what type of education this country
requires. But that may not be wvalid
because even in China they had to
close the universities.....

MR. SPEAKER: It is a maiier of
opinion. There is no gquestion...(In-
terruptions).

it frraraaw seafwr s
wgieg, & greiy Ut nEew ¥ sEAr
;'wmmgﬁswq’r 10 ' 2-! 3EH 9T
K@ B, IO s el § A A%
P’Qmﬁmg‘rmﬁu afz g @
f‘%ﬂ%hqmwwmmﬁmi%ﬁ?

DR. PRATAP CHANDRA CHUN-
DER: The Government are quite
aware of the problem and they are
trying to see how it can be met.

SHRI P. V. G. RAJU: In 1963-64
there was a proposal with the Gov-
ernment of India to have an all India
Educational Service. If teachers from
Assam can go and teach in Kerala and
a teacher from Gujarat can come to_
Andhra Pradesh, it will lead to in-
tegration. What has happened to that
proposal of having an All India Edu-
cational Service? Can it not be
revived by the present Government?

SHRI EANWAR LAI, GUPTA:
How does it arise out of this question?

MR, SPEAKER: Next queetion.
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Drought Relief Work in Tamil Nada
_i_
*2. SHRIMATI PARVATHI
KRISHNAN:
SHR1 K. MAYATHEVAR:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the amount programmeq and
proposed to be spent by Central Gov-
ernment on drought-relief works in
Tamil Nadu gurirg 1977;

(b) whether Government have re-
ceived representationg regarding in-
adequacy of the amount and for in-
crease in the amount for relief; and

(c) if so, the extent to which the
amount programmed for relief is pro-
posed to be enhanced on the basis of
such representations?

THE MINISTER OF STEFL AND
MINES (S!HRI BIJU PATNAIK): (a)
There is no programme of Central
Government expenditure on drought
relief work in Tamil Nadu during
1977.

(b) Government has received no
representation from Tamil Nadu Gov-
ernment as yet,

(e) Does not arise.

SHR1 K. LAKKAPPA; Mr, Spea-
ker, Sir, question No. 6 can also be
taken up together.

MR. SPEAKER: No, please. It is
a separate question.
SHRIMATI PARVATHI KRISH-

NAN. The drought situation in Tamil
Nadu has been quite serious and it
has been brought to the notice of the
Government even on the floor of this
House when President's Address was
being discussed. Secondly. a'l drcught
relief work came to g stand-still on
the 31st of March. In the villages of
the majority of the districts even
drinking water is not available. What
does Government propose to do about
the relief work for the people of
Tamil Nadu and what is the perspec-
tive for them?
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The reply that .... no money has
been spent and nothing is being done
is shocking.

SHRI BIJU PATNAIK: I think the
hon. member has misunderstood my
reply. I said that this Government
has received no proposal from Tamil
;\Tﬂadu Government a5 yet for assist-

cE.

SHRIMATI PARVATHI KRISHNAN:
This Government has been the Govern-
ment of Tamil Nadu from 23rd of
March.

SHRI BIJU PATNAIK: There still
exists the Tamil Nadu Government ang
the formal proposal from Tamil Nadu
Government has not yet come. For
the satisfaction of the hon. Member 1
would like to say that I have received
information from the Tamil Nadu Gov-
ernment that they are going to spend
in 1877-78 Rs. 739.24 lakhs on drinking
water supply schemes and employment
oriented scheme. We Lave received no
request from Tamil Nadu (Government
to give them any further plan assis-
tance.

SHRIMATI PARVATHI KRISHNAN.
The question was not whether the
request from Tamil Nadu Government
has been received but the question was
that Government receivej representa-
tiong and representations had been
made on the floor of the House wherr
the debate on Tamil Nady Budget was
made in the last Session, The whole
issue is heing evaded. Here the Gov-
ernment is responsible to the people.
Answers have to be given here in this
House because Tamil Nadu is under
President’s Rule, I would like to know
the schemes that are being undertaken,
apart from drinking water scheme I
would like to know whether the schemes
for drought relief are to create lasting
asset or not. Hag the Government
gone into it? If not, why is this
delay being caused?

SHRI BIJU PATNAIK: The State

Government of Tamil Nadu has ap-
proved the fallowing scheme for execu-
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tion during 1977-78 in the drought af-
fected area.

Drinking water supply scheme  Amount

1. Bore Well (2547)  Ras. 241.97 lakhs

2. Pipe water supply 100.00 ,,
3. Deepening of drinking
water wells 24.00 ,,
Employment oriented scheme :

4. Afforestation . « 3-64 lakhs

5. Soil conservation 45°54 5>
6. Fair weather roads 9896 ,,
7. Special minorirrigation
programme . . . 7689,
8. Accelerated minor irrigation n
programme .. 148-24 .,
TorAL - 739'24 5

DR. SUBRAMANIAM SWAMY: I
would like to know from the Minister
whether it is not a fact that during
this one year of President’s Rule
before the results of the Lok Sabha
elections were announced, the drought
relief funds were utilised by the Ad-
ministration for election purposes.
Congress Party volunteers were re-
cruited and used for election purposes.

MR. SPEAKER: Do not use the
Question Hour for this.

DR. SUBRAMANIAM SWAMY: I
have been in Tamil Nadu and I can
tell you that youth congress volun-
teers, congress volunteers were on the
pay roll of the Government “o work
for the Congress party in election and
all was budgeted in drought relief.
Will the Minister order a probe into
the expenditure?

MR_ SPEAKER: Next question.

DR. SUBRAMANIAM SWAMY:
May I know why have you not allow-
ed this question?

- MR, “SPEAKER: You may ask a
separate question.

JYAISTHA 23, 1899 (SAKA)
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Storage of Foodgraing by F.C1. in
Open Place
...l_
SHRI K. A, RAJAN:
*3. SHRI M. KALYANASUNDA-
RAM:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state: .

(a) whether about 5 million tonnes
of the foodgraing stock with the FCI
is being stored in open place;

(b) whether this ig getting deterio-
rated and becoming unfit for human
consumption; and

(c) if so, the facts thereof and what
measures are being taken to increase
the off-take from F.C.I.?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a).
Yes, Sir, under Cover and Plinth (CAP)
Storage.

(b) and (c). A statement is placed on
the Table of the Sabha.

Statement

CAP storage is only a short term and
emergent measure. There is likely tc
be some damage to the grains due to
floods, cyclones etc. However, every
precaution ijs taken to prevent such a
damage.

The important measures taken to
increase offtake of food-grains, are:

(a) The demands of the State Govern.
mentg for allotment of wheat and milo
from the Centra] Pool are being met in
full. The State Governments have also
been authorised to place indents for
issue of wheat and milo directly on the
Food Corporation of Ii:dia in anticipa-
tion of formal allotment from Food
Department. Allotment of rice is also
being made to the deficit States liberal-
1y.

(b) All the State Governments have
been further advised:

(i) That the existinz scale of ration
be increased for the time being
from the present ilevel of 8
Kgs. per month to 12 Kgs. per
head per month, the exira
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quantity being supplied in the
from of wheat or wholemeal
atta/milo.

{ii) To supply 12 Kgs, of wheat/
wholemeal atta per adult lab-
ourer per month without the
requirement of ration ecards

- at all major irrigation and
construction projects ag well
as at relief works.

(iii) To consider pPaying part of the
wages to labour employed on
irrigation projects and other

developmental works as also

labour employed on relief
works in the form of wheat
and milo.

{iv) That more raticn shops/fair
price shops may be opened so
as to make foodgrains avail-
able closer to the doars of the
consumers &snd the ration
shops should be adequately
stocked with foodgrains. It
has been stresseq that Fair
Price Shops should pe particu-
larly opened in Industrial
areas, slum areas etc, which
could not yet be fully covered
by the Public Distribution
System,

{v) To consider formulaiion of a
suitable scheme for giving
advance of money for purchase
of foodgrains through the
Public Distribution System to
their employees as well as the
employees of their Public
Sector undertakings on the
pattern of scheme formulated
by the Ministry of Finance for
allowing interest free advance
to Central Government
employees for drawal of food-
grains in bulk through Public
Distrihution System.

SHRI K. A, RAJAN: The reply of the
#on. Minister i quite evasive and
wague. I would like to know from the
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Minister as to what is the actual
tonnage which has got damagedq under
CAP storage. . .

SHRI BLJU PATNAIK: I wonder if
he hag not received a copy of the
statement. Have you got a copy?
Have you received it? 1 don't know
whether he has received it.

SHRI K. A. RAJAN: 1 have read
that statement.

SHRI BIJU PATNAIK: The answer
is very simple. I said yes.

SHR1 VAYALAR RAVI: e is a
Steel Minister. How can he answer thdg
question? The concern:d Minister
must come here. There ig no Minister
here.

SHRI K, LAKKAPPA: Where is the
Minister?

SHRI BLJU PATNAIK. The question
is very simple. He asked whether 5
million tonnes of focdgrains stocked
with FCI is being stored in open place.
I have answered it, If the hon. Mem-
ber does not want to hear the answer,
I cannot help it.

SHRI K. LAKKAPPA: You are not
answeﬁng it.

MR. SPEAKER: The person who has
put the question is waiting to hear the
answer., Meanwhile all of you start
getting up. This should not happen.
Will you kindly allow him to answer?
Or else, we will go to the next question,

SHRI BLJU PATNAIK: The hon.
Member put a question whether 5
million tonnes of foodgrain stocks with
FCI is being stored in the open space.
1 said about it. He asked whether any-
thing has deteriorated or has become
unfit for human consumption and so on
and the measures taken to prevent
these things. I have stated about all
these steps in the statement given.
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SHRI K. A. RAJAN: I wanted to
know how many million tonnes are
in the CAP storage and how many
million tonnes have got damaged out
of it. Secondly, I would like to
know. ...

MR. SPEAKER: One by one.

SHRI BIJU PATNAIK: He can
catalogue all these: I have no objec-
tion. I have a good memory.

MR. SPEAKER: I will allow him
again.

SHRI BIJU PATNAIK: The total
tonnage under CAP storage is 5.4
million tonnes. The damage is of the
order of 25,352 tonnes.

The total food storage is 15.7 million
tonnes, and the percentage of damage
is less than half,

SHRI K. A. RAJAN: It is suggested
in the reply under item 5 that suitable
schemes are being evolved through a
public disribution system to the
employees in the public sector and

other industrial undertakings. I would -

like to know whether any concrete and
practical measures have been taken in
the matter.

SHRI BIJU PATNAIK: We have
advised the public sector undertakings
and the State Governments about what
is known as ‘Food for Work' schemes.
These are being pursued vigorously
Such ‘Food for Work' schemes are
being undertaken and we putting
pressure about these schemes.

st W@ WS : T WA Ay
ARIRT A T Y FAT w41 F Tg 50
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SHRI BIJU PATNAIK: Sir, the
total foodgrains in storage, as I said,
is about 15.7 million tonnes of which
about 5.4 million tonnes is under this
arrangement. It is not just kept in
open air; It is all covered. These
things come in; if something goes out
udner public distribution system,
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something is taken in for levy and
other things.

This is a rotating thing. It is not
that the whole thing is kept like that
It is a rotating thing, I should say
that on an average fifty per cent
comes in and fifty per cent goes out.
It is continuously rotating and there
is no stock today which is more than
18 months old.

SHRI VINODBHAI B. SHETH:
Will the Minister let us know the
cost of construction of godown and the
loss of foodgrains and due to the eon-
tamination of Yoodgrains, how much
is the loss of lives?

SHRI BLJU PATNAIK: There is
no loss of life as such. As I explained,
the total loss is less thap half a per
cent which is valued at about Rs.3-1,2
Crores.

SHRI P. RAJAGOPAL NAIDU:
Sir, the Minister just now said that
the foodgrains were being distributed
under the food for work scheme, May
I know how much of foodgrains has
been distributed under such a scheme?

SHRI BIJU PATNAIK. This is given
generally to the State Governments ang
we have to get the reports from the
State Governments to give the final
figure. This has been done continously
even when your Government was in
office,

Housing the Economically Backward

*4, SHRI V. M. SUDHEERAN: Wi]]
the Minister of WORKS AND HOUS.-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) the policy of the Government
regarding housing the economically
backward classes of India;

(b) whether there are suggestions
from the Government of Kerala in
this regard; and

(c) if 80, what action the Central
Government propose to take on the
same?
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The mawn thrust of the
programme in the Fifth Plan is direct-
ed towards ameliorating the concitions
of the backward sections of the society.
This is sought to be achieved by taking
up construction of houses by the
various executing agencies, for persons
belonging to economically weaker
sections and low incceme group under
various housing schemes and pro-
grammes and by taking up on a large
scale a programme for the provision of
house sites to landless workers in
rural areas.

(b) The Government of Kerala had
approached the Ministry of Works and
Housing in August, 1975, for - further
financia] assistance of Rs. f crores for
provision of about 78,000 house sites to
landless workers.

(¢). The Government of Kerala were
informed that as the scheme for provi-
sion of house-sites to landless workers
in rural areas was in the State Sector,
it was to be implementeq out of the plan
funds earmarked for lhe State Govern.
ment for their various development
programmes and that the Government
of India had no separale funds for
allocation to-the State Government for

the purpose,

SHRI V. M. SUDHEERAN: Sir,
the answer is not indicative of the
real work that has been done in
regard to houses to landless workers
and Harijans in the rural areas. May
I know from the Government what
concrete steps have been taken by the
Government in that regard and the
total number of houses provided to
the landless workers and Harijans in
different States by this scheme?

SHRI SIKANDAR BAKHT: Infor-
mation regarding houses provided to
Harijans is not with me.

SHRI V. M. SUDHEERAN: The
Kerala Government has introduced
one lakh housing scheme under which
85000 houses have been completed.
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Further schemes have been introduced
by them and they have sought the
Central assistance. You are refusing
to give the assistance to the Kerala
Government. 1 want to know why
such a discrimination is being shown
to Kerala Government. Will the
Government give the necessary .assis-
tance in this regard?

SHRI SIKANDAR BAKHT: I am
afraid the information which the hon.
Member gave about the discrimination
is not very correct. The Kerala Gov-
ernment had earmarked 96,000 house
sites and houses to be provided. They
are the only one State who had almost
completed their job. A project of
96,000 house sites was created in the
Central sector in 1972. In the beginn-
ing of the Fifth Plan the projec was
passed on to the State sector. In 1973
they came up with another proj.-t for
the construction of 77,793 house sites.
They were told first to complete the
96,000 house sites. Later they came
with a demand for Rs. 6 crores. They
were then told that it is now in the
State sector and allocations are pre-
vided in the Plan outlay.

ot st W : werw wRRw, &
H9F I JEAE T S q S
aear g 5 & aw ¥ S feaw
gfard #1 feaR o sl & o T3
g7

TR AT g Al T F A o

T g |
st st Wi & S SEa
fa frew o& @mw & e fraw a9l

# gz f7ad a1 9% € W I99< faoey
Sifraw Y ag@ ST T I g ?

SHRI SIKANDAR BAKHT: I do
not know whether the Hon'ble Mem-
ber means house sites or houses. The
figures upto 28th February, 1977 are
that 9.29 lakh houses were sanctioned
whereas 6.96 lakh houses were com-
pleted.
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SHRI SIKANDAR BAKHT: It is
not premium fees but Rs. 150,00 were
given for’ development per house site.
In 1976 it was revised to Rs. 300 for
house site in the plains and Rs. 500
for house sites in hilly areas.
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SHRI A. C. GEORGE: The hon.
Minister was kind enough to agree
that housing programme has been
very effectively implemented in Kerala
inspate of the financial stringencies.
In view of the ambitious programme
launched by the Government of India
for building houses, will the hon.
Minister jnform the House how much
aid has been given to them from

HUDCO?

SHRI SIKANDER BAKHT: Against
the project cost of Rs. 37.67 lakhs they
have been sanctioned Rs. 36.75 lakhs
out of HUDCO funds. This is against
the latest request received from them.

Rural Poor
*5. SHRI K. MALLANNA:

‘Will the Minister of AGRICULTURE
AND IRRIGATION
be pleased to state:

(a) whether Government have re-
ceived complaintg that with the
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change in the Government, landlords
have begun to harass the rural poor;

) (b) whether landlords are snatch-
Ing away lands distributed to the
landlesg under the quantum of mini-
mum wages paid to agricultural work-
€rs angd rural debts which were liqui-
Eiated are being realisedq at compound
interest rates; and

(c) if so, the steps taken by Gov-
ernment to save the interests of the
landless?

THE MINISTER OF STEEL AND
MINES (SHRI BLJU PATNAIK):

(a) No, Sir,

(p) No such case has come to the
notice of the Government,

(c) The question does not arise,

SHRI K. MALLANNA: Sir, the
answer given by the Minister js in-
correct. The government hag not
understood the seriousness of the
situation. There are so many ins-
tances in states like Bihar, Orissa,
and Andhra Pradesh. In Bihar the
home State of Loknayak Jayaprakash .
Narain, landlords affected by the
agrarian reforms resort to all sorts
of atrocities and violent acts against
Harijans and share croppers. In the
Nandyal parliamentary constituency
of Andhra Pradesh from which you
were elected, landlords and influen-
tial classes committed atrocities and
violent acts on Harijans and rura]
poor and they were disclosed by the
district collector in a statement on
31-3-1977. You yourself criticised
the district collector on 19 April in
a Press conference: it was like an
opposition leader. You said that
officials must behave in a proper
manner. In these circumstances may
I know from the hon. Minister the
action taken against those people?

SHRI BIJU BATNAIK: I have al-
ready stated that there was an un-
starred question No, 102 in regard
to this matter and the Government
had asked all the state governments
for reports. No reply has yet beem
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received from many, From certain
Union Territories reports have come
that there wag no such harassment.
The hon, Member refers to part (b)
which says whether the landlords
were snatching away land distributed
to the landless. The Government has
not received any specific instance of
harassment where lang distributed
to the landless has been taken away
by the landlord or that the rural
debt which was liquidated had been
reimposed. If the hon. Member has
any specific case, he may pleage bring
it to our notice and we shall certain-
ly take gaction,

SHRI K, MALLANNA: This iz a
government of enquiry commissions
which upholds the rule of law; they
have constituted many enquiry com-
missions. In respect of atrocities and
violent acts against the landless, may
I know whether the minigtry is
thinking of constituting any enquiry
committee,

SHRI BIJU PATNAIK: The hon.
Member should refer the matter of
atrocities committed if any, to the
Ministry of Home Affairs and not to
the Ministry of Agriculture,

SHRI YESHWANTRAO CHAVAN:
I was rather surprised when the
hon. Minister who deputises for the
Apgriculture Minister saiq that there
were no reports received. I can say
from my own experience of the last
15 days of campaign that in states
like Orissa ang Bihar, a large num-
ber of people came to ug complain-
ing about being deprived of their
lands. This is a public issue. If the
government merely says that it did
not get reports, that is not the way
administration functions. It is a seri-
ous matter. Poor people have been
given landg and they are being dep-
rived of it.

MR, SPEAKER: So, will the gov-
ernment take steps in this regard? Is
that your question?

SHR]I YESHWANTRAO CHAVAN:
An jmportant minister like the Agri-
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culture Minister is not here. Is this
the way government functions?

SHRI BIJU PATNAIK: With due
respect to the leader of the opposi-
tion, T know he has made a speech,
But what is his question..., (Inter-
ruprions). He made a statement that
in a short one and half day's trip to
Orissa he found a large number of
instances where people had been
ousted from the landsg distributed to
them. I submit that it is not true.

MR. SPEAKER: The Leader of the
Opposition has pointed out that this
is an important question and the
minister iz nat here, All of us know
that most of the members and minis-
ters were engaged in election work,
There is no alternative but to wait for
them and ther will be here day after
tomorrow. Meanwhile, he has
answered the question and said. “It
is not correct”. It is mnot uaparlia.
mentary to say that it is not correct.
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SHRI BLJU PATNAIK: There are
Instances that most of the big land-
lords happen to be Congressmen,

SHRI MOHD, SHAFI QURESHI:
On a point of order, Sir.

MR. SPEAKER: In Question Hour,
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there is no point of order, You can
ask your supplementary later on.

SHRI BIJU PATNAIK: The
Leader of the Opposition was good
enough to provoke and therefore, I
have to state the facts. If any
snatching has been done which has
not been brought to the notic2 of the
government, it must have been done
by the big landlords who belong to the
Congress Party.

SHRI M. N. GOVINDAN NAIR:
May I know whether it has come to
the notice of the minister that a state-
ment has been made by the Govern-
ment of Bihar that during the last
one year hundred Harijans were
murdered. Secondly, 1200 cases of
atrocities were registered. The minis-
ter said that there is no report from
the government.. But the Govern-
ment of Bihar has given these figures
in a Press statement.

SHRI BIJU PATNAIK: The ques-
tion of murder, rape, loot, arson etc.
should be referred to the Home Minis-
try, not to the Agriculture Ministry.

57 @to Gto Waw : & gg AT
argar g 5 w7 weg A Y ¥ g
#; JEFE g fF ot g S g
F Aer WA Mo swwy fwr 4, 3w
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s § deaw 1 faar mr wik 9y
Fw faeay & 9 as1 & safs § =4
4, SOTET BWT ! AT TW FT ST
FER 1 § A afe s Td R,
ar & aXFT Y A JAEFL AT § WK
g T@F AL F 9T FAC 7
SHRI BIJU PATNAIK: I am grate-
ful to the hon. member that he has

given specific information. I will
certainly look into it.

SHRI VAYALAR RAVI: Mr.
Patnaik said that many big landlords
were in the Congress. But after the
Janata Party came to power, the
position has changed. Now it is the
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poor people who are angry and whe
have voted for the Congress. A serious
report is coming that the Harijans
were being looted and burn to death
and serioug atrocities were committed
on the landless poor. Did you appoint
a Commission, as you do under the
Commission of Inquiries Act, to in-
quire into these atrocities after March
119777
s SHRI BIJU PATNAIK: It is in the
ljnc:ut.it:e of the Government that onlv
ithe poor people voted for the Janata
and the rich people voted for the Con-
gress.

it g fag e # ag SrAAr
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SHRI CHITTA BASU: I would like
to know whether the Government of
India would take steps to restore land
to the landless people 4rom whom
lands have been snatched.

SHRI BIJU PATNAIK: 1If such a
matter comes to the notice of the Gov-
ernment, Government wili exercise
its full powers.

SHRI CHITTA BASU: There is
also an item—rural indebtedness. May
I know from the hon. Minister whether
he is in a position to say what is the
total amount of rural jndebtedness in
our counfry and whether the govern-
ment is prepared to set up a Commis-
sion as to identify what is the total
indebtedness in our country and the
sufferings the rural people are being
subjected to because of that and un-
less that is done, I think we shall -0t
be able to fulfil the promises made to
the people.

SHRI BIJU PATNAIK: I agree
with the hon. Member, but I do not
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have the information. If another
question is separately put I will be
‘able to give the information on that

SHRI CHITTA BASU: I would
like to know whether the Govern-
ment is prepared to set up a Commis-
sion to find out the total amount of
rural indebtedness.

SHRI BIJU PATNAIK: The infor-
mation about the amount of rural mn-
debtedness must to with the State
Governments. On the basis of n specific
question we can get zll that iforma-
tion and if it is found necessary, then
it is far better to take certain steps.

SHRI T, BALAKRISHNIAH:
Whether the Minister admits or not.
it s a fact published in all important
newspapers—let the Minister refer to
‘the editorial of the Sunday Standard
of yesterday—that atrocities have
been committed on Harijans in various
States. If the Government is really
interested in the Harijans and the
poor people, let the Government go
through that editorial and appoint a
committee. Sir, I am submit'ing the
question now. Whatever it may be
it is a fact that atrocities have been
committed on the Harijans in a num-
ber of places after the advent of the
Janata ‘Government. Will the Gov-
ernment examine the matter and call
for a report from the State Govern-
ments? ’

SHRI BIJU PATNAIK: The law
and order matter should be referred
to the Home Ministry and pnot to the
Ministry of Food and Agriculture.

SHRI T. BALAKRISHNIAH: In
that case you reed not anwer. ILet the
Home Minister answer that. The
Home Minister is present in the House.

MR. SPEAKER: No, I don't think: so.
SHRI BIJU PATNAIK:: He is very
excited. But I can't help it.

MR. SPEAKER: Now I call Mr.
Kanwar Lal Gupta.

W WA WIW T GEST SR &
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SHRI BIJU PATNAIK: The hon.
Member desires that the Central Gov-
ernment should order the State Gov-
ernment, which it cannot do. It can
only advise; but there is no doubt that
if during the days of the previous
government, or in- the course of the
last 60 days some such things have
been done, i.e. where ‘bedakhs" has
been committed, the entire power of
the Central Government and of the
new State government to be formed
will be applied, to restore the rights
of the poor people.

WRITTEN ANSWERS TO
QUESTIONS

Drought in States

*6. SHRI R. V. SWAMINATHAN:
SHRI NIHAR LASKAR:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether most of the States are
facing acute drought;

(b) steps being taken tchelp these
States; and

(¢) quantum of aid given go far to
these States?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) Drought condi-
tions were reported by the Government
of Temil Nadu., Karnataka, Kerala,
Madhya Pradesh and Orissa during
1976-77 and by the Governments of
Karnataka and Orissa during 1977-78.
Besides, some representations have been
received recently about drought condi-
tions in certain areas of Himachal
Pradesh, Uttar Pradesh and West
Bengal.
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{b) Consequent upon the recom-
mendations of the Sixth Finance Com-
mission, theé State Governments them-
selves are required tc finance the
drought relief expenditure from their
own resources and the margin money
provided to them annually by the
‘Cenire  under the recommendations
of the Commission. The Central Go-
vernment assesses the situation for
advance Plan assistance as requested
for by the State Governments. No re-
qguest for advance Plan assistance has
been received from any State except
Karnataka and Orissa during the
current financial year,

(¢) The following advance Plan
assistance was sanctioned to the affect.
ed States during 1976-77 for meeting
drought conditions:

Rs. crores
Tamil Nadu 15-70
Karnataka 7-60
Kerala 3 1-50
M-rdhya Pradesh 6-1%5
Or’'ssa 5-10

During the year 1977-78 advance Plan
assistance of Rs, 4.75 crores has been
sanctioned only to Karnataka so far.
Request of ‘Orissa Governmert for
additional advance Plan assistance is
receiving the attention of the Central
Government.

Scarecity of Water in Tamil Naduo

*7. SHRI S. D. SOMASUNDARAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are aware
of conaitiong of scarcity in Tamil
Nadu due to inadequacy of water for
irrigation purposes;

(b) whether efforts to secure release
of more water from Karnataka to
Tamil Nadu have not fructified; and

(¢) if so, the action proposed to be
taken for ensuring a balanced release
of water from Karnataka to Tamil
Nadu to overcome scarcity conditions?

30

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a) and
(b), Cauvery basin experience very
lean monsoon during 1976. The Gov-
ernment of Karnataka had released
15 TMC of waters from their reser-
voirs on the Cauvery for use in
Tamil Nadu during September-Octo-
ber, 1976.

(c) According to the understanding
reached amongst the concerned
States, in August, 1976, the manner
of sharing the Cauvery water in lean
years is to be worked out by a Com-
mittee of representatives of the Cen-
tral Government and the State Gow-
ernments and recommendations made
for consideration at the next meeting
of Chief Ministers. The Report of
the Committee is expected by the
end of July, 1977.

Statug of Womep in Rural Areas

*8 SHRIMATI AHILYA P. RANG-
NEKAR: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether the status of village
women in India wag deteriorating in
an alarming manner asg stated by the
Chairman of the Advisury Body of
Women's Study; and

(b) if so, what steps are being taken
by Government to raise the status of
women in the rural areas economical-
ly and socially?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Action to raise the status
of women economically and socially,
is a continmous process. As a first
step, Government constituted a cem-
mittee in 1971 to make an assessmen?
of the status of women in India and
to suggest remedial measures. The
Committee presented its Report to
Government on 1 January 1975. This
Report pointed out the deteriorating
trend in the Status of Women, parti-
cularly in the rural areas. The
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Indian Council of Social Science Re-
search hag constituted ap Advisory
Committee o, Women’s Studies, under
whose auspices, studieg about various
aspects relating to women are made
and promoted. These studieg

are
designed to enable policy making
and initiation of remedial action.

Government have seen the observa-
tions made to the Press in April 177,
by the Chairman of the Advisory
Committee on Women’s Studies. The
studie, on which his statement is
based, are still in progress, Ag such,
at this stage it can neither be ac-
cepted nor denied that there is
alarming deterioration of the status
of village women,

(b) Of the 52 recommendations
made by the Committee on the Status
of Women in India for urban ‘and
rural women, many are of long term

uration and are in essence, conti-
nual programmes! The recommen-
dations which are being implemented
or have been implemented are as
under:—

Mobilising public opinion and
strengthening social effort against
polygamy, dowry, ostentatious ex-
penditure etec. (Recommendation No.
1): the Hindu Marriage Act has been
extended to the Union Territory of
Pondicherry (Recommendation No.
4); stepg for amending the dowry
law—six States have taken. action
and the Central Government is to re-
view the Central law; in addition
Central Civil Serviced !(Conduct)’
Rules, 1964 have been amended for
making the giving and taking of
dowry an offence (Recommendation
No. 7): Marriage Law (Amendment)
Act, 1976 has added “cruelty” and
“desertion” as grounds for divorce;
mutual consent for divorce has also
been included jn this Amendment; in
“addition repudiation by girl before
attaining majority, of a child mar-
riage, whether the marriage was con-
summateyl or not, has hlso been
provided in the Amendment for (Re-
commendation No, 8); a gell has been
set up in the Ministry of Labour to
deal with implementation of Equal
Remuneration Act 1376 (Recommen-
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dation No. 19); the Ministry of
Labour have suggested to State Gov-
ernments/Union  Territories to con-'
sider the Committee’s recommenda-
tion for extending the Maternity
Benefits’ Act 1961 to al] the indus-
tries not covered by the Act at pre-
sent, including agricultural labourers
and home workers (Recommendation '
No. 20); The Factories Act has been
amendel to provide for provision of
crecheg for a minimum of 30 women
workers employed (Retommenda-
tion No, 21); The Equal Remunera-
tion Act was passed in 1976 and noti-
fications are being issued from time
to time about the industries to be
covered by the Act (Recommenda-
tion No. 24); co-education to be fol-
lowed as a general policy at the
primary level (Recommendation No.
33); common courseg for general
education for both sexes till class 10
(Recommendation, No. 34); provision
of primary schools within walking
distance from the home of every
child; provision of incentives to pre-

vent drop outs (Recommendation No.
36); part-time education for girls

who cannot attend schools (Recom-

mendation No, 36); non-formal educa-
tion for women in the 15—25 age-

group (Recommendation No. 41),

equality of sexes as a major value

to be inculcated through the educa-

tional process (Recommendation No.

42); promotion of research in the
field of female disorders (Recom-
mendation No. 47); and changes

needed in the Medical Termination of
Pregnancy Act 1971 (Recommenda-
tion No, 48). *

N.CERT. scholarship Scheme

*9. SHRI SHEO SAMPAT: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state.

(a) whether the N.C.E.R.T.
awards scholarships to talented science
students every year at the national
level; if so, the particulars ¢f the
scheme;
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(b) whether the payment of this
scholarship amount is stopped if the
student joins medical or engineering
courses;

(e) if so, the justification thereof;
and

(d) the steps Government have
taken or propose to take to restore
the payment of the scholarship
amount to those also who join the me-
dical pr engineering courses?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir. A statement con-
taining the details of the scheme is laid
on the Table of the Sabha.

(b) Yes, Sir, under the scheme which
wag in force up to and including the
academic year 1976-77.

(c) As a  deterrent to students
switching over from basic scienceg and
agricultural sciences which did not
attract a fair number of bright stu-
dents,

(d) The scholarship amount being
fixed for each year and having been
utilised in full by awarding scholar-
ships to those on the waiting list who
filled up resultant vacancies on account
of some Switching over, to medicine
and engineering, it is not possible to
restore the payment.

Statement

The National Counci] of Educational
Research and ‘Training had teen
awarding a maximum of 330 scholar-
ships every year from 1964 to 1976 for
higher studies in basic and agricultural
sciences. The awards are made on the
basis of a test at the end of class XI
ang the awardees can progress upto
Ph.D. level subject to validation at the
terminal stages. The main objective
of the scheme was to encourage
brighter students to pursne higher edu-
cation in basic and agricultural
sciences,

On a review of the scheme and in
response to representations of students,

532 L.S—2

JYAISTHA 383, 1899 (SAKA)

Written Answers 34

the scheme has been modified from
1977 ang its scope hag been expanded
to cover courses in medicine, engineer- '
ing and social sciences in addition to
basic and agricultural sciences. From
1977 onwards, scholarships will he
awarded to students on the basis of an
examination held after standard X for
pursuing courses of studies in basic,
social and agricultura] sciences and
engineering anq medicine after the
plus 2 stage. The total number of
scholarships under this scheme will
also be 350.

Oustees of Turkman Gate Area, Delhi

*10. SHRI F. H. MOHSIN: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to stata:

(a) whether the persons ousted from
the Turkman Gate Area during the
time of emergency could be rehabili-
tated in the same area;

(b) if so, by what time;

(c¢) whether there is any proposal to
construct tenements for them; and

(d) whether it was considered as a
‘slum’ and not ‘Jhuggi Jhonpdi’ and
that they were entitled to tenements
under the existing pfovisions?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The persons shifted
from the Turkman Gate area during
the time of Emergency, can be re-
habilitateg in the same ares and areas
in the vicinity,

(b) Subject to availability of funds,
it is expected that the tenements could
be completed before the end of 1978 for
rehabilitating such persons,

(c) Yes, Sir.

(d) Yes, Sir., The area was con-
sidered as slum area and as rer Slum
Clearance Scheme alternative tene-
ments are to be provided to the affected
bonafide families,
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Memorandum Regarding Food Trade
Problems

*11. SHR1 CHITTA BASU: Wil] the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government have
received 3 memorandum from the
Federation of All India Foodgrains
Dealers Agsociation regarding the
problems relating tp food-trade in
April last; angd

(b) if go, reaction of the Govern-
ment thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHII PARKASH
SINGH BADAL): (a) Yes Sir.

(b) The main suggesiions .of the
Federation were (i) that Zonal res-
trictions on movement of wheat and
rice may be removed; (ii) that support
price of barley and gram may be fixed
at Rs. 70 and Rs, 90 per quintal res-
pectively and of jowar, kajra and
maize at Rs. 85 per quintal; and (iii)
that instructions may oo i:sued to
State Governments asking them to re-
view and withdraw cases registered
agalnst traders for minor technical
offenceg under the Essential Commo-
dities Act, DIR, MISA etc., particularly
during the Emergency.

Government have already decided to
remove Zonal restrictions on movement
of wheat. The support prices of barley
ang gram have been fixed at Rs. 65
and Rs, 95 per quintal respectively.
Zones have already been enlarged.
Any further modification in this regard
and the gquestion of support prices for
jowar, bajra &nd maize and other
kharlf cereals would be considered at
the time of deciding kharif policy in
September-October, 1877.

As regards the Federalion suggestion
for review and withdrawal of pases re-
gistered for food offences, it may be
stated that the Government have con.

gldered the position in respect of action -

taken under Maintenance of Internal
Security Act and Defence and Internal
Security of India Regulations in the
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light of the revocation of the “Emer-
gency”., Instructions have been issued
to the State Governments-and Union
Territory Administrations o consider
the release of all persons detained
under Maintenance of Interna] Secu-
rity Act, except whose interests of
security of the country are clearly
involved or where persons have been
detained on account of their recent in-
dulgence in violent activities, In so
far as economic offences under DISIR
are concerned, the State Govermments
have bee1 advised to pursue the malter
in respect of persons standing trial in
Courts or in respect of persons whaose
cases are under investigation. No
instructions have been issued to the
State Governments in regard to caces
registered  under the Foodgrain
Dealers Licensing Orders or the Essen-
tial Commodities Act as it is essentially
for the State Governments to consider
each case on its merits and decide
whether such cases should be pro-
ceeded with or not.

Disparity in the Irrigation Rates

*12. SHRI VASANT SATHE. Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether there exists a wide
disparity in the irrigation rateg being
charged by the States in the country
for important crops;

(b) if so, the details o* Inter-State
range of wvariation for important
crops;

(c¢) whether water rates charged in
Northern region of the country are
significantly lower than those in Cen-
tral, Western and Southern parts of
the country; and

(d) if so, what steps are proposed
to rationalise the irrigation rate in
favour of gmall farmers to check
emergence of water lords?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL). (a) Yes, Sir.
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(b) to (d). The details are given in
the statement laid on the Table of the
House, [Placed in Library. See No.
LT-294/77]. Irrigation is a State sub-
ject and ‘water rates for irrigation sup-
plies are fixeq by the State Govern-
ments, Water rates at present fixed
by the States are not adequate to meet
the total working expenses and interest
charges. The question of increasing
ang rationalising the water rates has
been considered at a number of con-
ferences and meetings. The State
Governments have generally respondeg
to the need though the increase in
water rates has not been as much as
recommended in these conferences.
There is no proposal to rationalise
water rates according to size of hold-

ings.

Allotment of Plot on Janpath, New

Delhi
*)3. SHRI SATYENDRA NARA-
YAN SINHA:
SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether hig Ministry leaseq a
plot on Janpath for the New Era of
Progress Exhibition in December,
1976—January, 1977;

(b) if so, whether the lease was on
a nominal rent; and

(c) if g0, whether the rent and
other dues were paid?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). The Ministry of
Works and Housing informed the
Delhi Development Authority tbat
it bad no objection to the temporary
allotment of land measuring about
8412 sq. yards at Windser Place,
New Delhi to the Indian Crafis
Bociety for holding an  exhibi-
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tion—New Era of Progress on nominal
licence fee of Re. 1 per manth for the
period from October 20. 1975 to
January 15, 1976 provideq the entire
sale proceeds from the exhibition were
donated to the Prime Minister's Relief
Fund. The period was further extend-
ed upto 30th April 1976 or till the
exhibition was over, whichever would
be earlier. The Indian Crafts Society
was required to deposit the licence fee
in advance and was also required to
furnish a bank guarantza for the
amount equivalent to the approved
damages at the rate of Rs. 5 per sq. yd,
per month., Besides this, the Society
had to furnish an audited statement of
the proceeds from the exhibition and
a certificate to the effect that the entire
proceeds from the exhibition had been
made over to the Prime Minister's Re-
lief Fund within one month of the
closure of the exhibition. The Society
has neither pald the licence fee for
the use of the land nor furnished the
bank guarantee. The Society has also
not furnished the auditeq statement of
the proceeds from the =xhibition or the
certificate to the effect that the entire
proceeds from the exhibition had been
made over to the Primas Minister’s Re-
lief Fund.

Implementation of Delhi Education
Act, 1973

*14, SHRI LALJI BHAI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state.

(a) whether the Delhi Education
Act, 1973 has been implemented in
practice;

(b) if so, whether all the aided
achool teachers are getting medical
facilitieg according to Section 10 of
the above act; “

(¢) whether they are getting travel-
ling allowance and leave travel con-
cession also; and

(d) whether the teachers who re-
tired after 2nd September 1872 and
who opted for the new system are

getting pension, gratuity and G.P.F.
etc, at par with the employees of



39 Written Answers

similar categories of Delhi Adminis-
tration?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) and (c). Yes, Sir,  Individual
complaints received in these matters
are promptly looked into.

(d) As the Act stands only those
teachers who have retireq after the
enforcement of the Delhi School Edu-
cation Act, 1973, i.e. after 31st Decem-
ber 1973, are entitled to these benefits
provided they opted for them.

faeey fowr Sr®Tr gror wenfea
® FHEt %7 HiaT A
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frmfor sl wmare @t gfe Wik gt
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(@) feesht  fawre sfewcor &
daer fear ¥ fF o9 o o senfeay
N @S FT AT afaF weorr 7@y faaqr
AT a9 aF I 7 wfawa sfa aw
T g  sqTr famT W

(w) feeell famw wfaswr &t
fa=e & f 57 At #7 qreafa® Fawv
¥, 1977 a& ¥ faqr s )

“The Stay-put Tenants”

#16. SHRI HAR] VISHNU KAM-
ATH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether his attention has been
drawpn to an article captioneq “The
Stay-put tenants” in the Financial

Express, of April 26, 1977;

(b) whether the allegations therein
regarding many of the former Minis-
ters and M, Ps. and also about some
Ministers of the present Government
are correct; and

(e) if so, the measures contemplated
by Government for setting matters
right?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) 102 Members of the b5th Lok
Sabha, including § former Ministers,
who are no longer Members of the
House, are still occupying Government
residences. Another 67 Members have
only partly vacated their houses.

Like all others, Ministers and M.P.s
also have preferences for location,
gize, etc., of houses. To the extent
possible, allotments have been made
to them with due regard to their
choice. There has been no undue
problem, as reported in the Press.

Shri George Fernandes has been al-
lotted a suitable house and Shri Raj
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Narain also is expected to pe given
one soon.

(c) Eviction proceedings have been
initiated against 96 former Members
and 4 ex-Ministers, who are unautho-
risedly continuing in Government
residences. )

Groundwater

*17. SHRI SOMNATH CHATER-
JEE: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) estimateq groundwater poten-

tial in the country;

(b) its actual utilisation todate;
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(c) factors responsible for slow
progress in this field; and

(d) whether any cheaper methods
have been evolved for use of ground-
water?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) On
the basis of the present surveys and
available data, the annual usable
groundwater potential is estimated at
about 280 milliard cubic metres.

(b) The estimated utilisation of
groundwater potential since the in-
ception of First Plan is given below:

Milliard cubic metres

Year 1950-51 1950-61 1965-66 1968-63 1973-74
Greundwa er

Potential

atilised 39 49 57 -2 105

(¢) The figures given in (b) above
will show that the overall progress of
groundwater development has not
been slow but satisfactory, particular-
ly after the periods 1965-66. The pro-
gress, however, has not been com-
mensurate with the potential available
in the States of the Eastern Region.
There have been some inhersnt cons-
traints in the development of ground-
watar in this region. This include:

(i) Occasional and supplemental
nature of demand for irriga-
tion because of high rainfall.

(ii) Small and fragmented hold-
ings standing ip the way of
investment on wells and tube-
wells privately owned on
individual basis.

(iii) General weakness in the
cooperative structure of
financing.

(iv) Incomplete land records legd-
ing to difficulties in processing

and sanctioning of loan appli-

cations.
(v) Rural electrification program-
me not making sufficient

headway due to lack of infra-
structure of power lines.

(d) Yes, Sir. Cheaper methods such
as use of coir strainers, bamboo pines,
cavity development, pneumatic equip-
ment for boring and deepening of
wells in hard rock areas, etc. have
been introduced in the field of ground-
water development during the last
decade.

Non-fixation of Wheat
Target

*18. SHRI C. K, CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the Government have
fixed any target for the wheat pro-
curement this year;

Pmnremel,.':t
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(b) if not, the reasong thereof;

(¢) whether this policy would affect
the continued supply of a minimum
quaatity of foodgrains through the
public distribution system, especially
in deficit States; ang

(d) what ig the quantity of procur-
ed wheat and rice with the Govern-
ment at present and what was the
quantity of the same in 1975-768 and
1976-777

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL):

(a) and (b) As it has been decided
that the purchase of wheat on Govern-
ment account will be only by way of
price support, it has not been consi-
dered necessary to fix procurement
targets for wheat for 1977-78.
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(¢) The Government are holding
adequate stocks of foodgrains and are
in a position to supply whatever
quantities of wheat and milo are need-
ed for meeting the requirements of the
Public Distribution System. The supply
of grain through the Public Distri-
bution System will not, thereIo'rg, be
affected. Moreover the remova] of
zonal restrictions on movement of
wheat is expected to ensure better
open market availability of wheat in
the deficit States,

(d). The foodgrain procured indi-
genously and imported from abroad
get merged into a common pool from
which the Public Distribution System
is fed and it is not feasible to indicate
the two separately. The total stocks
available with Govt, on 31st March,
1975, 31st March, 1976 and as on
31-3-1977 are indicated in the statement
laid on the Table of the House,

Statement

(In '000 tcnnes)

Date Grain

With With State
Central Pre] Governments Tctal

31-3-75 Rice . . .
Wheat = o
C. Grains

ToTAL
31-3-76 Rice

Wheat 3
C. Grains

ToTAL .
31-3-1977% Rice
Wheat o =
C. Grains

ToTAL

. 783 1073 1856
602 365 967
40 183 223
1425 1621 3046
2261 2462 4723
4346 513 4859
. 550 350 900
7157 3325 10482
4236 2013 6249
9711 1411 11122
391 274 665
14338 3698 18036

*Provisional—Subject to revision.
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Winding up of D.D.A.

*19. SHRI PRASANNBHAI MEH.
TA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the creation of Delhi
Development Authority was with
mainly two objectives—‘control of
land values and stabilising land pri-
ces”; '

(b) if so, whether both the objec-
tives have peen fulfilled;

(¢) if not, whether the present Gov-
ernment have taken ths decision to
wing up this organisation; and

(d) whether any erquiry is being
conducted about the working of this
organisation?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir. Delhi Deve-
lopment Authority was set up with
statutory powers under Delhi Deve-
lopment Act, 1957, for promoting and
securing the development of Delhi
according to plan. For this puvpose
the Authority was also given powers
among other things to acquire, hold,
manage and dispose of land and other
property. These objectives are as
have been provided under Section 6
of the Act.

(b) Does not arise.

(¢) No, Sir.

(d) No, Sir. However, a Committee
of Experts set up by the Government
of India inquired into the working of
Delhi Development Authority. The
Committee had submitted its repert
in 1975.

Fall in Price of Wheat below Support
Price

+20, SHRI S. G. MURUGAIYAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the market price of
wheat hag come doWn even below the
support price of Rs. 110/- per quintal;
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(b) whether Government agencies
are not purchasing even hal® of the
wheat arriving in the market; and

(e) if so, the factg thereof and re-
medial measures being taken in this
regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
The support price of Rs. 110 per quin-
tal anounced by Government is for
fair average quality of wheat and the
Government procuring agencies en-
sure that the price for fair average
quality does not fall below this level.

(b) No, Sir.

(c) Does not arise.
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objectives of allotment of houses by
DDA

5. SHRI R. KOLANTHAIVELU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the basic objectives of allot-
ment of houses by D.D.A.;

(b) whether the policy for. allot-
ment is heavily weighted in favour of
those with good financial resources
who are able to pay the whole or a
major portion of the cost as cash
down; and
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(€) if so, whether the policy con-
forms in letter and spirit to the basic
objectives?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) To relieve the shortage
of housing in Delhi for middle income,
low income, janata and community
service personnel by constructing
houses at reasonable prices.

(b) DDA has been offering flats
both on cash down and hire purchase
basis since 1966-67. In 1976, however,
in order to increase the pave of cons-
truction and generate resources, pre-
ference was given tb persons who
paid in cash the entire amount, 75
per cent of the amount, 50 per cent
of the amount and so on in that order
and the balance in instalments.

(c) No. The policy is wunder re-
view.
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@ @ T g | (wearE || W |
dfeq ser LT-295/77) | a@
& BT wEQ, 1977 ¥ fratfa Afa
% AT AAfaEa Fratal & frafafa-
o qar fasra # swfa o fradt
@y % fag us =9 @w Peraga
fasmg wfsw s faar mv 81

(@) =& (7) &Ed, 1977
1 frarfaa v & far feeet faswmr
sifaFr qur faeet W fmm &t
fge oy # far @ &

faeett fagra wrfasor qur faedt
< fare & grar S Y gfau T
Faqa @ & faoolt R o 3
32 sAfgST FTAMAE] & T F AT
o far & 1 9 e anwe Afa &
ware faeet fage faqcor @wm &
mﬁ“{qaLﬂIaT Frefaal § gaasi/
framat Fearor segmt # fagw @y
g amra e fear st @ @
AT GO TGS AT HaATg
qft w7 & i § 1 fom w9
st o #I¢ e AL faaT @ § 9w
A uFa fFg o @ E

" freior Wk ST AQT AT HAT A
w1 g o wfefs & 7Q ww @
wf w1 qeER

7. St g EWR Waw
faair wRX  wrwe war gfr R
w!lq"aﬁuai'aﬁrﬁﬂﬁﬂf*i

F® A3l H gear, ) fawg sfears
F T g AT | qvE Y e
& IFT qF T, TETS F & 75 9y W%
ITF ®W 9 T T A7 g w1
afr gmefea & o o ’

(@) Far swwx #71 faare gy
daonfat ¥ wfs agrefagd dar
HOAT FT I75 WA Y A0 FT GAGH
FIA FT HIWL ] T 2; AT

(7) 37 guR wgonfat =y, sy
afafa # warem % @97 ¥ @F w57
W@ & T A9aT 9= AW @< a9 A7
% AT K FoAaT F 1T W F7 AT
AT FEAEY FH #1 fa=re < ?

fmtor ok s o qf Wik
grate wAr (ot fewT aww) @ (F)
gwga: oA aew  famim, wmEm
o gft Warm wEEd g fawio
gfafg fao Sras@mr ¥ a 48 @
grafeqar i arsacar ¥ &

(@) f, & | sgery wfafy
gfafraw, fraat qur 997 fraat 3 oo
T Ty armwi 9T fa= sy afafa @
qa FAE FT FHA |

3

() Sww (@) #1 @ T
[T g AE IS |

Irage g favafroem & segmafa
¥ faeg fowad

8. =it Iy wa< : €7 &Y 4
farart Fdlt ag FAr W IO AW R

(¥) war Sy iy feafTamem
(Trerea) F Jugeta ¥ freg e
F s Wy % fwma s, gs
t;
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(=) afz 71, a1 ag foema o
qHTE # 8

() FaT 5= 7 Aem WaW # Fw
fazors &, a9 99 fasg wo=w 3
BTG A AT+ W FAT I ATA9T
FI A FT AT G R ; AT

(7) &0 at & #g7 FHAET FT
T @R Y

wfw six fawrd &t (st s g
) : (%) # (@) - @,
SMT | EE T afvaew T OF
9o wifgw fear @ o fe=it & oF
qzﬂ%:z%:oﬁ}om’r%mgwm
Y forr & e oyt F oA qar
ghamm & o Oy el & UF a9 A
gfadeT %Y oF sfafafy ge v 4
o IR Favafaarem & sogeawfa
&0 qYo UHo ATHAT ¥ fa%E FB AT
T M T ) [AE T PR FE
#, faeq gwe & —

(i) s & 20 wymay, gy
iy famafaamy & sfv wfaa=w
¥ A W W gTRee fRww
fraw f5g 7 o ar & Seage fae-
faarem % swpawfa ¥ &5 § faw
fFr m, =ifs ¥ aeRdE qEaHdY
Yo FHIEIT & FITE 9, FhIfF o
AT § ITHT AT & T F TF H{AA
1 T F @@rEr oAy

(i) woame & /A IR
gl dur fawafaamg # dwat &
gEEt 9¢ FIIT FAMEAR T |

() =it oot Ty WO T ITAERT
9T ¥ §g-Arg, o ayEy ¥ faE
T a7 W wr faar s oEwm
¥ dafag o=t - & ooy Rw ¥ gfe &
ufafea fRws o, ff wifes feay my
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T | @ famew § wdw sy @y @
ff 2@ =& #4¢ § g & e W,
IEIN F% wel F1 @le, Taar fafaami
F mrfas frg aat fam s styfor
g g fg, # 9F

T Ay, T g 3 9feR
& § oy § 1 ofy qur fan€ s
T i AT @R

(7) =ifs Seag fevafaama
TF @A et §eq7 § o o Sy
Fiv wEaE afg ar of aur e
Harag &1 ywEtas fagaor T8
WA AT FfE AR afeg sear
HATHT T FYE FEAAET TG AT Ac
SR

Tarfs, @ fre@a W SgAgR
famfaarma & Fowfa #1, wmaws

FHAEY FA 37, " faay aav g

Confidential Reports of Vice-Chancel-
lors of Universities

9. SHRI DAJIBA DESAI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be
pleased to refer to the press report
appearing in Indian Express (Bombay
edition) of 11th April, 1977 and state:

(a) whether the Government of
India have called for confidential re-
ports of the Vice-Chancellors of uni-
versities; and

(b) if so, what action Government
contemplate?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The newspaper report is
not correct and the Government of
India has not called for any such
confidential report.

(b) Does not arise.
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Procorement of Rabi Grains

10. SHRI DHARMA VIR VASISTH:
“Will the Minister of AGRICULTURE
.AND IRRIGATION be pleased to
. state;

{a) the total procurement of wheat
-and coarse grains upto date State-
- wise; and

(b) the average rate per quintal
‘given to the farmers?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
*SINGH BADAL): (a): A total quan-
tity of 41.92 lakh tonnes of wheat has
been procured upto 10th June, 1977.
State-wise position is indicated in the
enclosed statement. No price support
purchases of Rabi Coarse-grains have
besn made so far. Food Corporation of
"India have, however, made commer-
cial, purchase of 9.44 thousand tonnes
of Barely from open market in
" Haryana.

(b): Purchases are made by the put-
lic agencies according to the specifica-
tions laid down by the Government of
India. A price of Rs. 110/- per quin-
tal is paid for wheat of grade I quality.
‘Suitable price cuts are imposed for
lower grade quality of wheat. It is not
possible at this stage to work out the
sverage price for the purchases made.

Barley has been purchaseq at the
open market prices ranging between
Rs. 91.90 and 144.00 per quintal

Statement
Quantities Of Wheat Procured Dur-
ing Rabi Marketing Season 1977-78
(Figures in ‘000 tonnes)
as on "o~th June; "9~

Progressive
State Procurment
Wheat
Assam Neg.
Bihar 8.1
Haryana 810-1
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I A
Jammu & Kashmir . 59
Madhya Pradesh 98
Maharashtra 58
Punjab . 27293
Rajasthzn . 61-0
Uttar Pradesh . 552-6
West Bengal . . Neg.
Chandigarh . . 04
Delhi . . 91

ToTAL _:;;2?

Note —Neg. means negl gible.

Teachers rendered surplus in Delhi
on merger of gchoolg

11. CHOWDHRY BALBIR SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the number of Middle Schools
merged in Higher Secordary Schools
in each Zone by Delhi Administration
since May, 1976 till date and number
of teachers rendered surplus Zong-
wise;

(b) whether all such surplus
teachers in West Zone have sir.ce beaen
posted against regular vacancies; and
whether care was taken to post them
near their residence;

(¢) if nmnot, the particulars of
teacherg not yet posteq against regu-
lar vacancies in West Zone; and

(d) whether salary ig being paid to
them regularly in time and if not, the
reasons therefor and the time by
which it would be done?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
‘(a) to (d). According to the informa-
tion received from the Delhi Admini-
stration, the following is the number
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- oOf middle schools merged into Higher

Secondary Schools ang teachers ren-
dered surplug Zone-wise:

No. of No. of

Name of the Schools teachers
Zone merged rendered

: surplus

East 6 3
West 6 47
North 6 Nil
South 8 70

It will be seen from the above state=
ment that the number of teachers
rendered surplus in the West Zone i8
47. 45 teachers out of them have
since been adjusted against the avail-
able regular vacancies and the remain-
ing two are being paid their salary
regularly pending adjustment. Posting
of these surplus teachers has been
made taking into consideration the
proximity of their residences

FORE AEETR Y, I w ot
wt |varg

12. =it o239 w@® |t @ F4T
gfw gix fead @ ag T99 F1 FO0
w4 fF -

(%) 71 fagr: foam @y <er
gry fam & swwr 22 ST w9 &Y
T JINIETT GEPIA Wl 9EAT &
gz faft & foo v o4t

(=) 7ar 3% ITWEQT @RI
qAET QA FT 9E97 ¥ TF AT Fqqrdy
& gra 39 far

(W) 7ar I:F GE™ WA
g frm T Iuat.ar sl ®R
§ Riftefal g g ; w7
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(7) af &, & avF< & 77 Ay
# W9 % FAT FOAET A § ?

i < ferard st (st soover g
W) (F) A

(&) & (7). g0 g9t A o
T & HITHHT 92 5T 7@ &Y A ).

Setting up of Sugar Factory in-
Hanumangarh

13. CHAUDHARY HARI RAM.
MAKKASAR: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state whether Govern-
ment propose to set up a sugar factory
in Hanumangarh town in Ganga--
nagar?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PRAKASH
SINGH BADAL): No such proposal
is under the consideration of Govern--
ment.

Aligarh Muslim University Act
14. SHRI BASHIR AHMAD:

SHRI BR1J BHUSHAN
TIWARY:

SHRI MOHD. SHAFI
QURESHI:

Will the Minister of EDUCA‘I‘ION':
SOCIAL WELFARE AND CULTURE
be pleased to state whether any action
is being takepn to amend the Aligarh
Muslim University Act to restore its
minority character? P

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): The Aligarh Muslim Univer=
sity, having been incgrporated by an
Act of Central Legislature and main-
tained out of Central grants is am
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Ainstitution of national character from
its very inception Representations
have, however, been made from time
to time for declaring it as a minority
institution. 'The representations are
under consideration.

Foodgraing Reserveg with Government

15. DR. VASANT KUMAR
PANDIT.

SHRI RAGHAVJI:

Will the Minister of AGRICUL-
“TURE AND IRRIGATION be pleased
1o state:

(a) the total quantity ang value of
Foodgrains reserve with the Govern-
‘ment as on today;

(b) how muech of the above gtored
foodgraing were damaged, lost, or des-
troyed during 1976-77 que to (i) lack
of storage capacity, (ii)-by rats and
rodents (iii) in transit; and (iv)
deterioration in godowns; and

(c) what ig the policy of the Gov-
ernment regarding foodgrains re-
serve for the coming year, and what
arrangements are made to prevent
loss or damage?

THE MINISTER OF AGRICUL-
"TURE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a) The
stocks of foodgrains with the Central
and State Governments as on 1st
April, 1977 have been provisionally
estimated at 18 million tonnes. Qut of
“this, approximately 16 million tonnes
were held by the Food Corporation of
India, valued at Rs. 2180 crores. The
value of the balance of 1 million
‘tonnes held by the State Government
is estimated to be about Rs. 270 crores.

q{b) It is not feasible technically to
assess foodgrains lost separately under
different heads such as lack of proper
storage capacity, losses due to rats
and rodents and deterioration in
godowns etc. It is also not possible
at this stage to give information about
the total quantity of foodgrains

JUNE 13, 1977
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damaged, lost and destroyed during
1976-77 as the accounts of the Food
Corporation of India for the year have
not yet been closed.

(¢) A Technical Group headed by
the Union Food Secretary was ap-
pointed by the Government to go into
all aspects of the buffer stocking of
foodgrains. It has recommended that
a minimum buffer stock of 12 million
tonnes should eventually be built by
the end of the Fifth Plan. However,
it also took the view that keeping
in view constraints of resources and
the storage accommodation, the buffer
stock for the next two-three years
may be taken on a slightly lower
figure of 10 million tonnes. This will
be over and above the operational
stock required for the rnaintenunce of
the Public Distribution System. The
report of the Technical Group is being
examined by the Government.

Various steps have been/fare being
taken to improve storage situation by
constructing additional scientific
storage capacity by the publiz agen-
cies. Private sector is also being en-
couraged to build godowns for beimng
hired out to the Food Corporation of
India. Qualified and technically
trained staff are deployed for periodi-
cal inspections and proper upkeep of
foodgrains,

Expenditure on 1, Safdarjung Road
New Delhi

16. DR. MURLI MANOHAR JOSHI:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased tc state:

(a) the expenditure incurred by
Government on additiong ang altera-
tions made in bungalow No. 1, Safdar-
jung Road, New Delhi occupied by
the former Prime Minister during the
periog of her stay;

(b) the expenditure incurred on the
other adjoining Bungalowg which had
been taken fgp office and security
purposes;
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(c) the total expenditure on the re-
novation of furniture and other items
year-wise on No, 1, Safdarjung Road;

(d) the total expenditure incurred
on the maintenance of the said bunga-
low year-wise; ang

(e) the pregent market rent of the
said bungalow in view of the expen-
diture incurred on it?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA-

|

BILITATION  (SHRI SIKANL
BAKHT). (a) Rs. 4,77,972/-

(b) Rs. 3,21,413/-

(c) and (d) As in the enclosed s
ment.

(e) The present market ren’
given as under:-

Standarq market rent: Rs. 25,7

Pooled market rent: Rs. 8,721/-

Statement
Total ™+ Total
expznditure expenditure
on the incurred
renovation  on the
cf maintenance
S1. N, Year furniture & of t‘he
and said
otheritems  bugalow-
year-wise year-wise
nn I,
Safdarjung
Road
Rs. Rs.
1 1966-67 . 1,759 71,783
2 1967-68 . 2,278 59,336
3 19h%-69 . . . 17,201 67,612
4 196470 . 7,041 39,454
5 1970 71 . . 9,335 1,00,457
6 1971 72 5:799 1,14,714
7 1972-,3 ) . 6,901  1,27,212
B 1973-74 . v & . . 8,979 96,894
9 1974-75 28,088 1,52,798
o 1975-76 . 8,072 1,80,807
11 1976-77 . . .

ToTAL

9,791 1,97,230

1,05,244  12,58,297
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.-« 1 Inguiry against Ex-Chaivman/
ifs Ex-Vice-Chairman of DDA,

1‘:1 SHRI KANWAR LAL GUPTA:
. *the Minister of WORKS AND
inslsING AND SUPPLY AND RE-
undy ITATION be pleased to state:

. whether Government have ra-
Food complaints of favouritism, cor-
.on; nepotism and irregularities
"against the ex-Chairman and ex-

‘ce Chairman of Delhi Development
athority;

(b) if so the facts thereof, and the
«tion taken thereon;

" (¢) whether it ig also a fact that
C.B1. made inquiry against any of
them or both; and

(d) if so, what was the result of the
C.B.I. inquiry?

THE MINISTER OF WORKS AND

HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) and (b).

Certain allegations of corruption and
malpractices on the part of former
Vice-Chairman, Delhi Development
Authority in the matter of (i) release
of land known as Dilkush Bagh Kothi
from acquisition (ii) non-maintenance
of accounts in respect of Kichripur
re-settlement colonies (iii) collection
of funds for the formers ruling party
through misuse of official position and
(iv) carving of additional plots in
colony known as Vasant Vihar have
been received ahd are being investi-
gated.

(c) and (d). Some complaints and
varioug allegaticns had alsg been Te-
ceived by the CTBI against the senior
officials of the Delhi Development
Authority of favouritism in the allot-
ment of lunds, eviction of certain
persons, corruption ang irregularities
etc. The actual involvement of the ex-
Chairman and ex-Vice-Chairman
cannot as yet be identified as some of
the matters are under verification by
the CBI. So far no case has been re-
gistereq by the CBEI for the reason
that the allegations are being verified,
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Amount Allotted for House Building
in Orissa

18. SHRI PABITRA MOHAN PRA-
DHAN : Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased 1o
state the amount of money allotted to
Orissa Governmeat in the financial
years (i) 1975-76 and (ii) 1976-77 fur
house-building purposes and the
amount which the Orissa Government
utilised in the years 1975-76 and
1976-777

The MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDER
BAKHT): For the years 1975-76 and
1976-77, the Plan outlay for Orissa
for Housing was Rs. 347 and Rs, 266
lakhs respectively. Against the out-
lay, the actual expenditure of the
Government of Orissa for 1975-76 was
Rs. 345 lakhs and the anticipated

expenditure for 1976-77 is Rs. 262
lakhs,

Schemes for Integrategy Rural
Development

19. SHR] A. BALA PAJANOR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) the progress made in respect of
the schemes for Integrated Rural
Development;

(b) whether Government have
evolved a clear cut policy for adop-
tion of Gandhian principles for rural
development with simultaneoug utili-
sation of gscientific and technological
advances; and

(c¢) if so, the salient features there-
of?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) The detailed re-
sources inventory for Chandrapur dis.
trict in Maharashira has been com-
pleted and the first batch of action pro-
gramme has been cleared by the Cen-
tral Coordination committee on Rural
Development and Employment anqd is
awaiting sanction.
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Work on the preparation of resources
inventories has been undertaken by
the Water Technology Centre (WTC)
of Indian Agricultural Research In.
stitute and the concerned agricultural
universities in the following 10
districts:—

. Cannanore (WTC)

. Mahboobnagar (WTC)
. Wardha (WTC)
Hissar

. Dharmapuri

. Hoshiarpur

Tumkur

. Banswara

. Tehri-Garhwal

. Bankura.

o
[=]

However, without waiting for the final
project report as emerging from an
integrated resources inventory, a start
is being made by taking up se?ected
programmes which would obviously
find place in any scheme of integrated
rural development for the area.

(b) and (c). Yes Sir. The Project
approach is leased on Gandhian princi-
ples for rural (levelopment and
would utilize the Scientific and Tech-
nological advances. The approach
paper on the Integrated Rural De_ve-
lopment programme has emphfmsed
that improvement in the quahtylof
life, employment and purchasing
power of the most under-privilegu_ad
sections of the rural community will
be the sole criterion in programme
formulation and implementation. 'I‘hufs.
the principle of “Antyodaya” will
serve to determine priorities under the
1.R.D, programme.

j The main thrust of the programme
will be directed towards meeting the
needs of the following unl:ler-priviles_ed
sections of the rural community, viz.,
landless labour, marginal tamer§.
artisans. women and children. Addi-
tional employment opportunities are‘to
be generated through purposive in-
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puts of science and technology with
the emphasis on low cost, relevant
and small scale technology based in
turn on sound principles of ecology
and economics, The programmes will
cover the sectors of agriculture, ani-
mal husbandry, horticulture, fisheries,
piggery, poultry, etc, and also lay
miich emphasis on small and village
industries particularly with a view to
improving the lot of the rural artisans
and generating self-employment in
rural areas. The I.R.D. programme is
intended to serve as a catalyst for
achijeving self-propelling and self-
replicating growth with the direct
participation of the rural community.

Transport Contracts given by F.CI.

20. DR. BAPU KALDATE: Will the
Minister of AGRICULTURE AND IRRI-
GATION be pleased to state:

(a) whether several Transport con-
tracts have been given by the F.CIL
without calling for tenders;

(b) if so, the number of such con-
tracts; and

(c) steps taken against officialg for
such irregularities?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) to (c). The F.C. I
have reported that tranport cecntracts
were awarded without calling for ten-
ders in two cases only. In ore of these
cases, stocks were required to be moved.,
on emergency basis and truks were eng.
ged by F.C.I. from Truck Union at the
Union/State Government approved
rates. The second case pertaing to
F. C. 1. depots at Jullundur (Punjab)
where transport arrangements for
carrying out day to day transport
work were made in absence of the
contractor during January, 1977. This
second case ig under Investigation,
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Memorandum on New Education
Policy

21. SHRI R. K. MHALGI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Government have re-
ceived any memoranda in response to
itg call for formulation of new Edu-
cational Policy; if so, how many;

(b) whether Government have ap-
plied its mind to the same and with
what result; and

(c) whether Government are likely
to announce its Educational Policy in
the current gession of Parliament?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) 1o (¢). Several representations and
suggestions have been receivedq from
various organisations and individuals
regarding the existing Educational

Policy and asking for a change, They -

are being looked into carefully. Con-
sultationg are also being held with the
State Governments, various organisa-
{ions and experts. These deliberaticns
which naturally, take time, may not pe
completed before the current Session
of the Parliament.

T A 6 aEEd a3 ¥ frar

22, st maw fag Wgw : w7
i wix fowrd @ot 0 @9 F FOr
= e :

(F) 7 IO & Fw0 AT w2
zfor # M A5 § faarr 9w g
T FEC & farode @ g

(@) afx &, av acEvqidt sRr
T e fFam aw ww
g FwFaaw @ G ?
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i o fead st (st e
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frwfwr ok s aar g WK
gt (st faee a=7) : (F)
27 AATE FTEIAET w1 R e
qEE 2|

(&) Tswsis  FrwdE (Fem
30, fewdr wk fadwgd),
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FAET F1 oSEwL, a5 o &
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10. A -4
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do
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18. fawdiR

19. FeqOg

20. faswgd

21. WU HI-]

22. HAEY F9-I[
23. "Me 9T %% -JI[
24, gl I
25. gaAW A

26. fgema o

27. ST go

F.C.L's Overflooded Godowng in Bom-
bay

24, SHRIMATI MRINAL GORE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether a number of godowns
owned by the Food Corporation in
Bombay have been overflooded and a
large number of wheat bags are lying
in open;

(b) if so, the number of such bags;
and

(c) the steps taken to prevent fur-
ther deterioration of wheay bags?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) to (c). No Food
Corporation of India godown in greater
Bombay has been flooded. However,
a large number of wheat bags are
stored in the open due to paucity of
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covered storage accommodation. At
presnet 6,690,557 bags of wheat are
stored in open on wooden orates cover.
ed with polythene covers and properly
lashed with nylon ropes. Adeguate
steps are being taken for proper
maintenance of stocks.
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Food Policy

26. SHR] M. N GOVINDAN NAIR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether new food policy has
affected the prices of wheat;
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!(b.) if so, the brief account there-
o1;

(c) whether the new food policy has

ﬂﬂe.cted the procurement of food-
graing too; ang

(d) if so, the factg thereof”

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) to (d). Govern-
ment have decided to purchase all
wheat of fair average quality offered
for sale by the farmers at the price of
Rs 110/- per quintal fixed for all
varieties. Zonal restrictions on move-
ment of wheat have been removed to
enable the agriculturist to get even a
higher price for his produce and to
ensure better open market availability
in the deficit states. Since the procure-
ment this year will largely has by way
of support only, the total procurement
may be less than last year’s, However,
in view of the comfortable stock posi-
tion of foodgrains with the Govern-
ment ang easy market availability, the
demands of the public distribution
system will be fully met and thus the
open market prices would be kept
under check.
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Vishwayatan Yogashram in New
Delhi

28. SHRI JYOTIRMOY BOSU. Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) terms and conditions on which
land has been given to ‘erstwhile
Prime Minister Mrs. Indira Gandhi and
her family’ associate, Shri Dhirendra
Brahmachary and this Organisation
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Vishwayatan Yogashram on Ashoka

Road, New Delhi; and

against the
Rs. 62,674/

depreciated cost of

(b) the area thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY & REHA-
BIT.ITATION (SHRI SIKANDAR
BAKHT): (a) No Jland has been
allotted to Smt. Indira Gandhi erst-
while Prime Minister, in this area.

2. Sanction for allotment of land mea-
suring 1.866 acres was accorded on the
25th August, 1969 for construction of
Office, Library, Class-rooms and Yogic
Therapeutic Research Laboratory and
for bona fide residential purposes to
the Vishwayatan Yogashram, of which
Shri Dhirendra Brahamchari was a
Managing Trustee, on the following
terms and conditions:

¢i) Rs. 5000/ per acre as premium
plus 5 per cent thereof ag annual
ground rent for the land measuring
1.393 acres, which was to be utilised
for office, library, class-rooms and
yogic therapeutic research laboratory,

(ii) Rs. one lakh per acre as pre-
mium plug Rs. 1800/- per acre as
annual ground rent for the remain-
ing extent of land measuring 0.473
acre, which was to be utilised by
them for their bona fide residential
use. ;

(iii} The Vishwayatan Yogashram
was also required to pay the depre-
ciated cost of structures existing on
the site, amounting to Rs. 62,674/-
and these structures were to be de-
molished before the expiry of two
years from 6th March, 1969. In the
event of the structures not being
demolished within the specified
period, the Vishwayatan Yogashram
was required to pay further sum of
Rs.86,176/. payable in full on 6th
September, 1971 towards the cost of
structures, in addition to the afore-
said sum of Rs 62,674/-. The
monthly rent paid by the Yogashram
for the chummeries at the rate of
Rs. 2793/- upto the date of payment
of Rs. 62,674/- was adjustable

(iv) The Yogashram was to com-
plete the building on the site with-
in four years from the date of hand-
ing over of possession, namely 6th
March 1969, which was also the date
of sale.

(v) The Yogashram was not per-
mitted to sub.let any portion of the
premises built on the leased land.

(vi) The Yogashram wag also re-
quired to pay annual ground rent
at the rate of on 5 per cent on the
notional premium of Rs. 5000/- per
acre in respect of land measuring
0.6 acre earlier allotted in Srinivas-
puri upto the date the site was
handed over to Government, i.e.,
upto 27th October, 1969.

3. Sanction was accorded for allot-
ment of an additional extent of land
measuring 1053 sgq. yds. in September,
1970 @ Rs. one lakh per acre ag pre-
mium plug Rs. 1800/. per acre as
annual ground rent, which was to be
used by the Yogashram for the con-
struction of a building for the Ashram
together with the land already allotted
for the same use and for no other
purpose.

(b) : 2.084 acres.
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Acquisition of agricultural land for
beautification of cities in U.P.

31, SHRI S, N. CHATURVEDI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government are aware
that good agricultura] land is being
acquired in Agra and other towms
of U. P. for beautification, expan-
sion and development of these agglo-
meration by treating it as vacant
land;

(b) whether this has deprived
thousandg of people of their means
of livelihood; and if so, how Gov-
ernment propose to rehabilitate
them; and
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(c) whether the Government pro-
Pose to consider the advisability of
exempting productive agricultural
land from the purview of Land Ceil-
ing Law? '

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR] PARKASH
SINGH BADAL): (a) to (c). Neces-
sary information is being collected. A
statement will be laid on the table of
the Sabha when it is received.

Bungling in the allotmeat of
flats by DDA

32. SHRI P, K, KODIYAN: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the alleged
bungling in the allotment of flats by
the Delhi Development Authority;

(b) if so, whether any inquiry has
been instituted into this matter; and

(e) if so, the result thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND REHA.
BILITATION (SHRI SIKANDAR
BAKHT): (2) to (c): Some complaints
have been received and these are being
looked into.

Conference on 104243 system
of education

33. SHRI D. D. DESAI:

SHRIMATI MRINAL GORE:
SHRI UGRASEN:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether his Ministry called an
informal conference of educationists
on 104243 system of education in
the third week of May in New Delhi;
ang

(b) if so, with what results?

THE MINISTER OF EDUCATION,
SOCIAL: WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) and (b). Yes Sir, The consensus
was that the 10+243 system of edu-
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cation is only a part of the Natiomal
Education Policy Resolution which was
based on the Kothari Commission Re-
port of 1966 and that keeping in view
the manner in which the recommenda-
tiongs as a whole have been imple-
mented, it would be necessary to
undertake a review as contemplated
in the Resolution. Accordingly, the
Ministry have taken action.

Compensation for Wakf land in
Delhi

34. SHRI MOHD. SHAF] QURESHI;
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Wakf land in various
parts of Delhi and New Delhi has
been illegally taken possession of by
Delhi Development Authority;

(b) whether any accurate estimate
of such land is available with the
Government; and

(c¢) how long would it take to
restore such land to Delhi Wakf
Board with full compensation for the
loss suffered by it?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). It is wunder-
stoed that there are disputes relating
to the title of certain properties bet-
ween the Wakf Board on the one hand
and the Land and Development Office
and the D.D.A. on the other hand
there are some court cases also. In
the circumstances, no definite reply
can be given
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Stepping up of pay of Teachers in
Delhi Education Department

36. SHRI SHANKERSINHIJI VAG-
HELA: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL~
TURE be pleased to state:

(a) whether instructiong have been
issued to Education Districts of Delhi
Administration Education Depart-
ment to finalise cases of stepping up
of pay of teachers at par with their
juniors within a fortnight;

(b) whether a number of caseg of
stepping up of pay of teachers at

.par with their juniors are pending

for months together in District South
of Delhi Education Department;

(e) if so, particulars of teachers
whose such cases are pending finali-
sation in District South, the reasons
therefor and period since pending;
and
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(d) what steps Government pro-
pose to take to finalise those cases
within a fortnight?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CUL-
TURE . (DR. PRATAP CHANDRA
CHUNDER): (a) No, Sir. Instruc-
tions were issued in May 1975 to com-
plete pay-fixation immediately and
pay the dues within 3 months.

(b) No such case is reported pend-
ing in the office of the Deputy Director
of Education, South District.

(c) Question does not arise.

(d) Question does not arise.

Narmada Award

37. SHRI F. P. GAEKWAD: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) when the Narmada Award
is expected to be given by the Tri-
bunal; and

(b) whether Government would
expedite submission of the Award in
the national interest, if it is likely
to be unduly delayed?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) and (b). Every
effort is being made by the Tribunal
to complete its work as expeditiously
as possible. The Tribunal's report is
likely to be available in about a year.

‘Butter oil from European Economic
Community

38. SHRI D. B. CHANDRA GOWDA.:
‘Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the Indian Govern-
ment following the shortage of edible
oil, have requested for the emergent
supplies of butter o0il from the
European Economic Community;

(b) if so, the terms of agreement;
and
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(¢) whether Government propose
to sell it in open market and through
fair price shops?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) Yes, Sir.

(b) The European Economic Com=
munity has agreed to supply 3,000
tonnes of butter oil as gift on FOB
basis. The funds generated through
the sale of butter oil will be utilised
for an identified Cattle and Dairy De-
velopment Programme.

(c) The gift butter oil will be sold in
the open market through various dis-
tribution channels like Milk schemes,
Super Bazar Co-operatives ete. etc.
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Drought in Himachal Pradesh

40. SHR] DURGA CHAND: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government are
aware of acute drought conditiong in
certain parts of Himachal Pradesh,
particularly in Kangra and Hamir-
pur Districts;

(b) whether the Centra] Govern-
ment have asked the State Govern-
ment to send complete report in this
respect; if ®o, the contenta.t.hereof;

(e) steps Govermnent have taken
in this respect; and

(d) whether Government are con-
templating to formulate permanent
measures and scheme to mitigate
drought conditions in the State; and
if so, factg thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) Yes. The State
Government had earlier reported that
due to failure of winter rains, near
drought conditions prevailed in certain
parts of Himachal Pradesh, including
Kangra and Hamirpur districts.

(b) Yes.

(c) and (d). The State Government
are collecting relevant information and
their report ig still awaited.

Closure of schools in Delhi

41, SHRI MAHADEEPAK SINGH
SHAKYA: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:
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(a) whether three schools i.e.
D.AV, Higher Secondary School No. 1
and 2 and Gita Higher Secondary
School No. 1 in trans-yamuna area
(Delhi) were closed down on $8th
December, 1975 by the Education
Department, Delhi Administration
Delhi; and if so, what were the reasons
and who was responsible for this
arbitrary action;

(b) whether the authorities have
restored recognition of the said schools
with retrospective effect; if not the
reasons why;

(c) whether the payment of salaries
to the employeeg has been made
upto date; if not the reasons therefor;
and

(d) how long will it take to regu-
larise their postings in their respective
origina] schools?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The schools were repor-
ted to be indulging in activities pre-
judicial to the maintenance of public
security. The competent authcrities,
therefore, ordereq the transfer of the
students of these schools to various
neighbouring Government/Municipal
Corporation Delhi schools. The schools,
ceased to function when their stu-
dents were thus adjusted,

{(b) Recognition to these schools.
hag since been granted w'th effect
from 28-3-1077. The question of

granting recognition for the period the
schools had ceased o function does
not arise, under the Delhi School
Education Act and Rules, 1973.

(¢) The salaries of present staff of
the schools has been paid up-to-date
from 28-3-1677.

(d) All the employees have re-
joineqg their respective schools with
effect from 28-3-77 except 52, who
were absorbeq in different schools.
The 52 employees will be reposted to
these schools, if they and their mana-
gement so desire in the very future.
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Steps {0 gear UP procurement
machinery o

42. SHRI G. Y. KRISHNAN: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have
taken steps in the States to gear up
the procurement machinery to provide
the necessary support price for wheat,
barley and gram to protect the
farmers from the exploitation; and

(b) if so, the broad outlines there-
of?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATICN
(SHRI PARKASH SINGH BADAL):
(a) and (b). Government are anxi-
ous to ensure that the interests of the
farmers are fully protected and in no
case should any producer get for
wheat, barley and gram of fair aver-
age quality less than the prices flxed
by the Government. Detailed instruc-
tions were issued to State Govern-
ments and the Food Corporation of
India in the secong week of April,
1977 itself asking them to ensure that
there are no areas in which support
arrangements are found wanting and
also to maintain constant vigilance in
this regard. They have reporteq that
adequate arrangements have been
made accordingly, ,

Surplus grain as loan to needy
countrieg

43. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of AG-
RICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government have taken
into consideration the suggestion made
by the Director-General of Food and
Agriculture Organisation in regard to
the loaning of surplus food grain to
needy countries; and

(b) if so, the reaction of the Gov-
ernment in this regard?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
and (b). During the course of
disussion with the Director-General
of Food and Agriculture Organisation
ang his party held in the Ministry of
Agriculture and Irrigation on the 9th
May, 1977, an enquiry was made
about the possibility of India making
a part of stock of foodgrains available
on loan basis to the needy developing
countries on the specific condition
that the same would be available to
India whenever needed. This matter
is under examination,

Drought in Oriss

44 SHRI P. K. DEO: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the area in Orissa which has
been affected by drought and also the
number of persons affected; and

(b) steps being taken to meet the
abnormal gituation and to mitigate
the distress of the people?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION
(SHRI PARKASH SINGH BADAL):
(a) An areg of 1.19 lakh square miles
and a population of about 158 lakh
have been affected by drought in
Orissa,

(b) The following steps have been
reported by the State Government to
have been taken to mitigate the dis-
tress of the affected population:—

(i) Crops bundhs have been pro-
vided at a cost of Rs. 11.50
lakhs; '

(ii) Lift irrigation points have
been energised;

(iii) Diesel pumps have been re-
paired to pump water to cropped
area;
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(iv) 36,000 dug-wells have been
sunk till April, 1977 out of 60,000
programmed to meet scarcity;

:(v) Digging of 7,000 surface wells
has been taken up to provide
drinking water;

.(vi) 680 tube-wellg have been pro-
videq during 1976-77 and 800 are
being taken up during 1977-78;

(vii) Temporary wells have been
provided in the dry beds of nal-
lahs, rivers, ponds, etc. for pro-
-viding drinking water to men
and cattle in the scarcity areas;

{viii) Loans have been provided
for  agricultural production
through cooperative and banking
institutions;

*(ix) Rs. 24 crores were spent last
year in schemes for providing
employment to the affected popu-
lation and Rs. 14 crores have been
‘provided for such employment
generating schemes this year;

«(x) 16,000 metric tonnes of wheat

hag been released under Food for
Work Programme; ang

.(xi) 15 lakh beneficiaries under nor-
mal and another ten lakh under
Emergency feeding programmes
being covered. Besides, old age
pension in a restricted way
and gratuitous relief in acute
caseg are being provided.

‘Irregularities in Regional Engineer-
ing College, Durgapur

45. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether his attention has been
drawn tp the gross irregularities and
anomalies prevailing since 1972 in the
Regional Engineering College, Durga-
our; and

(b) if so, what steps have been
taken to investigate the entire matter
-and punish the officials responsible for
these irregularities
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b), The following
two irregularities in the Regional
Engineering College, Durgapur have
been brought to our notice:—

(1) Defalcation of College funds—
A cash shortage of Rs. 23,714
was noticed in the
cash vault of the College on
31-7-75. An F.LR. was ludged
with the police for defalca-
tion of funds against (1)
Shri P. C. Chowdhury, Head
Cashier anq (2) Shri H, K.

. : ~ Banerji, Registrar of the
College and the Police had
registered the case on 3-8-T5
under Section 409 IPC, The
Police is investigating the
case, After considering the
facts of the case, the Board
of Governors have suspended
Shri P. C. Chowdhury, Head
Cashier on 10-10-75.

(2)- Non-investment of Contribu-
tory Provident Fund.—No
investment of employees’
provident fund was made
during 1971-72 and 1972-73
and the amount was kept in
current account, The normal
functioning of the College
was disturbed for some time
during 1969 and there was
abnormal situation in the
College. There was also no
regular Principal from 6-2-70
to 18-12-71 and thus some

» abnormal situation prevail-
’ ed in the College adminis-
tration. From 1973-74 on-
wards investments for the
provident funds are being
made on regular basis and
the amount of provident fund
which could not be invested
during 1971-72 and 1972.73
has also been deposited in
long term deposits. A com-
mittee to investigate the
causes of delay in investment
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for the provident fund during
1971-72 and 1972-73 ang to
locate the responsibility for
this delay has been set up by
the College on 17-12-76. The
report of the Committee is
awaited.

W HTW F FAMET WAAA gy w@"

46. = WY ATCAW ATAE AT
gfa uR faard & ag a@ & w0
F& 5.
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Area under cultivation ang produc-
tion of pulseg

48. SHRI S. R. DAMANI: Wil the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(a) the area under cultivation _of.
principal, pulses and the production
during the last three years;

(b) the reasons for production of
pulses not keeping pace with the in-
creasing yields achieved on cereals;
and

(c) the steps taken to
pulses production?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) The figures of
area and production of principal pulses

intensify

are given in the Statement attached.’

(by The high yielding varities. res-
ponsive to fertilizers have been evolved
and adopted in case of Cereals viz.
Wheat & Rice but such varieties have
not yet been evolved in pulses. These
crops continue to be grown under
rainfed conditions with poor manage-
ment practices

(c) In the absence of high yielding
varieties the present strategy to in-
crease production of pulses is by (i)
bringing additional area under these
crops by cultivation of short duration
varieties of urd, moong and cowpea
under Multiple Cropping Sequences and
(ii) adopting package of practice in
their cultivation.

To help State Government to increase
production, a Centrally Sponsored
Scheme on Pulses Development was
initiated during the 4th Plan and is be-
ing continued during the 5th Plan.
Under the Scheme financial assistance
has been provideg to the State Govern-
ments to lay out demonstrationg on
these crops to motivate farmers to
adopt improved practices, multiply
breeder's and foundation seed; supply
of certified seed of short duration/
varietles of pulseg at subsidised rates to
the farmers, subsidy on cost of plant
-protection chemicals and equipment,
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Statement

Area and Produciion of Principal P ulses
from 1973-74 o 1975-76

Area  Production

et/ Crop- Scta) tclu(:;:s)

197374

Gram - 7,761 4,099
Tur . . . 2,646 1,409
Other Kharif Pulses 7:446 ' 2,210
Other Rabi Pulses . 5,574 2,200
Total Pulses 23,427 10,008
1974-7%

Gram . 7,041 4,015
Tur . . . 2,529 1,834
Other Kharif Pulses 7,286 1,731
Other Rabi Pulses . 5,168 2,434
Total Pulses 22,024 10,014
1978-76

Gram .‘ . 8,373 5,932
Tur . . . 2,668 2,094
Other Kharif Pulses 8,021 2,377
Other Rabi Pulses . 5,603 2,732
Total Pulses 24,665 13,135

Information for 1976-77 has not get be-
come available.

Kamaraj Natiomal Commitiee’s
recommendationg re, Kamraj
College

49. SHRI K. T. KOSALRAM: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) whether Government are
aware of the Kamaraj National Com-
mittee’s recommendation that the
Kamaraj College at Tuticorin in Tamil
Nadu should be taken over by the
Union Government and developed as a
Central University; and
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(b) if so, when Government propose
to take action in the matter and the
time by which such action is proposed
to be completed?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) and (b). The President of the
Kamraj College Tuticorin has in a
memorandum dated 20-4-77 represent.
ed that there is scope for upgrading of
the college into a National Memorial
for late Shri Kamraj by providing
work-oriented courses. The memoran-
dun is under examinaticn.

Talks with Director-General Food
and Agriculture Organizatiop

50. SHRI P. G. MAVALANKAR:
‘Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased

to state:

(a) whether the Director-General
of the Food and Agriculture Organi-
zation, a specialised agency of the
U.N., visited India recently and held
talks with the Governmental leaders
and officials at Delhi; and

(b) if so, gist thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a). Yes, Sir.

(b) The representatives of the Gov-
eroment of India discussed with the
Director-General of the FAO, the
global food and agricultural situation
in general and the role of the FAO
with particular reference to India.
The following main topics were discus-
sed in particular:—

{i) The role of the FAO in stimu-
lating further multilateral and
bilateral assistance for increas.
ing food production in the
developing countries and for
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ensuring {hat production level
is stepped up atleast to an
average annual growth rate of
4 per cent as recommended by
the World Foodq Conference.

(ii) Enlarging the scope of food
aid under the Worli Food
Programme to cover improve-
ment of nutritional standards,
livestock development prog-
rammes 2nd coverage of new
commodities like edible oils,
dairy products etc, in addition
to aid in the shape of food-
grains.

(iii) Utilisation of the special fund
of $20.00 million proposed
to be created by the FAQ in
order to raduce post-harvest
losses, by the developing
countries, in~luding India.

(iv) Utilisation of $818.5 million
Technical Conperationn Prog-
ramme Fundi created by the
FAO, by the developing coun-
tries, includinz India.

(v) Upgrading of the Country Office
of the FAQ in India to pro-
vide for high level experts, in
keeping with India’s require-
ments, for technica]l advice.

(vi) FAO's role in Livestock de-
velopment and Animal Hus-

bandry Programme,

(vii) Allotment of 12,500 tonnes of
wheat under the World Food
Programme for Emergency
Food for Vork Project in
Orissa, to provide emnployvment
and relief ¢» the people who
were affected by sericus
drought in 1876.

Crop insurance
51. SHRI P. RAJAGOPAL NAIDU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:
(a) whether Government have in.
troduced crop insurance anywhere in
the country; and
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(b) it so, names of States where
the scheme has been introduced and
the results achieved?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) The Government
of India did not introduce any crop
insurance scheme; however, as sug-
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gested by Government, the General
Insurance Corporation of India intro-
duceq experimental crop insurance
schemes in 1973 in a few States for a
few selected cropg on a voluntary basis,

(b) Results, achieved in the imple-
mentation of experimental crop in-
surance schemes are as under:—

States Crop Premium Claims
Guijarat Cotton . 59,755  1I1,01,667
Groundnut . 1,17,133 19,86,206
Magharashtra Cetten . . . 32,171 70,872
Wheat 17,390 5,830
Tamil Nadu Cotton « . 30,656 19,547
Andhra Pradesh C-tton 14,391 Nil.
Groundnut . . . 42,982 3,63,966
Karnataka Cotton . . 18,576 55,030
West Bengal Potato . ' . 5,426 2,735
The experimental crop insurance (ii) within how many years this

schemes which were introducest in the
States mentioned above were gradually
discontinued as the pattern was found
to be unecongmical and unsuitable
for implementation .on a large scale.

National grid of Irrigation

52. SHRI SANTOSHRAQ GODE:
Wil! the Minister o2 AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the proposal for Na-
tional Grid of Irrigation is under
consideration of Government;

(b) it so, what will be the total
investment on this project;

(c) what will be the tota] man-
power required; anq whether this
will be useful to remove unemploy-
ment problem; and

project will be completed?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) to (d). An
integrated system of irrigation is con-
sidered necessary in view of deficient
and unevenly distributed rainfall in
the country, However, bafore investi-
gations for such long-term gcheme are
taken up it is essential to first study,
in depth, the position of surpluses and
shortages in various tasins, sub-basins
and regions, and determine possibilities
fuir inter-basin and inter-regional trans-
fer of waters taking into consideration
the minimum needs of drought prone
areas. Such a study is in hand by the
Central Water Commission.

. The studies and investigationg are,
in their nature, lcng-term. It is diffi-
cult to set a definite time frame at this
stage for completion of this task.
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Construction of Dams in Tamil Nada

53. SHRI K. RAMAMURTHY: Will
the Minister of AGRICULTURE AND
IRNIGATION be pleased to state:

(a) whether there is any proposal
to construct the Mullikkadu Vaniyar
Dam and Koppairu Dam in Dharma-
puri District by the Tamil Nadu
Government; and

(b) if so, when it will be taken up?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH

SINGH BADAL): (a). No such schemes

have so far been received from the
Government of Tamil Nadu,
(b). Does not arise.

we qfeag ®1 wew
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Reversion of F.CI. Employees to
Parent Departments
57. SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether many employees serv-
ing under Food Corporation of India
for many years have been asked to
go back to their parent departments
in different States; and

(b) if so, the reasons therefor?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION
(SHRI PARKASH SINGH BADAL):
(a) Yes Sir.

(b) F.CI. (Staff) Regulations pro-
vide for ad hoc appointments by de-
putation of suitable officials from the
Central or State Governments or from
any public sector undertaking for a
period normally not exceeding three
yvears but extendable upto five years
or more where necessary, Such depu-
tationists are repatriated to their pa-
rent departments on completion of
their term from time to time.

In the case of West Bengal only,
the over-whelming bulk of staff are
on deputation from the State Govern-
ment who have been transferred to
the Food Corporation of India along
with the work in accordance with the
written agreement between the State
Government ang the Food Corporation
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of India. Such staff would continue
to be on deputation to the Food Cor-
poration of India as long as the FCI
operates in the State as an agent of
the State Government in terms of the
Agreement,

*

Break up of Ownership of Land

58. SHRI B. C. KAMBLE: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) total number of Indians, having
either no land or less than an acre of
land in each State;

(b) whether the number of such
people is increasing or decreasing and
the reasons therefor in each State; and

(c) steps Government propose to
take to do social justice in this re-
gard?

THE MINISTER OF AGRI-
CULTURE AND IRRIGATION
(SHRI ‘PARKASH SINGH BADAL):
(a) Total number of Indiang having
either no land or less than one acre
of land in each State is not available,
According to the sample surveys or-
ganiseq by the National Sample Sur-
vey Organisation number of house-
holds having either no land or less
than one acre of land are available
for the period 1960-62 (16th and 17th
Round) and for 1971-72 {26th Round).
Statewise number of households own-
ing no land or less than one acre of
land as available from the National
Sample Survey reports is given in the
enclosed Statement. *

(b) As per the figures available
from the National Sample Surveys
Reports, the number of households
having either no land or less than an
acre of land has increaseqd from 46.5
millions in 1960—62 tg 55.3 millicns in
1971-72. At the All India level, the
number of households owning no land
or less than one acre of land has in- .
creased in  1971-72 by 18.9 per cent
over 1860—62. This is mainly due to
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corresponding increase in the total
number of hou: holds in the country
in 1971 over 17f1 by 19 per cent as
per Population Census reports.

(c) The Agricultural land ceiling
measures envisage distribution of sur-
plus land among landless agricultural
labourers, marginal farmers and other
eligible categories of the rural poor.
As a result of the implementation of
these measures, about 1.9 million acres
of surplus land wag distributeq during
the late 50s and 60s. As per the na-
tional guidelines of 1972, another 19.3
lakhs acres of land have been taken
possession of by the States, Of these
11.75 lakh acres of land have been dis-
tributed among 7.9 lakh beneficiaries,
According to the tentative estimates of
the State Governments and the Union
Territory Administrations, nearly 5.0
million acres of land are likely to be
available.
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In addition to above figures, the
State Governments and Union Terri-
tories Administrations have distribut-
ed about 16.0 million acres of waste
land, cultivable fallow land, etc, avail-
able with them ever since 1950. Under
the programme of tenancy reform and
conferment of ownership rights on ten.
ants, a large number of tenants have
either acquired secure tenancy rights
or have been owmers of land under
their cultivating possession.

Government initiated 46 SFDA and
41 MFAL projects during the Fourth
Five Year Plan to reach the benefits
of economit development tp the wea-
ker sections in the rural areas. The
total outlay on these projects, during
the Fourth Plan was of the order of
Rs, 103 crores, The number of projects
has been increased to 150 in Fifth Plap
and the outlay provided is of the order
of Rs, 175 crores,

Statement
Estimated number of households owning no land or less tham one acre of land as per National '

Sample Survey Reports.

No. of No., of Percentage
S. No. Staie households Households increase or
(*000) (*000) decrease
16—I17 26th Round (C-1. 4 over
Rounds (1971-72) C>l1.3)
(1960-61-62)
1 2 3 4 5
1 Andhra Pradesh 4221 SIII 211
2 Assam 11T 1139 25
3 Bihar . 4702 5191 10'4
4 Gujarat 2096 2529 207
5 Haryana . . . . 975
6 Himachal Pradesh . . . . o 161 -
7 Jammu & Kashmir . . . . 209 244 167
8 Karnataka . . . . 2085 2586 24'0
¢ Kerala . . . . . . 2463 2534 29
10 Madhya Pradesh . . . . 2458 2822 14'8
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I 2 ) 3 4 s
1t Maharas*tra 4022 5798 442
12 Manipur . N.A, 59
13 Megt}éiaga . . . WA, 84 .
14 ,Nagal;‘it:l " ' N. A N.A. N.A.
15 ‘Orissa . . 1242 rz:ﬂ@[f nd 2
16 Punjab . . . . " 289544 1725 67

(a700)*
f7 Rajasthan 1315 119> 95
18 Tamiil Nadu ‘ . 5 5254 6272 194
19 'I;rgp‘g‘;a P : . . N.AC 93 e
20 Ugt&rslk}uctea&r 0. o - i 2584 B627 138
21 Westrggngﬂ ! 4257 5010 177
22 Dwhi- « . @ T ¢ N.A. 404 .
23 Goa, Daman & Diu -~ ” " N.A. 84 ..
24 Pondicherry ) N.A. 49
! 25 Remaining Union Territoriés 572
ALL INDIA e e 46486 35274 18:9

[ JE v Ve [

tIncluded in Pusjab, 1T

$1Relatss to @rﬁnﬁ&:’g@msed Pﬁ'pia’h

*Bracketted figures includes Haryana figure for comparability.
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Working of Sangeet Natak Akademi

64. SHRI R. KOLANTHAIVELU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the reaction of Government on
the disappointment expressed by
leading dancerg about the working of
Sangeet Natak Akademi as reported
in Hindustan Times of 27th April,
1977; angd

(b) if so, the action taken or pro-
posed to be taken for revamping that
Organisation?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Government have seen
a press report in question and have
alsg received a copy of the Memoran-
dum submitteq by the artistes con-
cerned.

(b) Varioug points made in this
Memorandum in so far as they relate
to functioning of the Sangeet Natak
Akademi, are being examined in con-
sultation with that body,

Plan to end fliiteracy

65. SHRI VASANT SATHE: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state: '

(a) whether Government have re-
ceived a plan involving Rs. 2000
crores to end illiteracy;

(b) if so, what is the reaction of
Government to the proposed plan;
and -

(c) the action taken|proposed to be-
taken in the matter?

THE MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE:
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). Several suggestions-
ang schemes have been recelved in
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the Ministry of Education for the
spread of literacy. One of these sche-
mes is perported to have been submit-
ted on behalf of philanthropists, pub-
lishers, teachers etc, The expenditure
involved in this scheme  excluding
items in respect of which caleulation
is yet to be undertaken, is of the order
of Rs. 2,483 crores. The Ministry has
helq discussion on adult education with
educationists and fielg workers ang the
policy and programmeg in this field are
being finalised.

Implementation of Kotharl Commis-
sion’s Recommendation

66. SHRI VASANT SATHE: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

‘(a) whether Government are con-
sidering the implementation of the
recommendations of the Kothari
Lommission on Education; and

(b) if e, the actiop taken/proposed
“to be taken?

THE MINISTER OF EDUCATION,
“SOCIAL WELFARE' AND ‘CULTURE
(DR. PRATAP CHANDRA' CHUN-
DER): (a) and (b). The accepted re-
commeéndations of the 'Kothati Com-
mission were mcorporateﬂ in the Na-
tional Policy Re$olution  (1968), and
wre under various gtagas of implemen-
tation by.ihe Central ang State Gov-
ernments and other organisaticns con-
cerned_ with them, There 1s a prow-
siofy ' in thig Resu!hﬁon for' rev;ew o!.'
the progress made ‘end framing '
suldelmf faor Itgtuge devel ent-
m en . ]
revle‘w of thg Nationdl 11 y Re 0=
luﬁqn on - Bication ™ which arfiohg
o wﬂf‘ke&p in view  the
reca rﬁ:ﬂéﬂ&%hm ‘of ‘the' Réthari Cout
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Removal of Multiplicity of, anthorities
dealing with Land in De’hi

67. SHRI VASANT SATHE: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHARILI-
TATION be pleased to state:

(a) whether the Government are
considering the problem of removal
of multiplicity of authorities dealing
with land in Delhi to facilitate proper
and coordinated control over land
matters; and

(b3 if so, the action taken/proposed
to be taken in the matter?

THE MTNISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) The matter is still under con-
sideration.

Plan for Urban Development in
Delhi

68. SHRI A, BALAPAJANOR: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether a large number of
resettled slum dwellers-in Delhi have
gravitated back to their. original
places, following the results of the
Lok Sabha elections;

(b) if so, the extent of the reverse
exodus

{e) the policy proposeq for: rehabi-
litation of stch -repatriates; and

“(d) 'the extent to which' the existing
plans for urban development in Delhi
havé bBebn revised as g Teihilt therest.

LR PRI TRl
THE MINISTER OF "WORKS AND
HOUSING AND SU'PPLY AND RE-
DAR
BAKHT){ (a) nn%_ (b) the
eRpression = Fesettldd Mum dmmxg"
is meant person who were $hifted
from areag notified as ‘slum areas’
under the Slum Areas (Improvement
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ang Clearance) Act, 1956, no signiti-
cant movement to the original dwel-
ling places is discernible. If however
the expression “resettled slum dwei-
lers” refers to persons evicteq from
government lands on which they had
encroached, and provideq alternative
accommodation in new resettlement
colonies, while a number of encroach-
mentg have taken place over the past
few months in areag from which they
were shifted, it is not possible to say
precisely what proportion of these
new encroachmentg are by such pear-
song who hag been shifted to the new
resettlement colonies. While the tofal
number of jhuegies and similar struc-
tures which have come up in different
areag of Delhi by way of encroach-
ments over the past few months is
about- 6,000, most such new encroach-

ments had already taken place before -

the declaration of resuliy of the Lok
Sabha elections,

(c) and (d), The Government had
already announced its policy to pre-
vent any fresh encroachments in *the
city. The problem however has to
be seen in the larger context of plan-
ning for ,Delhi ang its environs.
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Complaints from teachers of Sonepat
(Haryana)

71. SHRI G. M. BANATWALLA:

SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE

be pleased to state:

(a) whether Government of India
have receiveg any complaint from
the teachers of Sonepat District of
State of Haryang relating to excesses
even after the emergency;

(b) if so, whether any action has
gsince been taken by Government; and

(c) if so, with what result?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Ne such complaint ap-
pears to have been received by  this
Ministry.

(b) and (c). Does ot arise.

JUNE 13, 1977
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Problemg ef Housing in India

72. SHRI K. MAYATHEVAR: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) the magnitude of the problem
of housing in India;

(b) the success achieved by the va-
rious Housing Schemes;

(c) the concrete results of efforts
for Jow cost housing;

(d) whether Government pmpoée
to tackle the problem of housing
under a time bound plan; and

(e) if so, the phases of the pro-
gramme for reducing the problem to
sizeable proportions?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The housing shortage
in the country as estimateq at the
beginning of the Fifth Plan i.e, on the
1st April, 1974, wag 15.6 million units.

(b) According to latest reports
available with the Ministry, 6,94,624
houses have been built under the va-
rious social housing schemeg introduc-
ed by the Ministry of Works and
Housing. Besides, more than 7 millicn
house-sites have been allotted to land-
less families under the Scheme for
provision of House-sites to Landless
Workers in Rural Area. Further,
Housing and Urban Development Cor-
poration, which started functioning
from 1971 has sanctioned schemes
worth Rs. 357.89 crores involving a
loan =assistance of Rs. 259.51 crores.
These schemes will enable construc-
tion of 1,93,240 dwellings and 39,417
residential plots.

According to an estimate made by

the National Co-operative Housing
Federation Ltid., about 3,76,400 houses
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would have been built by the Co-one-
rative Housing Societies upto the 30th
June, 1976.

(e) A statement iz enclosed,

(d) and (e). Due to the constraint
of resources and low priority accord-
ed to housing in the planning process,
it has not beep possible to draw a
phased and time bound programme
for solving the problem of housing
in the country.

Statement

Low cost housing getg priority in
policies and programmes of Housing
and Urban Development Corporation,
State Housing Boards ete. The various
housing schemes introduced by this
Ministry provide for financial assist-
ance on easy terms for low cost hous-
ing.

2. To promote low cost housing, re-
search and investigation for reduction
in building cost has been stepped up
in the country. New techniques and
materials have been developed to
achieve substantial reduction in build.
ing cost. Research findings in the
field of low cost housing are being
disseminateq to the various executing
agencies through a series of measures
including symposia, get-together se-
minars, workshops, publications, put-
ting up of demonstration houses and
exhibition of low cost housing. The
experimental Housing Scheme of the
National Buildings Organisation pro-
vides financial assistance upto 100 per
cent of the cost of experimental items
of construction if the project incorpo-
rates new techniques and methods of
construction. Rural Housing Wingg of
of the National Buildings Organisation,
located in the various regions of the
country are alsp engaged in researcn
ang training work in the fielg of rural
housing. They have put up clusters of
demonstration low cost rural houses.
The emphasis is on the utilisation of
local building materials and minimis-
ing the use of scarce and costly ma-
terials,

JYAISTHA 23, 1899 (SAKA)
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Demand for Inquiry into LLT. Madras

73. SHRI M. KALYANASUNDA-
RAM: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether thorough investigation
into the affairs and administration of
Indian Institute of Technology, Madras
has been demanded by some senior
Professors and Scientistg of the Ins-
titute; and

(b) if so, the facts thereof and what
action has been taken jn thig regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUK-
DER): (a) and (b). The Senale of
the IIT Madras, which includes senior
teachers also, has recently in a reso-
lution expressed dissatisfaction cver
certain decisions taken by the Direc-
tor., No enquiry has been demanded.
However, the matter is receiving Gov-
ernment’s attention.

Supply of nutritioug food for Children

74, SHRI R. V. SWAMINATHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whethier nearly 5 1akh children
die every year in the country due to
poor diet;

(b) if so, whether the Union Minis-
try is considering certain schemes
with the cooperation of the Health
Ministry to save the children from
this;

(c) whether the Union Ministry is
conducting any survey ip this regard
and supplying nutritioug food for the
children to save them; ang

(d) what are the other steps being
taken by the Union Ministry to save
the children and alsgp improve their
health?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
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“DER): (a) A statement by Br. C
Gopalan, Director-General, Indian
Council of Medical Research in a
recent lecture on “Nutrition and
Public Health—the Current Indian
Scene” that more than half a million
children die in our country every year
ag a result of severe mal-nutrition”,
has come to the notice of the Gov-
ernment, In the same lecture, Dr. Go-
palan hag also stated that “for obvi-
ous remson it is difficult to obtain re-
liable data regarding the number of
children that die in vur et:wa.tr.{r as a
Tesult of advanced mal-nutrition”,

(b) The National Palicy for children
lays special emphasis on the provi-
sion of nutrition, immunization and
other health services to children. The
following nutrition interventiom: prog-
rammes are already being implement-
ed in coopération with thi Mihistriés
of Health ang Family Welfare and
Agriculture .'nﬂ Irrigation: —

(i) Special Nutritiop -
me.

Program-

(ii) M:dtd&y Maa]a P:ogramma

(iii) Balwadi Nutntmn Prog*am-
‘me,

(iv) Integrated Chilg. Develop-
ment Berviceg Bcheme. .

(v) Prophylaxis against Nutri;
tiona] Anne.mih.

(vi) PrOphyla:us agamst B'Imd-
‘ness in children caused by vitamin
A deficiency,

C(vii) Applied Nutntion Program-
Ame. ior i
(viil) (a) Raearctheveioﬁm!'rit
-.of ‘non-conventional protein resour-
ces 'such &g development of Bals-
-har, I ) T b

JUNE 13, 1877
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(b) Fortification and enrichment
of foodstuff with essential vi-
taming minerals, amino acids
and protein concentrates.

(¢) Studies on .consumption . pat-
tern ang consumer acceptabi-
lity of new food formulation.

(d) Nutrition Edueation, training
mass-media campaigns and
extension, I

(c) (i) Nutritioug .food is supplied
to the children of weaker sectiong of
the gociety in some drought prone
and tribal areas and urban slums
under .the schemeg (i) to (iv) listed
above., Nutrition Supplement consists
of 300 calories and 10 to 20 grams
of protein per child per day. Nutri-
tious food is also given to pregnant
women and nursing miothers. Nearly
19 million beneficiaries are covered
under these programmes.

L]

(ii) The diet and nutrition surveys
are being carrieg out by the State
Nutrition Division and the National
Nutrition monitoring Bureau under
the auspices of the Indian Council of
Medical Regearch. A Research pro-
ject has also been sanctioned to under-
take “Survey” of Health and Nutri-
tional Statug of childrern in the coastal
n'raas of Andhm Pradesh:

d A Scheme is under considera-
tion in the Ministry of Health and
Family Welfare for the. treatment of
severaly mal-nourished children This
m:heme proposeg c-are in the ¥ollowing
ways =

(1) Hospxtahsatlm
(i) Nutrition Therapy ° Ceritres
(ih) ‘Dom-lellim-y treatment

'H'm'ler this schems, Nutrition Reha-
bilitation Centres ‘are also ]:rupuseﬂ
to be . set-up “at salected prunary
health centres.
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Fo;dgrai.nx storage problem .

75. SHRI R V. SWAMINATHAN
SHRI PRASANNBHAI MEHTA:

Will the Minister of AGRICULTURE
" _AND IRRIGATION be pleased to

state:

(a) whether
has been utilised
godown
about five million tonnes of foodgraing
were being stored under the cover
and plinth;

(b) if so, the total capacity of
the Central and the State Warehous-
ing Corporations at present;

entire storage space
and no scientific

(c) whether the bumper crops last
vear and -likely good crop :thig-year
had ;rea_ied a, sr,qrage_ problem;

(d) if so, what immediate steps are
being taken in this regard; and
T e e fRw o

(e) whether Government are ;acti-
vely considering to seek assistance
from the World Bank for setting up
the storages?

"THE MINISTER OF AGRICUL-
TURE AND IRRIGATION " (SHRI
PARKASH SINGH BADAL): (a):
Yes, Sir,

{b) “The “fotal capamty avallable

with Foog Corporation of India, Cen-
tral Warehousing ' Corporation “and
State Warehousing Corporations
~{Owmed, Hireg and.Plinthsy.is 23.08
millfon tonnes

Bs

(c) Yes Sir,

. (d) and (e). Thg stgps tahen in-
thile building up of additional storage
space, optimati utilisatishiof the exist-
ing capacity, inviting.oflers frem pri-
vate parties for construction .of go-
downs ““on. - guarantéed  océupation,
construction-of buffer:storage godowns
‘with the assistancg pf the World Bank
ete.
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capacity iz available and .
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Plans for Irrigation System

76. SHRI 8. D. SOMASUNDARAM :
SHRI KANWAR LAL GUPTA:
SHRI .D. D, DESAI:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleaseg to state:
(a) whether Government propose

to implement plans for « country-
wide irrigation system

(b) if so, the broad outlines of the
plans, the outlay proposed; and

(¢) the projected time of comple-
tion?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH

-SINGH BADAL): (a) to (c). An in-

tegrated system of irrigation is con-

“sidered necessary in view of deficient

or unevenly distributed rainfall in ‘he
country. However, before investiga-
tions for such long<térm scheme are
tgken up it is essential to first study,
in depth, the position of surpluses and

‘shortages in various basins, sub-basir.s

and ragions and determine possibilities
for inter-basin and inter-regional trang.
fer of waters taking into consideration
the minimum needs of drought prone-
areas. Such a study is on hand by the
Cent ral Water Commission.

' Sl.'Lch a couﬁl;yw;.de,stun‘.ies and in-
vestigations are by their nature long-
term. Only thereafter cost estimates

- 'could_' be assessed:at.

Support price of wheat
..77. SHRI S. D, SOMASUNDARAM:

.~ Will the, Minister of AGRICULTURE

AND IRRIGATION bte pleased to state:
(a) whether the support price of

" "wheat at Rs. 110/- per quintal fixed

“for. the current season hag been wel-
‘comed Dby &ll sectiong of the people;

(b) the total subsidy that the Cen-

I tral 'Governmeit have to pay at the
‘Muﬂmaﬂ!itge&etm the~

ecomm,,, and
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(¢) whether the removal of zones
has helped the farmers in getting re-
munerative prices?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) By and large,
.yes, Sir.

(b) The stocks of wheat procured
.indigenously at the higher rate of Rs.
110/- per quintal will get merged with
the wheat stocks which are being
carried over from the last year and
the total subsidy which the Central
Government has to bear will depend on
the pooled economic cost of both in-
digenous and imported foodgrains, the
-extent of buffer stocking etc. However,
assuming the release of wheat through
the public distribution system to be
about 7 million tonnes during 1977-78,
the additional subsidy to be borme on
account of the increase in procurement
price during the current financial vear
is estimateq to be about Rs, 13 crores.
The exact figure will, however. be avail-
able at the end of the year. This is not
likely to have an adverse effect on the

economy,
(c): Yes, Sir.

Irrigation facilities i Mirzapu, Dis-
triet (U.P)

78. SHRI SHEO SAMPAT: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the irrigation facilities
in the South of Canoor range of Mir-
zapur Distriet in Uttar Pradesh are
very poor; and :

(b) the steps Government propose
to take to 'provide proper irrigation
facilities in the South of Canoor
range?

THE MINISTER OF AGRICULTURE
AND JRRIGATION (SHRI PARKASH
SII}IGH BADAL): (a) Irrrigation faci.
lities in the areas south of Canoor
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range of Mirzapur District in Uttar
Pradesh are inadequate.

(5) The Sone pump canal project
estimated to cost Rs, 564 crores to
irrigate 66,270 hectares will provide
irrigation facilities to an area of 3640
hectares in the south of Canoor range.

Kanhar irrigation project propcsed
by the State Government with an esti-
mated cost of Rs. 16.74 crores would
irrigate 26,860 ha. in this area.

In addition, two more schemes
envisaging construction of small bun-
dhies at an estimated cost of Rs. 1.51
crores to irrigate 5.191 ha. are under
construction.
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Former Ministers and Memubers of
Parliament residing in Guvmment
Accommodation

80. SHRI SHEO SAMPAT:
SHRI G. S. TOHRA:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) the number and names of for-
mer Ministers and of Par-
l‘.mmt who m at prauent reaidinz
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in Government accommeodation and
the rent being paid by each of them;

(b) whether a former Minister or
Member of Parliament can retain the
Government 'Accommodation for an
indefinite period dfter paying market
rent for the accommoaauon '

(c) if so, the Jusnﬂcation thereﬁf,.
and

(d) if not, the stepg taken to get
the gccommodation vacated from each
such unauthorised person who is not
entitled to Goveme:nt acconmoda-
tion? E

THE MINISTER OF WORKS AND
HOUSING ANp SUPPLY AND RE-
HABILT’I‘ATION (SHRI SIKANDAR
BAKHT): (a) At present, 5 former
Ministers and 97 former Members of
Parliament, as indicated in State-
ment I annexed, are unauthorisedly
residing in Government accommoda-
tion. The rate of rent payable for the
accommodation in each case is indi-
cated in statement-I laid on the Table
of the House. [P]nced in library. See
No. L'I’-297/77]

Another 67 Members of Parliament,
indicateg in Statémhent-II laid on the
Table of the House, [Placed in Libra-
ry. See No. LT-207/77] have vacated
the Government residences but are
still retaining the servant quarters
and/or Motor-garages. '

(b) No.
(¢) Does not arise,

(d) Eviction proceedings have been
initiated against 96 former Members of
Parliament and four former Ministers
who are still unauthorisedly occupying
Government accommodation.

Percentage of Scheduled Castes and

81. SHRI SHEO SAMPAT: Will the
Minister of AGRICULTURE AND
IRRIGATION be pléaseéd 1o state:

(a) the percentage of geats reserv-
ed for Scheduled Castey gnd Schedul-
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ed Tribes in each category in various
departments of the Ministry;

(b) whether the representation of
the reserved clasa of people js com-
plete at all levels; and

(c) if not, the gteps taken to fulfill
the quota of reserved category of
staff at all levels?

THE MINISTER OF AGRICULTURE
AND IRRIGATION: (SHRI PARKASH
SINGH BADAL): (a) to (¢). The
required information is being collected
and will be laid on the Table of the
Lok Sabha as early ag possible.

Percentage of irrigated land

82. SHRI F, H, MOHSIN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the percentage of irrigateq lanl -

to the total cultivated land in every
State; .

(b) whether Karnataka 1s much
backward in the matter of irrigation
ag compared to many other States and
the efforts being made to increase the
area undey irrigation;
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(c) whether upper Tunga projct,
if taken up, can irrigate a vast area
of Karnataka; and

(d) whether that Scheme is pro-
posed to be taken up and if not, the
reasang therefor?

THE MINISTER OF AGRICUIL.TURE
AND. IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) Statewise de-
tails of gross cropped area, gross iiri
gated area and percentage of irrigated
area to cropped area as at the end of
the Fourth Five Year Plan (1973-74)
are given in the Statement.

(b) The percentage area under irri-
gation in Karnataka, is much less than
all India average. The State Govern-
ments have been giving high oriority
to irrigation. A potential of 5.24 lakh
ha. is planned to be createq during the
Fifth Plan, at the end of which Karna-
taka would have developed a total
potential of nearly 50 per cent of the
ultimate irrigation potential.

tc) and (d). The Report for the
Upper Tunga Project has not so for
been received’ by the Central Water
Commision from the Government of
Karnataka.

Statement

Percentage of Irrigated Area-Statewise

‘000’ ha.

Total Irrigated Percentage

S1. No. State cropped area of irrigated

area (grcss) (grcss) area to
1973-74 cropped area

T 2 3 4 5

1 Andhra Pradesh . . . 13238 4154 31°4
2 Assam . . - . 3076 5§72 186
. 3 Bihar . . i N 10767 2797 26°0
4 Gujarat " 10130 1549@ 15'5
$ Haryana : . 5150 2584 s0v3
6 Himachal Pradesh . . . " . 907 156 17°2
7 Jemmu & Kashmir . . . . 913 362 19'6
8 Karnataka - 10893 1422 13°2
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1 2 3 4 5
9 Madhya Pradesh . 21212 1733 B'1
10 Kerala . . . 2999 638 213
11 Maharashtra . 19486 1764 90
12 Manipur . 194* 75 38-6
13 Meghalaya - 178# SI 28+6
14 Nagaland 107 33 30'3
15 Orissa 7315* 1188 16*3
16 Purjab 6016 4619 76+ 8
17 Rajasthan 17886 2679 150
18 Tamil Nadu 7648 3674 481
19 Tripira 377 3o 79
20 Uttar Pradesh 23006 8492 359
21 West Bengal . . . 7462 1541 207
22 Union Terrdtories . : i 543 136 25°1
ALL INDIA . 169503 40249 237

*Estimated. -

@Relates to the year 1971-72

Disparity in sugareane price

83. SHRI ¥, H. MOHSIN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the price of sugarcane fixed in
each State; '

(b) the reasong for the disparity in
the price;

(c) whether sugarcane growerg-- in
the State especially Karnataka are
put to great losg due to this pbuor

and

(d) what steps would be taken to
bring unifermity?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHHI PARKASH
SINGH BADAL): (s).. The Central
Government fixes the statutery nuini-

mum price of sugarcane for each gugar
season for each factory and not for
individual States. Prices as notified by
the Central Government on 30th
September, 1976 are given in State-
ment-] laid on the Table of the House.
[placed in Library. See No, LT-2938/
77]. However, State Governments very
often ﬁ:g, priccs to be paig by factories
Ioca'{ed in the State and this price is
usually uniform for the State or a zone
in that State. These State advised
prices’ as reported by factories in each
State are given in Statement-II laid
on the Table of the House. [Placed.
n wamfw Su Nc. I.'I'-EDG/'"]

(b) Variation n ntatutory minimum

-prices. fixad by the Cemntral Govern-.

ment -is ‘malply-en - acocount of the
RuCTrose Tecovery from sugarcabe, ‘The
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state advised prices’ are not fixed by
the Central Government and therefore
vary. '

(¢) and (d). Statutory minimum
prices of sugarcane are fixed - -taking
into account the cost of production, the
recovery of sugar from sugarcane, re-
turn to the farmer from- alternative
crops, the price at which the sugar is
sold by producers of sugar etc. Prices
thug fixed would generally therefore,
be fair and equitable.

Rehabllitation of shopkeepers of
Jama Masjid area

84. SHRI F. H. MOHSIN: Wil the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether many ghopkeepers
near Jama-Masjid area have not been
rehabilitated even now by giving
them alternative sites;

(b) if 80, how many: are still in that
condition; and

(c) what stepg are being taken to
give them alternative site on reason-
able rent or nominal price?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (c). The Delhi De-
velopment Authority hag reported that
the shopkeepers who were considered
eligible for allotment, according to the
policy followed at that time, have been
provided alternative accommeodation.
However, the guestion of rehauﬂ.l"atmg
the ahopkeepers in the area not covered
already is under review.

A!Cmddlcu

85. SHRI CHITI‘A BASU Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased, to state:

(8)' the essential featites’ ¥ e
APC reconmtiendations #6¥the prodtel
fement and price of wheht " fof~ "the
current year (1977-78); and
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{b) the nature of the decision taken
by the Government regardmg those
recommendations?

THE MINISTER OF AGRICULTURE
AND IRRIGATION {SHRI PARKASH
SINGH BADAL): (a) and (). The
essential features of the recommenda-
tiong of the Agricultural Prices Com-
mission relating to the procurement
and pricing of wheat for rabi season
1977-78 were that the procurement
price of wheat may be maintained at
Rs. 105/- per quintal and a national
target of 5.5 million tonnes for procure.
ment of wheat may be fixed. Govern-
ment decided that all wheat offered by
the farmers for sale would be pur-
chased at the price of Rs. 110/.
quintal fixed for fair average quality.
Zonal restrictions on movement of
wheat have also been removed. In
view of this and considering that pro-
curement of wheat will be by way of
support only, no procurement target
has been fixed.

Crash scheme for rural employment

86. SHRI VASANT SATHE: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

{a) whether Government are con-
sidering revival of crash scheme to
deal effectively with the growing un-
employment in the rural areas; gnd

(b) if not, what other schemes are
being proposed to provide employ-
iment in rural areas?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) No
8ir, there-is no proposal to revive
the :Jnsb Seheme of Rural ]!:;nph,-
men!

(b) The problem of unemployment
and under-employmént in-'the Fural
areas is receivi.mg full attention of
the present ' Gévernment.  Outlays
for: a” tamber of programmes of rural
Bh¥rei-structore devehpmm such ‘&s
corstruction of riral roads; Tural water
supply etc. are proposed to be mug-
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mented during the current year which
will. generate additional employment
in the roral areas. Also, a scheme
for utilising surplus food stocks of
the Centra]l] Government for generat-
ing additional. employment in rural
areas has been initiated.

Use of bamboo pipes in tube-wells

87. SHRI SATYENDRA NARAYAN
SINHA: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether the Central Govern-
mg.-nt have evaluated the extensive
use of bamboo pipes for tube wells in
Bihar; and

(b) if so, its conclusions?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
and (b). According to the broad as-
sessment of the State Government the
use of bamboo pipes for tubewells is
a cheap arrangement for ground-
water development in areas having
sandy and shallow water table aqui-
fers. These are being extensively
used in districts of Purnea, Katihar
ang Saharsa of Bihar.

Publications on “Dynamic Decade” by
Universities

88. SHRI SATYENDRA NARAYAN
SINHA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

‘(a) the names of the Universitieg
which brought out books, gouvenirs
and pamphlets or organised seminars
and other celebratiors for the so-eall-
ed “dynamic decade” of the former
Prime Minister; y

(b) whether any of them or any
Vice-Chancellor of these Universities
wag member of the National Forum
of Teachers sponsoreq by a certain
political party; and
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.(~c) 'vihethér ahy cuniplé.ing huve
been received against these Vice-
Chancellors from the teachers?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DB. PRATAP CHANDRA CHUN-
DER): (a) to (c). The detailed in-
formation which will have to be col=
lected from all the universities num-
bering 105 for a period of ten years
would involve time and labour which
will not be commensurate with the
purpose, Complaints and representa-
tions. agaimst Vice-Chancellors from
Teachers and others are being look-
ed into and wherever specific action
is c.nlled for, it is taken
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Ban on cow slaughter

90. SHRI HARI VISHNU KA-
MATH: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleaseg to state:

(a) whether the predecessor Gove
ernment, in response to a demand
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" reinforced by a resolve (o fast, made

last year by Acharya Vinoba Bhave
"of Param DL iam Ashram, Paunar,
Wardha, {0, . ban on cow slaughter,
announcéd a Scheme in connection
therewith;

(b) if so, t. . *ut extent the Sche-
me hag peen implemented;

(¢) whether Kerala and Wes{ Ben-
gal were, at the time, excluded from
the purview of Scheme; and

(d) if so, the present position with
regard to those States?

THE MINISTER .OF AGRICUL-
TURE AND IRRIGATION . (SHRI
PARKASH SINGH BADAL): (a) No
Scheme for imposing ban on cow
slaughter has been announced by the
Central Government. The subject of
preservation, protection and immprove-
ment of stock comes under Entry 15
of List II of the Seventh Schedule
to the Constitution and as such this
is a State subject. The Centre has,
howeiver, been advising the State
Governments in the matter from time
to time. A statement indicating this
position was made by the then Min-
Ister in the Ministry of Home Affairs
in Rajya Sabha on 3-9-1876.

; (b) Does not arise.

{¢) Does not arise.

(d) In Kerala, there is no legisla-
tion prohibiting the slaughter of ani-
mals. Only Panchayat laws provide
for prohibition of the slaughter of
useful animals. The State Govern-
ment are issuing an executive order
banning the slaughter of useful ani-
mals in the municipal areas as well.
In West Bengal, there is already a
partial ban on the slaughter of ani=-
-tmals; The State Government are
taking adequate steps to enforce the
gxisting legislation strictly and ensure
improvement in the breeds of cattle.
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Linking wp of the Ganga with
Kaveri

91. SHRI HARI VISHNU KAMATH:

'Will the Minister of AGRICULTURE

AND IRRIGATION be pleased to
state;

(a) whether any progress has been
made in recent years in respect of the
plan of linking up the Ganga with
the Kaveri; and

(b) if so, at what stage the matter
rests?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI

"PARKASH SINGH BADAL): (a)

and (b). Paper studies were carried
out for the Scheme of inter-linking
some of the rivers, including Ganga
with Cauvery some years ago. Before
investigations on any such long term
scheme are taken up, it is essential
to first study in depth the position
of surpluses and shortages in various
basins, sub-basins and regions azand
determine possibilities for inter-basin
and inter-regional transfer of waters,
taking into consideration the mini--
mum needs of drought prone areas.
Such study is on hang by the Central
Water Commission,

Sale of Bungalow tp Congress Party

92, SHRI SOMNAT:I CUHATTER-
JEE: Will the Minister of WORKS
AND HOUSING AND SUFPLY AND
REHABILITATION be ©pleased to
state: Py

(a) whether in late 1876, a big
bungalow with lawns and servants
quarters on the Raisina Road. New
Delhj was sold to the Congress Party;

(b) if so,*the total ground area of
the said bungalow;

(e) the assessed commercia] prices
of the ground area per metre as well
as total value of the building; and

(d) the price at which these were
sold to the Congress Party?
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THE MINISTER OF WORES AND
HOUSING AND SUPPLY AND
REHABILITATION SHRI SIKAN-
DAR BAKHT): (a) to (d). A
plot of land measuring 8,960 8g.
metreg (4736.1 Sq. Yds.) underpeath
Bungalow No, 3 Raisina Road was
allotted to the Board of Trustees of
Jawahar Bhawan Trust of the All
India Congress Committee in Sep-
tember 1975. Another plot measuring
3832251 Sq. metres (4583.325 Sq.
Yds.) was ulotted to them in Declem-
ber, 1976. The plot allotted in Decem-~
ber, 1976 included land underneath
Bungalows Nos. 2 and 4, Dr. Rajendra
Prasad Road, The allotments were
made at Rs. 149.50 per Sq. metre (Rs.
125 per Sq. ¥d.) The pre-determined
commercial rate in respect of both
the plots at the time of allotment
was Rs. 598 per Sq. metre and the
residential rate was Rs. 299 per Sq.
metre,

The Board of Trustees was also re-
quired to pay depreciated cust of the
structures amounting to Rs. 96,212/-
for bungalow No. 3, Raisina Road and
Rs. 1,18980/- for bungalows Nos. 2
and 4, Dr. Rajendra Prasad Road.
These amountg have been paid by the
Board of Trustees,

Implementation of Sports Council’s -
Decision

93. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL. WELFARE AND CULTURE
be pleased to state:

(a) how far Government are suc-
cessful in implementing Sports Coun-
cil's decision regarding training in
sports;

(b) whether Government intend to
set up Committee to select and train
our sportsmen and women for 1980
Olympic; and

(c) if so, the highlights thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{DR. PRATAP CHANDRA CHUN-
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DER) : (a) The implementation of
the Sports Council's recommendations
is left to the National Sports Federa-
tion/Association and the Government
keep in view such recommendations
while clearing teams for participation
in international tournaments and for
any other special assistance that may
be required.

(b) No, Sir. These functions fall
within the purview of the Indian Oly-
mpic Association and the National
Sports Federations/Associatlons deal-
ing with different Olympic disciplines.

(¢) Does not arise.

Policy regarding “Public Schools”

94, SHRI C, K. CHANDRAPPAN:
Will the Minister. of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleaseq to state:

(a) whether Government intend to
have a fresh look at the Government
Policy regarding the “Public Schools”
and take a decision top abolish these
institutions; and

(b) if so, the relevant features re-
garding the new approach to this
problem? '

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER) : (a) and (b). Public Schools
are taken to be those schools which
are members of the Indian Public
Schools’ Conference. There is no pro.
posa] at present to abolish such
schools.

Proper storage of foodgrains by
FCL

95. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to-
state:

(a) whether the foodgrains are not
stored properly by the F.C.L:

(b) if so, whether Government are
aware of any complaint toithig effect
and facts thereof;
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(c) what steps Govmentﬁﬂmd
to take to store the foodgrains pro-
perly; and

(@) what is the total quantity of
foodgrains stored till now?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION . (SHRI
PRAKASH SINGH BADAL): (a)
to (c). A statement is attached.

(d) Ae on 1-5-1977 the stoeks of
foodgrains held by Food Corporation
of India and Central Warehousing
Corporation are 15.51 milliop tonnes
and 148 million tonnes respectively.

Statement

The foodgraing stored ijn the go-
downs gwned by Government Agen-
cies like the Food Corporation of
India and the Central Warehousing
Corporation are kept properly and on
scientific lines. Recently, in view of
the unprecedented stocks of food-
grains with Government, the Food
Corporation had to resort to large
scale storage on cover and plinths and
alsp increase hired capacity which in
all cases may not be satisfactory.
Every precaution is taken to preserve
the stocks properly in such cases also
but the stocks particularly under
cover & plenths suffered some damage
due to rains, cyclones, floods ete. dur-
ing last year.

Programmes for undertaking cons-
truction of additional storage capaci-
ties in the public sector for proper
storage of procured foodgraing and
for muintaining buffer-stocks have
been undertaken. The programme
includes a proposal for construction
of an additional capacity of 3.2 mil-
lion tonnes with the assistance of
the World Bank. Apart from this,
other measures taken include opti=-
mum utilisation of the existing stor-
age capacity, inviting offers from
private plrl‘{es for construction of
godowns ©in guaranteed occupation,
wic,
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9. SHRI PRASANNBHAI MEHTA:
Wil] the Minister of AGRICULTURE

AND IRRIGATION be pleased to
state:

(a) whether Gujarat hag suﬂm:l—
;:mmh due to. drought last year and
armers suffered to the ater-
extent; gre

(b) whether the . Uniop Govern-
ment had not helped the State much
and the prices of the foodgrains had
gone very high;

(c)-tl_le total foodgrains supplieq by-
the Union Government to the State-
and what was their total demand;

(d) whether the shortfall of the-
gr?u.pdnuts has alsp worsened the
plight of the farmers; and

_(e) whether compensation was not.
given to the cultivators to give them
moral boosting?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRT
PRAKASH SINGH BADAL): (a)
The Government of Gujarat did not
report any drought condition during
the year 1976-77. On the other hand,
they reported damage to the crops
due to cyclone and heavy rain,

(b) The Centra] Government gave
all reasonable assistance and sanc-
tioned to the State Government ad-
vance Plan assistance of Rs. 425
crores on the recommendations of the
Central Team which visited the State
to examine the situation arising from
cyclone and rains, So far ms prices
of foodgrains at that time are con-
cerned, the ipformation has been
called for from the State Govern-
ment,

(c) 1,30,000 MT of wheat and
30,000 MT of coarse grain was sup-
plied to the State Government and
their demand was met in full.

(d), and (e). Information is being
collécted from the State Govern-
ment.
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97. SHRI PRASANNBHA] MEHTA:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state whether the
percentage of literacy has not been in-

146~

creased at a rapid rate in the coun-
try?

THE MINISTER OF EDUCATION,.
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): The percentage of literacy
has been increasing in the country as
the following figures would show:—

Age group Literacy Percentage :
1951 . l?ﬁ 1971
Census Census Census
5+ 1831 2830 34
15+ 1926 2776 3408

Implementation of Urban Land
(Ceiling and Regulation) Act

98. SHRI PRASANNBHAI MEHTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) what is the latest position in
regard to the implementation of Urban
Land (Ceiling and Regulation) Act
of 1976;

(b) whether the present Govern-
ment are not implementing the pro-
visions of the Act;

(c) if so, the main reasons; and

(d) whether Government propose

to abolish this Act?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Urban Land
(Ceiling and Regulation) Act, 1976,
is in force in 17 States viz. Andhra
Pradesh, Assam, Bihar, Gujarat,
Haryana, Himachal Pradesh, Karna-
taka, Maharashtra, Madhya Pradesh,
Manipur, Meghalaya, Orissa, Punjab,
Rajasthan, Tripura, Uttar Pradesh
and West Bengal and all the Union
territories.

(b)Y The Act is already under im-
plementation in the States to which
it is applicable and all the Union
territories. The action taken js as

follows: —

(i) Competent muthorities, Urban
Land Tribunals and Appel-
late Authorities have been
appointed.

(ii) Noticeg regarding transfer
of vacant land held within
the ceiling limit have been
and are being, processed
under section 26 of the Act.

(iii) Applications for previous
permissions for transfer of
urban property under Section
27 of the Act have been, and
are being, processed and per-
mission granted.

(iv) High level Coordination
Committees have been ap-
pointed for watching the
implementation of the Act.

(v) Survey of vacant landg is

being made.

(vi) Action to divide the urban
agglomerations into various
zones for the purpose of
determining the rate of
emount to be paid for excess
vacant land is being taken,

caulal
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(vii) Statements of excess vacant
land held by persons have

- been received by the compe-
tent aythorities and are be-

It s understood from Karnataks
Governmer+ that some
vacant land hag gince vested
with the Government,

{viif) Scrutiny of applications for
grant of exemption on
grounds of public interest or
hardship under section 20
of the Act is being made; so
far exemption has been
granted as follows:—

JUNE 13, 1977
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Progress of implementation pf Land
Celling Laws

#. SHRI S. G, MURUGAIYAN:
SHRI P. K. KQDIYAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the progress so far made in
implementing the revised lang ceiling
laws; ang

(b) Government’s plan to complete
the process of implementation of the
Ceiling laws within a specified period?

?n:lhrn Pradesh - . . . 122
Guijarat . . . . - 685
Karnatak ' THE MINISTER OF AGRICUL-
At : 153 TURE AND IRRIGATION (SHRI
Maharashtra 5 PRAKASH SINGH BADAL): (a)
Puni A statement based on the latest avail-
saMb . : 2 able information is attached,
Uttar Pradesh . . . 6
(b) Different States of the .country
West Bengal ! ’ ) 25 have been at different stages cf im-
Delhi . . 89 plementation, Therefore, the time to
be taken to complete the work wrill
Cm.mnmmt SIS z vary. However, the States have
been advised to complete the work
(¢) and (d). Does not arise. with utmost expedition
' Statement
State/Union Area Area Area distri- Areain
Territories decla-ed taken buted Acres
surplus possession Area No. of
beneficiaries
X 3 4 5
Andhra Pradesh ) . 11,91,485 2,04,059 98,361 533519
Aszam . . 5:57,148 5:44,137 2,52,615 2,10,968
Bihar . - . . '2,25,777 1,10,124 1,10,124 1,15,348
Guirae . — 36,973 884 Nil Nil
Haryans x 4 u 2,639 35,387 31,908 11,035
Himac' o' Pradesh § . . 85,037 75,042 4,141 5,986

Jam—: & Kashmir . . &

—

— — -—
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I 2 3 4 [
Kamnataka 109,441  Nil 27,213 4893
Kerala . : 1,14,508 58,419 32,377 49,273
Madhya Pradesh B 2 2,82,379 1,11,580 27,074 10,914
Maharashtra 346,748 2,47,884  2,47,884 66,346
Manipur Nil Nil Nil Nil
Orissa 1,12,402 90,982 63,558 48,195
Punjab . 20,336 3,015 " 14,197 2,169
Rajasthan . . 2,49,812 2,23,070 1,05,033 123,550
d
Tamil Nadu 44,535 40,343 39,014 22,021
Tripura . . ' 4954 736 116 126 |
Uttar Pradesh 2,29,456 1,902,867  fr.21,146 |} 1319,509
West Bengal . 85,319 64,413 139,041 61 SII
Dadra & Nagar Haveli 7,220 {4:374 fr.179 501
Delhi 741 17 Nil Nii
Pondicherry 1,731 697 586 680
Total : 37,08,641  20,08,030  12,05,564 B,16,544

Rise in price of Sugar

100. SHRI S. G. MURUGAIYAN-
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the price of sugar has
been showing an upward trend re-
cently; and

(b) if so, the extent of rise and
meacures being taken to prevent this
price rise?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a)
and (b). The price of levy sugar,
distributed through the fair price

shops, is wuniform throughout the
country and has been maintained at
the same level of Rs. 2,15 per kg.
since December, 1972,

Free sale sugar prices during May,
1977 exhibited a steady to declining
trend. In the first three days of
June, 1977, free saje priceg registered
a small increase of about Rs. 2 pcr
quintal in the prinecipal markets of
the country. With a view to bring-
ing down the prices of free sale
sugar, Government released an addi-
tiona] quantum of 15,000 tonnes of
free sale sugar to be sold in the
month of June, 1977 which takes the
total free sale release for June to
1.20 lakh tonnes, registering an
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increase of 30,000 tonnes over the re-
lease level for May, 1977. As a result,
free sale gugar prices declined by
Rs, 8 per quintal in the latter part
of the first week of June,

weq waw § wren gfw faurem

_ 101. st WHR® WY : Lol
gfw ot fowrf st 7z sam A g
&1 f& .

(%) amar & seeR o
# gfy faamg @ sns w1 Spfa far
g ¥ e Wit ol aF T@EET
gsfews FHaEr T f& s & |
FWE ;

(@) &7 qar 5T F@EC A
v a% iy faaem & fod et afa
Fragad 2

(n) zfe faomm ¥ fod feaey
st &1 wfesgw & &1 fa &
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it wfw afreew @ ofafae §
103. st {wax g - T
faefior s wmaTe @ g Wi
qrate wat qg T A S H R
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fram i domer a3 &t F 0
Forr Y ferm mar @
©Occupation of Ceniral Government

premises near Gole Post Office, New
Delbi

104, SHRI MUKHTIAR SINGH
MALIK: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
nmamrm-non be pleased to
state o

(a) whether Shri Dhirendra Brah-
mmachari had been occupying some
Central Government premises oppo-
site Gole Post Office in New Delhi, if
so, since when;

(b) whether any rent is being paid
%o Governmen; for the premiges occu-
pied by him; and

Written Answers 154
(¢) the particulars of the rent palﬂ?

TH._E MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) ‘o (¢). Vishwayatan
Yogashram, of which Shri Dhiren-
dra Brahmachan was a Managing
Trustee, wag allotted chummeries
opposite Gole Post Office on payment
of rent at Rs. 2397/- per month since
6th March, 1969. On the 25th August,
1969, sanction was accorded for allot-
ment of the land underneath the
chummeries to Vishwayatan Yoga-
shram. The structures were sold on
payment of depreciated cost of
Rs, 62,674/-, The rent vaid for the
chummerie; was adjustable against
this amount. The structures were to
be demolished within a specified
period, The Yogashram authorities
paid the depreciated cost and demo-
lished the structures, barring tiwo
kitchens, within the specified period.

On 16th Septemiber, 1970, sanctior
was accorded for allotment of ar
additional extent of land measuring
1053 sq. yds. in the vicinity of the
land already allotted to the thwt-
yatan Yogashram.

Examination system in Schools and
Colleges

105, SHRI BASYIR AHMED:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state whether Govern-
ment propose to take any action to
scrutinize ang change the existing
examination gystem in the Schools
and Colleges?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): Yes, Sir. Government have
already initiated action op the basis
of a report on examinations prepared
by a Committee set up by the Central
Advisory Board of Education, which
is headed by the Union Minister for
Education and has as members Minis-
ters of Education of State Govern=-
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ments and educationists. A plan of
action for examination reform has
been circulated to the State Govern-
mentg for action, The University
Grants €Commission hag algp initiated
action for reforms of examinations
at university level. The National
Council of Educational Research and
Training have, in collaboration with
the State Departments of Educatlon,
initiated measures of examination re-
forms at the school level, The prin-
ciples governing these reforms are:

(a) Examinationg should be wvalid
and reliable measures of pupils’
growth,

(b) They should be powerfu] ins-
trument of improving teaching and
learning through feeq back.

Guidelines for minority institutions

106. SHRI BASHIR AHMAD:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state whether Govern-
ment proposes to issue guidelines for
the recognition of the minority insti-
tutiong under Article 30 of the Cons-
titution?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): No, Sir. '

Repeal of Evacuee Property Act

107, SHRI BASHIR AHMAD: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state whe-
ther Government propose ¢ repeal
and abrogate Evacuee Property Act
31 of 19507
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): No, Sir.

Prices of agriculiure produce

108. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister .f AGRI-
CULTURE & IRRIGATION be pleas-
ed to state:

(a) whether the prices of agricul-
ture produce have gone up in each
item since last three months; and

(b) if so, the reasons and facts
thereot?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a)
and (b), A statement showing index
numbers of wholesale prices of im-
portant agricultural commodities from
26-2-1977 to 21-5-1977 (latest avail
able) is attached. While the posi-
tion varies from week to week, on
the whale there is some rise in the
price index of grains like rice: and
pulses, and jute, groundnut and gur,
but the price index for commodities
like wheat gnd cotfon has shown a
fall.

Different factors account for rise or
fall in prices of different commodi~
ties. Generdlly speaking, the rige in

‘the prices of the agricultural commo-

dities produced in the kharif season
is partly seasonal; in some cases, e.g.,
pulses, groundnut, it is also attribut-
able to shortfall in production.



158

JYAISTHA 23, 1899 (SAKA) Written Answers

Written Answerg

57

auswdorasad  femnsnpu] jo Ansunpy ‘astapy Swouodd s Jo a3fo : W6

s e

© LL-s-1t

¥.912 g.lzz o-¥61 1.S61 g Ebr o-b1z 9.161 S.Sir S.991 €.851 o0-6b1  L-¥g1  §.651
o-L1t  g.gIt 9.§6r S.€61 o-L¥1 z-€1T 9.gg1 O-SLI  I-€E91 6.6S1 o.gFr  S.€o1  z gSI T U
9-boz 1.1z §.161 9.6gr ¥b.zbr z.€1z 6.LL1 §-Elr ¥.o91 o.gf1 9.9b1 t.z9r  1.LSI o Lhbh
€90z o-Tre e fgr c.fgr 1.fbr 1.11z 9.1l1 z.141 €.661 o0.9§51 S.9bx L.191 $.9SI 2 R._T%
9-60z S.toz L-glr +.0g1 g.b¥1 S.o1z 9.991 1.elr o-19r €951 L.ghr €.191 g-9ST o LAtz
o0.60z 1.60z 6.1L1 ¥.gl1 g.zbr L.60z L.l91 g.bl1 €.091 Z.LST I1.€ST 1.191 E.851 ’ R....r&u
o.foz 9.Soz 1.1L1 g.9l1 EfP1  §.loz : z.9r L.€Lr ¥.091 F.66I 1.8 o0.091 ¥.851 LLy-6
g-foz 6.ig1 9.691 z.rl1 o.tk1 L.gor L.L91 6:4LI. 6.191 E.5§1 1.9S1 o9.gf1 F.gS1 * ‘ t..f.n,.
L.foz  ¥.£61 1.€41 €.l 6.ebr £.g02 o.rir  1.9Lr L.zer  L.#ST  €.651 g.9S1  L.gST  * A
g.got L.[61 E.601 ¥.6L1 w.kbr o0.01¢ L.l S$.6Lr Z.Z9I 0.091 €.191 Zz.9S1 §.681 ° . LL-€E-61
z.b1z  1.¥zz 1.1 ¥.6g1 ¥abr 1.goz 6.€L1 K.6L1  €.€91 L.091 9.19T S.§51  §.651 . R
V.ziz o9.gzz 6.641 g.681 L.o¥I 6.01z g.Pé1 z.6L1 g.8f1 9.191 €.zgrx €.951 o0.091 ° Li-5-6
v.ere z.WEr 1.981 9.b61 1.0P1 g.0ze  E.BLI £.LL1 €.[91 1.091 6.£91 \n 51 Ea9r : .E..w.u..m
o Y
¥1 €1 z1 II o1 6 g L 9 < L 2 €
o pisSofeiy a1 |
mp  odey INUPUNOID spadg (10 SN[ uoo)  €%ng Sz wifeg  Temof ey 201y €[EI2D Supua-Ps

(oo1—1L-0L61 dseg])

STOTAd ATVSHTOHM 40 SHATWNN XEANI VIAONI TIV



159 Written Answers

Provisionofhonn,inurbmsnd:
rural areas

109, SHRIMATI PARVATH] KRI-
SHNAN: Will the Minister of
"WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
‘pleased to state:

(a) how many families require
"houses in the rural areas; .

(b) how many familieg have been
.provided with one house in rural
‘qreas in the last two years;

(c) how many families had houses
‘in urban areas;

(d) how many families were pro-
‘vided with houses in urban areas; and

(e) what steps Government pro‘pusé
‘to provide houses in rural and urban
:greas in- tutm-e"

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND -RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) According to an esti-
-mate made by the National Buildings
Organisation, the housing shortage in
‘the rural areas of the country gt the
beginning of the Fifth Five Year
Plan, ie., on 1st April 1974. was of
the order of 11.8 million units,

(b) According to the information
furnished by 13 State Governmenis
‘and 7 Union Territory Administra-
tions, the number of houses/huts
provided in their rural areas during
the year 1975-76 and  18996-77 ‘was
3,383,151, The information from the
Temaining State Governments and
‘Union Territory Administrations  in
this regard hag not beep-received.

~ (c) and (d). It has been estimated
by the National Buildings Orgainsa-
‘tion that on the eve of the Fifth Plan.
the number of households and the
“usable housing stock in .urban greas
were 21.7 and 17.9 million respect-
ively, indicating .a housing shortage
©of 3.8 million units,

(e) The mai_;.x ﬁmm of the hqu.sing
Pprogrammes in Ehe’ Fifth. Plen I8
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directed towards ameliorating the
conditions of the backward sections *
of the society. This is sought to be
achieved by wugmenting the pro-
grammes for the constructicn of hous-
ing colonies by State Housing Boards
‘and by taking up on a large scale, a
programme for the provision cf house
sites for landless laboirers in rural
areas, While the bulk of this pro-
gramme ‘is being undertaken in the
State Plans, the aciivities of the
Housing and Urban Development
Corporation in the Centra) sector are
being geared up to meet the expand-
ing demand. In the Fifth Plan, an
outlay of Rs. 510.56 crores is provid-
ed for implementation of the State
sector housing schemesg and the sub-
sidised Housing Scheme for Planta-
tion Labourers, which is in the Central
Sector.

Demands of students and teachers in
States i

110. SHRIMATI PARVATHI
KRISHNAN: Will the Minister of
EDUCATION SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government are aware
of the fact that in number of States
students and teachers are agitating
for their demands;

(b) if so, the main features thereof;
and

(c) what is the (Central Govern-
ment’s directive to the State Govern-
ments on these demands?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). Yes Sir, the main
demands of the students include abo-
lition of compulsory attendance, post-
ponement of examinations, providing
better amenities etc. In the case of
teachers, it js mainly the implemen-
tation of the UGC's revised scale of

. payment of remuneration for
ination work and anamolies in

. pay Hxation.
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The demand of the teachers and
students have to be looked imnto by
the State Governments and no direc-
tive can be issued by the Centre. Ad-
vice has, however, been given that
opportunity should be provided for
teachers and students to ventilate
their grievances and these should be
promptly looked into.

Complaint against Delhi University
Amuthorities

111. SHRI KANWAR LAL GUPTA:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have
received any complaint or represen-
tation in the last year against the
Delhi University Authorities;

(b) it so, the details thereof and
the action taken by the Government
thereon; and

(e) what steps Government propose
to take to check arbitrary appoint-
ments and promotions at the Univer-
sity level?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). Complaints and re-
presentations against the Delhi Uni-
versity have been received from stu-
dents, teachers, employees of the
University and from parents seeking
redressal of their grievances. Such
of those grievances which ecan be
looked into by the University are
passed on to them for necessary ac-
tion. Those complaints which would
require furter consideration by Gov-
ernment have been sent to the Uni-
versity for their comments. The mat_
ter would thereafter be examined to
seg if any action of the University is
not in conformity with the Act, Sta-
tute and the Ordinance of the Uni-
versity, and the President of India
in his capacity as the Visitor would
be advised suitably.

532 LS—6
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Approval of ua-authorised colomies
in Delhi

112. SHRI KANWAR LAIL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATION be pleased to state:

(a) how many un-authorised
colonies have been approved by the
DD.A. in Delhi since 1st January,
1977,

(b) names of colonies in Delhi
which are approved but have not been
taken over by the Delhi Municipal
Corporation;

(¢) the details of representations
received the Government after 1st
January, 1977 from the un-authorized
colonies and approved colonies;

(d) the action taken by the Gov-
ernment over these representations of
each colony; and

(e) what steps Government propose
to take to expedite the approva]l of
un-authorised colonies anq taking
over the services of approved colonies
by the Delhi Municipal Corporation?

THE MINISTER OF WORILS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No unauthorisej colony
has been regularised by Delhi Deve-
lopment Authority since 1st January,
1977. However, Delhi Development
Authority have started werking on
proposalg for regularisation of un-
authorised colonies according to the
Government orders dated 16th Feb-
ruary, 1977.

(b) Information is being collected.

(c¢) and (d). The representations
received from the unauthorised colo-
nies relate mainly to regularisation
of the colonies and local m=ztters like
provision of civic amenities in the
colonies. The representations from
approved colonies mainly relate to
provisions of civic amenities also.
These are sent to concerned authori-
ties for taking necessary action.
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(¢) An Implementation Body to
watch -the progress of regularisation
and development of unauthorised co-
lonies according to the policy laid
down by the Government on 16th
February, 1977 has been constituted
on 2nd May, 1977. The question of
taking over the services of approved
colonies not yet taken over by the
Delhi Municipal Corporation is under
active consideration.

Acquisition of 1and in Delhi by D.DA.

113. SHRI KANWAR LAL GUPTA:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to. state:

(a) how much land is under acqui-
sition under sectidn 4 or 6 of Land
Acquisition Act in Delhi and since
when; '

(b) how much land has been deve-
loped so far and how many flats or
quarters have been constructed;

(¢) how many plots haye been
auctioned by the D.D.A. after deve-
loping the land and how many plots
have been allotted without auction;

(d) how much profit has been made
by the D.D.A. in the last four years;
and .

(e) will Government release that
land to the owmers which can not be
developed in the next three years?

THE MINISTER OF “WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) the total area of land
under notification wunder Sections 4
and 6 of Land Acquisition Act is res-
pectively ag under:

Under Section 4 is equal to 74,272.36

acres.
Under Section 6 is equal to 64,790.84

acres.
The proceedings started since 7th

March, 1957.

(b) (i) Total area of lard develop-
ed py DDA is about 8100 acres*
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(li) Houses constructed by DDA
are about 29,350 units.

(c) (i) Number of plots auctioned
7786

(ii) Number of plots disposed of by
draw of lots 2130.

(d) The net excess of income over
expenditure of DDA during the last
four years as per Accounts duly certi-
fieq by the C&AG are ar follows:—

(Rupees in Lakhs)

1972-73 275.40
1973-74 254.33
1974-75 219.30
1975-T6 57.05

(e) No such decision has been taken,

Death of Shri Eamal Kant Chaddha,
Jr. Steno of DDA

114, SHRI A BALA PAJANOR:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the circumstances under which
Shri Kamal Kant Chaddha, Junior
Stenographer of D.D.A, was driven to
end his life;

(b) whether the rules and regula-
tions governing relief on transfer/
resignation have been reviewed;

- (e) if so, with what results; and

(d) whether Government propose
to review the procedure obtaining in
this regard in all departments so as
to prevent such fatalities?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Information is being
collected from the Police.

(b) No, Sir.
(c) Question does not arise.

(d) No such review is contemplat-
ed at present.

*The figure excludes areag under

resettlement colonies and Jhuggie

Jhonpuri Removal Scheme and Slum tenementa
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Slum Clearance and Slum Improve-
ment

115. SHRI A, BALA PAJANOR:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the present policy of Govern-
ment with regard to Slum Clearance
and Slum Improvement,

(b) the magnitude of the problem;
and

(¢) details of time bound plans, if
any, for arresting the growth and
proliferation of slums?

. THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Slum Clearance/
Improvement Shceme was introduced
in May, 1956 and the Scheme was
transferred to the State sector with
eﬁ_ect from 1st April, 1969. The basic
principles on which the Scheme is
baseg are:—

(i) there should be the minimum
dislocation of slum dwellers
and efforts should be made to
rehouse them as far as possible
at the existing sites of the slum
and/or sites nearby, in order
to ensure that they are not up-
rooted from their fields of em-
ployment,

(ii) in order to keep dean rents
within the paying capacity of
slum dwellers, +he emphasis
should be laid more on provi-
sion of the minimum standards
of environmental hygiene and
essential services rather than on
construction of any elaborate
structures.

(b) No precise estimate of the slum
population in the country is available.
However, a Working Group of the
Planning Commission appointed in
1972 had, on an assessment of slum
growth in certain cities with a popula-
tlon of 5 lakhs and above, estimated
that about 20 to 25 per cent of the

populatiog in cities may be living in
slums.

(c) As the Scheme js in the State
sector, the responsibility for formu-
lating ang implementing projects
under the scheme is that of the State
Governments,

Intensive wse of fertiliser

116. SHRI A. BALA PAJANOR:
SHRI G. Y. KRISHNAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether quantifiable yardsticks
have been evolved for proper use of
fertilisers, both organic and inorganic
for achievement of optimum growth of
foodgrains production;

(b) if so, the extent to which the
techniques have been propagated for
application on a large scale; and

(¢) whether Government propose
to formulate and implement a national
integration " policy for intensive use
of fertilisers, both organic and
inorganic, so as to conserve scarce
resourceg and deploy them effectively?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR] PARKASH
SINGH BADAL): (a) Yes, Sir, quan-
tifiable yardsticks in the form of guide=
lines have been evolved for the proper
use of fertilisers for the achievement
of optimum growth of foodgrain
production.

(b) Guidelines in this regard have
been issued to the State Governments
from time to time for adoption.

(c) Government of India has already
formulated a National Policy for the
intensive use of fertilisers and organic
manures. An intensive fertiliser pro-
motion campaign has been launched
in selected districts in the country
with high potential but low fertiliser
consumption. To conserve and promote
the use of organic manures, a slzeable
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programme has been launched which
involves setting up of mechanical com-
post plants, gobar gas plants, and in-
tensification of green manuring.

Cansiderations in fixing price of
wheat

117. SHRI R. K. MHALGI: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state the
considerations in fixing the price of
wheat this year at Rs. 110 per quintal?

THE MINJISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): The price of wheat
during 1977-78 has been fixed at
Rs.-110/- per quintal for fair average
quality as a price support measure on
the basis of the recommendation made
by the Agricultural Prices Commission
and after-consultation with the Chief
Ministers of States. ‘This-price of Rs.
110/- per quintal has been fixed tak-
ing into consideration inter-alia the
available data on cost of production,
the changes effected in prices of inputs,
the production prospects the likely
trend in priceg and the overall econo-
mic situation in the country. Zonal
restrictions on movement of ~ wheat
have also been removed and this is
expected to enable the producer to get
even a higher price for his produce.
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127. SHRI R. KOLANTHAIVELU :
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the losses incurreqd in terms of
quantity and value due to defective or
inadequate storage of foodgrains pro-
cured by Government;

(b) the steps taken or proposed to
be taken for improving storage,

(c) whether Government are aware
of researches made by the Central
Food Technological Research Institu-
te, Mysore tg minimise storage loss
and to wmaintain nutritional quality;
and

(d) if so, the salient features
thereof and action proposed to  be
taken for large scale application?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a). The Food Cor-
poration of India storss foodzrains on
scientific lines in their own godowns,
However, due to inadequacy of covered
storage accommodation about 5.4 mil-
lion tonnes of foodgrains were in
storage under CAP with FCI as on
31st March 1977. A quantity of
25,352 tonnes of foodgrains of the
value of Rs. 3.53 crores was damaged
and rendered unfit for human con-
sumption under CAP during 1976-77.

(b) The steps taken include making
optimum use of existing storage capa-
city, additional hiring of covered
Space construction of godowns cn a
large scale by FCI and encouraging
construction of godowns by private
parties on guaranteed occupation basis,

(c) and (d). Research at the Central
Food Technological Research Institute,
Mysore, on minimising storage losses -
and maintenance of nutritional quali-
ties is a continuing process. The re-
sultg are being made available to the
Government of India, Food Cnrpora-
tion of India, etc., and wherever these
are found to be applicable, they are
being followed up. Recently, the
institute had suggesteq use of certain
disinfestation measureg and these are
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under examination by the Central
Insecticide Board and the Ministry of
Health and Family Welfare.

Kallady Irrigation Project

128. SHRI R. KOLANTHAIVELU:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are aware
of examples of voluntary work in
Kerala such ag the digging of a long
canal of the giant Kallada irrigation
project at Manakalla;

(b) if so, the salient features there-
of; and

(¢c) whether Government propose
to enthuse all other States for mobi-
lisation of youthful energies and
meaningfu)] utilisation for irrigation
and other constructive activities?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) and (b). The
Government of Kerala have reported
that in the context of the complainis
from the general public ihat the work
on Kallada project is proceeding at a
very slow pace, the State Government
decided to seek public participation in
the implementation of the prbject. As
a part of this effort, a 3 KM stretch of
Sasthamcotta branch canal of the
Right bank canal of Kallada project,
essentially involving earthwork, was
taken up for execution with public
participation, which wags channelised
with the assistance of political parties
and social service Organisations. Dur-
ing a period of 46 days from 2Tth
December 1976, about 66665 cubic
meters of earth work excavation for
cutting canal and 21661 cubic meters
of earth work for filling was done by
Shramdan. The facilities provided by
the State Government to the volunteers
were supply of electricity and water,
Sanitation, rest and camp sheds, basic
medical facilities and tools. The ex-
penditure incurred by the State Go-
vernment was of the Order of abouf
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Rs. 2 lakhg on a work which would
otherwise have cost about Rs. 10 to 12
lakhs.

(c) Irrigation is a State subject and
irrigation projects are planned, investi.
gated and constructed by the State
Governments as a part of their deve-
lopment plans. The State Govern-
ments are free to evolve appropriate
strategy for mobilising the available
human force on various construction
activities, The Government does en-
courage public participation in the
various construction activities and
depending upon the local conditions
and other factors, youthful energtes
and voluntary work are mobilizeq for
such purposes.
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Harassment of the contractor of
Safdarjung Fly-over

132. SHRI JYOTIRMOY BOSU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the contractor for
Safdarjung flyover was harassed and
falsely implicated in some cases by
the erstwhile Prime Minister Smt.
Indira Gandhi because her so0m
Sanjay Gandhi owed  substantial
amount of money to this person for
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construction works done for Maruti
factory; and

(b) whether an impartial enquiry
has been or is proposed to be ordered
in the matter?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) The following cases
were registered against the contractors
employed on the construction of fly-
over bridge near Safdarjung Airport at
the instance of the New Delhi Munici-
‘pal Committee:—

(1) FIR 220 dated the 19th March,
1973, in Defence Colony Police
Station, ynder Section 420 reag with
‘Section 120-B-IPC for cheating and
«criminal breach of trust.

(2) FIR 199 dated the 4th April,
1973 in Vinay Nagar Police Station,
s under Sections 409, 129-B 353 and
186 of the IPC for criminal breach of
trust by a public servant, criminal
conspiracy, assault and obstructing
public servants in the discharge of
their duties.

(3) Case registered with the Lodhi
‘Colony Police Station on the 18th
June, 1974, for use of concrete of
poor quality in construction. '

All the above cases are sub judice
-and no opinion can be expresseqd until
the court decides these cases.

(b) In view of the position explain-
ed against (a) above, the question of
any other imquiry does not arise.

“Trregularity in Import of Foodgrains
from U.B.A.

133. SHRI JYOTIRMOY BOSU:
"Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to stale:

(a) whether serious irregularities
were committed by Smt. Indira
Gandhi and her Government which
-entered Into a crimina) conspiracy in
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the matler of purchase of foodgzrairs in
recent times (1871—77) from private
suppliers in U.S. and in other coun-
tries;

(b) if the supply of such foodgrains
had been substandard, shortweight
and over priced;

(c) if Smt. Indira Gandhi, her .
Government and party received
money for the same;

(d) if so, details thereof; ang
(e) action proposed in this matter?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI PARKASH
SINGH BADAL): (a) and (b), No,
Sir. The purchases of foodgrains in
the United States and other countries
are made in accordance with the pro-
cedure prescribed by the Government.
Having regard to the need of public
distribution system, the delivery re-
quired and other related considera-
tions, the purchases are made by the
Missions abrond at best obtainable
prices an@ at a time when it is ccn-
sidered advantageous to do so. These
have been some foodgrain consign-
ments which have been found to be
deficient in weight ang quality and the
matter is being taken up separately.

(c) So far as Government is aware;
No, Sir.

(d) and (e). Do not arise.

Master Plan for Tapping Fish
Resources on Eastern Coast

134. SHRI JYOTIRMOY BOSU: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government are aware
that on the whole intensive fishing
activities in coastal, in deep sea’bra-
kish waters, specially on East coast,
where fish eating is much more pre-
valent, has been neglected resulting
in- very high price of fish; and
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(b) whether Government propose
to formulate a master plan to tap
the fish resources in the sea as well
as in inland waters?

THE MINISTER FOR AGRICUL-
TURE AND IRRIGATION (SHRI PAR-
KASH SINGH BADAL): (a) Yes, Sir.
Government is fully aware of the
fisheries resources in coastal deep sea
‘and brakish water areas. For
optimum utilisation, Government pro-
poses to take the following steps wviz.
chartering of fishing vessels from
foreign countries, setting yp of joint
ventures in collaboration with foreign
companies, indigenous construction of
fishing vessels, import of new and
second hand vessels, scope of shipping
development being enlarged in order
to facilitate acquisition of fishing
vessels, granting of subsidies for indi-
genous construction of fishing wvessels,
provision of major and minor fishing
harbourg at several centres along the
east and west coast, provision of intra-
structure facilities for storage and
marketing, up-dating of the explora-
tory survey programme and training
programme for skilled manpower at
various levels to shoulder responsibi-
litieg both at sea and at shore, UNDP
assistance programme for survey of
marine resources, programmes and
assistance for commercial survey of
deep sea resources.

Small scale fisheries are heing
developed by National Plan Schemes
and bilateral assistance programmes.

For encouraging brakish water fish
farming, Government proposes to es-
tablish 50 ha Pilot Projects in all the
maritime States to encourage commer-
cial farming of prawn and brakish
-water fishes. For the development of
intensive fish culture, the Government
have established 23 Fish Farmers'
Development Agencies so far during
the Fifth Five Year Plan. These
Central sector programmeg are besides
the State Programmes of mechanisation
of fishing vessels, fish seed production
and fish culture and other programmes’
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to tap all fisheries resources partly.
the development needs of the East crast
have been particularly kept in view
while formulating the schemes.

(b) The Government have workea
out plans to tap the resources in sea as
well as in inland waters. All the
resourceg are to be exploited under the
State Plan schemeg and the Central
and Centrally sponsored schemes taken
under a coordinated programme of
fishery development.

Seed Farm in Mehrauli Area of
' Delhi

135. SHRT JYOTIRMOY BOSU. Wil}
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) names of the owners of the
seed farms along with areas shown
against each in Mehrauli area in
Delhi nearly the one owned by the
erstwhile PM, Mrs. Gandhi; and

(b) Grants and assistance given by
Seeds Corporation of India and other
Government agencies to Mrs. Gandhl
and the other neighbouring owners?

THE MINISTER FOR AGRICUL~
TURE AND IRRIGATION (SHRI PAR-
KASH SINGH BADAL): (a). In the
Revenue Record, no record is kept of
seed farms and only the crops are
recorded in Khasragdawari by the
village Patwari as per the Delhi Land
Revenue Rules, 1963. However, there
is one Government Seed farm at Hauz
Rani measuring about 50 acres of land.

(b) No grants and assistance were
provided to Mrs. Gandhi and other
neighbouring owners by either the
National Seeds Corporation or Delhf
Administration.

aer wr afey wr etz
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500th Birth Centenury of Poet Surdas

139. SHRI DHARMA VIR VASISHT:
/Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have re-
ceived a memorandum from the Sur-
das Smarak Samiti Sihi (Haryana)
in connection with the 500th Birth
Centenary of Hindi poet and saint
Surdas; and

(b) if so, the steps takem to cele-
brate the nationa]l event generally in
the country and particularly at the
poet's birth place (Sihi) Haryana and
Sadhna place (Goghat) U.P.?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
‘DER): (a) and (b): The Govern-
ment have received a letter from the
Chairman, Sur Memorial Committee,
Sihi, regarding the Sur Qum-cmﬁemiry
Natjonal Celebration Committee and
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construction of a monument at Sihi.
The matter is under the consideration
of the Government,

¥ faare
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Lifting of restrictions on movement of
wheat

141. SHRI NIHAR LASKAR: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government have lift-
ed the restrictions on the movement
of wheat and have increased the pro-
curement price of wheat against the
decision of the Agricultural Prices
Commission;

(b) if so, to what extent the res-
trictions on the movement of wheat

hag helped the farmer and the con-
sumer;

(¢) whether the increase hag not
benefiteq the farmer much ag was

promised to him by the Government;
and

(d) what are the other incentives
that are likely to be given to the far-
mer to produce more?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
Yes, Sir.

(b) This will enable the farmer to
get in the open market even a higher
price than Rs. 110/- per quintal for
wheat produced by him and will also
ensure better market availability of
wheat in deficit State also.

(¢) So far as Government 1is
aware, the increase in the procure-
ment price together with the removal
of movement restrictions has bene-
fited the farmer.

(d) Apart from ensuring a re-
munerative price to the farmer for
his produce, the question of provid-
ing further relief by way of sub-
sidising inputs like fertiliser ete. is
also being considered.

Refugees from Bangladesh

142. SHRI NTHAR LASKAR: Wwill
the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:
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(a) whether there are many refu-
gees who had come from Bangladesh
and are staying in Assam and Who
have not been fully looked after due
to the inadequate care ang grant by
the Ministry;

(b) if so, how many of such refu-
gees are in the State;

(¢) what stepg Union Government
are considering to rehabilitate them;
and

(d) what is the total Central grants
given by the Ministry so far for their
welfare?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) All the refugees who
came from Bangladesh since the
declaration of Independence on 25th
March, 1971 returned to that country
whep it was liberated and none are
in Assam.

(b) to (d). Do not arise,

Creation of Nuisance to the Colomies
in Delhi/New Delhi

143. SHRI NTHAR LASKAR: Will
the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the Government's de-
cision to bring back the persons who
had occupied the unauthorised places
and were given alternative places in
lieu thereof have again resettled in
the old places;

(b) if so, whether this decision has
once again created nuisance to ‘thze
colonies in Delhi and New Delhi;

(¢) whether people have once
again started construction of additions
and alterationg in their houses which
were demolished earlier as being
built without permission of the Gov-
ernment; and

(d) whether any permission has
been sought by them or this has been
done ag there is no fear now?
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THE MINISTER OF WORKS AND
HOUSING -AND SUPPIXN AND RE-
HABILITATION (SHRI SIKANDAR
BAKCT): -%) and #b)."In Some cases

ptirfons ﬂlo had been provided
af‘teﬁidwe- %ecomimodation and’ who
had constructed structures ‘over- plots
allotted to them in J. J. Colonies have
resettled in those places from where
they were removed earlier. ‘Over 500
fresh encroachments have already been
removed by Delhi Development Autho-
rity.

(c) and (d). Information is being
mll.ected.

m,nhlmlnm

144, SI-EEI;I HIHAR LASK.AR will
the Minister of WORKS AHD HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) - whether housing problem in
the Assam State is very acute and the
Government have not given much
help to thé State so far;

(b) if so, whether !he Assam Gov-
ernment have been requesting -the
Centre to help the State for the de-
velopment of land for low-income
group so that they could build the
houses; and

(c) what is the total loan so far
granted to the State for this purpose?

THE MINISTER OQF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION .(SHRI SIKANDAR
BAKHT): (a) to (c). The Govern-
ment of Assam have reported that the
housing problem in major urban areas
of the State is very acute while in
rural areas it is moderate,

Except the Subsidised Housing
Scheme for plantation Workers, which
is in the Central sector, all other
social housing schemes, including %ne
Low Income Group Housing Scheme,
are in the State sector. From 1Ist
April, 1969, Central financial assistance
for all State sector programmes, In-

532 L.S.—7
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cluding housing, is released to the
State Governments in the shape of
‘block loans’ and ‘block grants' without
their being tied to any particular
scheme or head éf development. The
State Goverhments are free to earmark
funds for vesious State sector schemes
including ‘housing, according to the
requirements and priorities to be
determined by them. Under the
Central sector Subsidised Ho
Scheme for Plantation Workers, &
sum of Rs. 206.40 lakhs (Rs. 76.17 lakhs
as grant and Rs. 130.23 lakhs as loan)
has beep released to the State Govern-
ment upto 1976-77 for its implementa-
tion. Besides Central block assistance
and the funds released under the Sub-
sidised Housing Scheme for Planta-
tion Workers, the Ministry of Works
and Housing allocated L.LC. loans
amounting to Rs. 218.53 lakhs upto
1976-T1 to the Government of Assam
for implementation of wvarious social
housing schemes. Further, Housing
and Urbap Development Corporation
had also sanctioned loans amounting
to Rs. 14507 lakhs to the executing
agencies in the State, but all the
schemes had later been withdrawn by
the concerned agencies in the State.
Two new.Schemes have been received
by HUDCO for assistance.

Scheme to acquaint Primary and Ses-
ondary school teachery regarding
104243 system of education

145. SHRI D. B. CHANDRA
GOWDA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether some Stateg have in-
troduced a correspondence course for
primary and sgecondary schoql tea-
chers to acquaint them with the
intricacieg of-the 104243 gystem of
education;

(b) if s0, the gsalient features ef
the scheme; and

{c) whether Government have
opened any cel] in the Education De-
partment to keep a close watch om
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the implementation of the new system
in the Stateg and if s0 the facts
thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). A statement 1s
attached.

(e) No Sir, as the need for a cell
was not felf.

Statement

Consequent upon the implementa-
tion of 1042 curriculum jn many
States of the country, the National
Council of Educational Research and
Training has undertaken the respon-
sibility of a massive o;ientation pro-
gramme for secondary échool teachers,
by instituting correspondence-cum-
contract programmes in all the four
Regional Colleges of Bducation located
in Ajmer, Bhopal, Mysore and Bhuba-
neswar, catering to different states,

The correspondence-cum-contact
course for secondary school teachers
of class IX and X has been formulated
with a view to upgrading and enrich-
ing content, methodology and evalua-
tion knowledge, specially with refe-
rence to the contents of the new
curriculum for classes IX and X pre-
pared by N.CER.T. The subject areas
covered by this course are:—

A. Science and Mathematics:
(i) Physicai Sciences;
(ii) Biological Sciences;
(iil) Mathematies.
B. Social Sciences:
(i) History and Civics;
(ii) Geography and Economics.

C. English
D. Hindi as second language.
E. Art and Culture.

The duration of the course is six
months of instruction through corres-
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pondence lessons. On the sucecessful
completion of correspondence pro-
gramme, the candidates will be called
in batches for a two week contact
programme at the concerned Regional
College of Education. The contaet
programme may be extended for a
further period of two weeks to give
training in work experience to those
teachers who are willing to undergo
this additional training.

At present 11573 teachers are under-
going the correspondence course in the
four Regional Colleges. The corres-
pondence phase has already started in
January 1977 and will end by July
1977. The contact programme will
start for the first batch of teachers
about the same time and will continue
till January, 1978. The majority of
teachers have been sponsored by State
Governments. Besides, some have
been sponsored by Central Schools
Organisation and private agencies,

A similar course is about to be
started for elementary teachers edu-
cators. The course is designed to
enrich the = subject-cum-methodology
knowledge of teacher educators with
particular reference to the course of
studies for class I-VIII and to acquaint
them with specific problems and
techniques of elementary education.
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Education for weaker sectiong of
society

147. SHRI G. Y. KRISHNAN: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether Government have
stressed the need for a vigorous pro-
gramme to ensure that the benefits of
education reach the weaker sections
of the gociety; and

(b) if so, the salient features of the
programmes?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The suecessive
Plans have emphasised acceleration
in the provision of educational facili-
ties for the weaker sections of the
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society and in educationally backward
areas. An Educational Survey was
conducted in the courtry as a whole
to determine the facilities available
for education at school level and to
identify areas and habitations which
require such facilities. These will in-
clude backward areas and deprived
sections of the population. The pro-
grammes aiming at universalisation of
elementary education are primarily
designed to cater to the needs of girls,
socially and economically under-pri-
vileged sections of population and
backward areas. The provisions for
elementary education in the State
Plans are earmarked.

Incentives like mid-day meals, free
uniforms, textbooks and stationery,
attendence scholarships are advocated
to attract and retain in schools
students from the weaker sections of
the population. These programmes are
administered by State Government.

The Central Government adminis-
ters a scheme of rural scholarships
covering bright students from rural
areas on means-cum-~merit basis.

The Ministry of Home Affairs
operates a number of schemes for the
welfare of Scheduled Castes and
Tribes such as assistance for girls'
hostels, post-matric scholarships and
pre and post-matric scholarships for
children of those engaged in unclean
occupations like scavenging, sweeping
etc. Integrated tribal development
projects have been initiated with a
view to promote mlround development
including education in tribal areas.

The University Grants Commission
has formulated schemes to assist
development of colleges in backward
areas which cater to the requirements
of weaker sections of the population.
Book banks of text-books are opened
in colleges and schools to assist the
weaker sections.

The Nehru Yuvak ZXendras are
organising programmes of non-formal
education such as adult literacy,
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functional literacy, rural sports etc.,
aimed at the weaker sections in rural
areas. The Central Government are
also organising non-formal education
programme for the youth in the sge
group 15—25. and functional literdcy
programme for farmers in collabera-
fion with the States.

Upper Indravati Project

149. SHRI P. K. DEO: Will the
Minister of AGRICULTURE AND
]_‘.I!RJGA‘I'ION be pleased to state:

(a) whether the upper Indravati
Project in Orissa hag been cleared by
the Central Water and Power Com-
mission and by -+the .Techaical Advi-
sory Committee of the Planning Com-
mission; ang

(b) how many: acres of land it will
Irrigate and how much power is to
be generated and its total cost?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
The Upper Indravati Project was con-
sidered by "the Technical Advisory
Cammittee in, its meeting held on
18th December, 1976. ‘The Committee
considered that the project needed
more detailed studies with regard to
certain technical and other aspects.
The project has since béep visited by
a Member of the Central Water Com-
mission and the State Government has
been advised to carry out further in-
vestigations and to suitably modify the
project report,

(b) The projeet report as prepared
by the State Government envisages
annual irrigation of 2.19 1akh heetares
and generation of 227 MW  of powef
at 100 per cent load factof. The pro-
ject is presently estimated to cosﬁ
Rs. 208.14 crores.
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. Jicoyeittion ip Turkman QGete Area.
in Delhi

151. SHRI K. A. RAJAN: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether in April 1976 houses
were demolished in Turkman QGate
area of Delhi;

(b) if so, when and by whom the
decision was taken to undertake de-
molition of these houses; and under
what provision of law;

(c) whether police help and help
of Border Security Force and others
were sought' and -taken for this pur-
pose by. D.D.A,; ang

*(d) whether thepe was firing, if so,

the number of people died; and who
gave-the order for firing?
- THE : MINISTER: OF WORKS AND
HOUSING -AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAK®T): (a) Yes, Sir.

(b) As per records available with
the D.D.A., the decision is seen to
have been taken at the highest level
of DDA and Delhi Administration in
April, 1976.

(c) Yes, Sir.

(d) Yes. According to Official
reports 6 persons were killed. The
following four officers gave order for
firing 4t different gites:—

'1. The’ Additional Dlistrict Magis-
_ rate (Central).

2. The Commandant, First Batta-

. Lian, N

3. The Sub-Divisional Police

Officer, Shahdara.

£ The Sub-Divisional Magistrate,
Kamla Market.

It may be mentioned that material

on several aspects relating to the
demolitions/firing in this area are also
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to be collected by the Fact Finding
Committee appointed by Government.

Off take from F.CI. stocks

152. SHRI K. A. RAJAN: Will the
Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) whether the off-take from the
F.C.I stocks has come dowpn recently
to half of what it was at the same
period last year; and

(b) if so, the reasons therefor?

THE MINISTER OF AGRICUL:
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
No, Sir. The average monthly off-
take of foodgrains from F.C.I. stocks
during the months of January to April,
1977 was about 7.80 lakh tonnes as
compared to the average monthly
off-take of 5.07 lakh tonnes during the
same period of 1976.

(b) Does not arise.

Soil and Water Management in
Ayacut, Kerala

153. SHRI K. A. RAJAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether a pilot project for soil
and water Management in the Ayacuts
of Kuttiyadi and Mavattupzha irri-
gation projects has been forwarded
by the Kerala Government to the
Union, Government for its approval;
and

(b) if so, the Government's decision

-thereon?
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THE . MINISTER OF AGRICUL-
TURE{‘!:ND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
Yes, Sir.

(b) Since Kuttiyadi and Mavattu-
puzha Irrigation Projects have not
been taken up for integrated Command
Area Development during the Fifth
Five Year Plan, the pilot projects have
not been sanctioned.

Storage Capacity for Foodgrains

154. SHRI S. R. DAMANI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the storage capacity construct-
ed so far for storing procured food-
grains, State-wise;

(b) the quantity
stored in the open ard for how long
they are lying at various places; and

of foodgrains

(c) the constructions on hand and
proposals for new capacity?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
A statement is attached.

(b) The foodgrains stored in open
by FCI are to the extent of 54.56 lakh
tonnes and by CWUC 3.67 lakh tonnes.
These stocks have been stored appro-
ximately for periods ranging upto
1-1/2 years.

(c) The programme of construction
of additional capacity during the
current year is 17.94 lakh tonnes by
FCI and about 5 lakh tonnes by CWC.
Buffer storage godowns to the extent
of 3.2 million tonnes capacity are

proposed to be built in the near future
with the assistance of the World Bank.
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State
Govts.

Godowns Godowns@

2n5 Written Answers
Statement
Statement showing constructed storage capacity as on I-4-1977
(In *0c0 tonnes)
F.CI. C.W.C.x SWCe
i}a Name of State Godowns Plinths  Godownms Plinths
(n 6)) €] @ ) © €)]
1. And"ra Pradesh 284-53 91:69  379-02 210-18 72-12
2. Assam . . . 140-80 . 2410 - 3503
3. Bihar 27430 20-00 2349 41-00 7-90
4. Gujarat 165 08 4%-03 98 -07 17:00 3362
5. Haryana « . 281-64 7973 §5-90 — 108 -60
6. Himachal Pradesh _ —_ —_ —_ —
7. Jammu & Kashmir 1000 22+50 — — —
8. Karnatgka . . 7400 21-00 s8-24 4100 8z2-70
9. Kerala . 27948 3400 1516 — 31°43
10. Madhya Pradesh . 362-90 13682 58:-00 —_ 128-01
11. Maharashtra . 79080 17330 6420 2:50 10079
12. NEF Region . F 10-50 —_— - — —
13. Meghalays —_— —_ — —_ 1-60
14; Nagaland — —_ [ i

5680

19-80

11+60

170-88

124 -89

8:97

7594

31-58

37-62

85-13

56959

1750

Nil

3-84
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1 2 3 4 3 5" 7 8
15. Orissa . 9786 12-8a 24:50 . 7:50 663 4097
16. Punjab . 104429 40931 .88 .00 —_— 165-83 12716
17. Rajasthan 309 -00 34100 51:40 8 -00 122-50 —_
18. Tamil Nadu " " 279-76 6708 T2B2"35 © “128-50 8593 4271
19. 'I‘rip';ua L D — - — 3r-54
20. Uttar Pradesh 794'94  251°29 89-15 51°50 109-78 84-91
21. West Bengal . 491 -45 — 7+00 —_— 1360 26926
22. “"Union Termritories 16577 4744 % 35°00°° 400 — 5932
Total 585710 1B52'99 47418  1106-07 1369-11

ot

135850

e —t

* Storage space with CWC and SWCs is not only for foodgrain storage but for general Ware-

«* + 3 housing also.

-

£ Y IR R

.L:,test figures as available for ditferent pcnods ranging from :973 o 1977.

U [

Oﬂtake from foodg‘ra.i.ns buffer
stock

155 SHRI S R. DAMANI: Will the
fister of =~ AGRICULTURE ''AND
IRRTGATION be pleased to state:

(a) the average monthly oﬁtake
during 1876-77 from foodgraing buffer
stéck and how does it-compare with
that of the two previous years;

(b) the releaseg mdde' in thé yeer
to State Governments and what is
the expected demand from each State
in the current year; and

(¢) the changes, if any, in the pro-
curement operations since the begin-
ning gt this: year both fer wheat apnd
paddy?

THE MINISTER OF mmcm.-
TURE, AND IRRIGATION (SHRI
PRARASH ' GH “BADALYT (a)
The average month]y offtake of food-
grelnk through the public distsibgtion
system during 1976-77 was 8.47 lakh'

-

" Adminlstrations

lakh tonnes duri.ng
1974-75 respectlvely

LA ’ l' -z
1975-1'6 and

Con oy
(b) A quan‘hty of 72'7 lakh ton.nes
of foodgrams was released tt;e
States from' the "Cenfral pool dunng
the year 1976-77. Details are given
in the statement gnclofed. : AHe ra-
quirement of foodgrains of the 'State
Governments and Umon 'I‘er:;ltory
dépends’ upon the
variety of factors such as the avail-

- apility . popition of fqodgrains im the

open market, the stocks available
with them, the offtake during the ear-
litr mdith3*trom the public distrib-
tion system and other relevant factors

- apd is reviewed from. time to time in

consultation with the State Govern-
ments a.nd Union Territory Adminis-
tldtions céncerned. Ih view of this it
is not possible fo indicate the annual
expected demand of foodgraifs in the
current year at this stape.

(c) Tn wmccordince with the new
pricing and procurement policy for
rabi cereals for 1977-78' season, the
procurement of wheat is mainly in the
mature of support operations and the
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State Governments/U.T. Administra- :r-_
ti6AF hdve  betn advised-to withdraw 2 _ 3
cémpulsory Tewy -ordet- either on the . - _
producer or ori the trade. In respect |14 Nagaland . 21
of paddy no changes are envisaged in. .15, Orissa - = . . .
the procurement operations in_  the e 143
current Kharif Marketing Season, ,16. Punjab . 171
1976-77 (from November, 1976 to R Tadasthn: 5
October, 1977). This question will be iy e ) 52
considered at the time .of formulating 18.. Sikkim . . ) 1
the kharif policy for the next market-. . AL )
ing season which Wlu ‘be applica_ble, 19. Tamil Nadu . i . 515
from 1st November, 1977. 20. Tripu;a' 24
. ZI\..U&a—t Pgsad‘.’:sh : . ) ' : 224
Statement 22.West Bengal .t 1536
Quantity of foodgrains released to 3 2 &N Ilinds - )
each State/Union territory during . ;33 & Lands . "
19%77_ =28, "Arunachal Pl'id!!'}l . 15
i '25. Cha.pdignr\h b ‘ "
(In'oco tonnes) 26. D & N Haveli . _
.ow . Quafl\t'lﬁy . 2T Delhi - - L . 2 ) - 538
of food- . N - 1 "
) i 28. Goa, Daman & Diu i 61
rts:::cd 29. Lakshadweep 1+ - 3
Central ; i . -
.SLNo. _ _State Pool 3. Mizoram - g+ 38
31. Pandicherry dote e 5
' ST ' -
1 2 3 ¥ I—
ToraL 7266
1. Andhra Pradesh . 133 -
Demand and Import of Fertilizer
2. Assam . : 202
. 156. SHRI S. R. DAMANI: WHlI the
. Bihar . . .
3. Bi 103 Minister of AGRICULTURE AND
4. Gujarat -+ .+ . 104 IRRIGATION be pleased tosstite:
s. Haryana - . . . 54 (a) the expected demand for ferti-
. L ' lizers "in ‘the ‘current “year and Row
. 6. Himachal Pradesh " . e does it compare with actual consump-
7. Jammu & Kashmir - * 227 tion during the last two years; '
8. Karnataka - - - 227 " (b) how much fertilizer needs to
e e © .bg ippprted to meet full require-
9. Kerala | T e Tt e 1263 ,m?dts,apﬁhqwdopﬁce;ot-mdigenous
Jo. Madhya Pradesh- - © #" 'y .and imported fertilizers compare; and
1. Maharashtra = =+« '1349‘- : 7w tHe 4rrarigements made for
e . tihely spply of fertiliser to the
12. Mampur . . . 6 tarmers? " - !

13. Meghslsa = -+ 62 THE MINISTER OF < AGRICUL-
- . TURE AND IRRIGATION (SHRI
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PRAKASH SINGH BADAL): (a)
The requirements of fertilisers
during 1977-78 have been estimated at
4271 lakh tonnes of nutrients. During
1976-77 the actual consumption was to
the tune of about 34.02 lakh tonnes
and during 197576 the consumption
wag 28.94 lakh tonnes, The increase in
consumption during 1976-77 over the
previous year was 17.6 per cent and
during 1975-76 over the previous year
was 12.5 per cent,

(b) It is not in the public interest
to disclose the quantum of fertilisers
that are likely to be imported during
the current year, or the comparative
prices apart from the fact that prices
in the international market vary ac-
cording to demand and availability
situation.

The maximum prices of Urea, Am-
monium Sulphate and Calcium Am-
monium Nitrate are statutorily con-
trolled and they are same for both
imported and ijndigenous fertilisers of
these three types. Muriate of Potash
and Sulphate. of Potash are not avail-
able in the country and as such the
entire requirements of these two types
of fertilisers are met by import.
Similarly the entire requirement of
Single Super Phosphate is met by in-
digenous industry. Regarding com-
plexes, there is no difference in res-
pect of indigenous and imported NPK
(15-15-15). Regarding the other
grades, a statement is enclosed.

(¢) In order to ensure timely sup-
ply of f{fertilisers to the farmers,
demands are assessed in zonal con-
ferences in consultation with State
Governments and manufacturers well
in advance and on the basis of the
assessment, supply plan is prepared
in respect of each state and this plan
is monitored every month. I there is
any difficulty or shortfall in suphply,
the same is met by the imported ferti-
liser stocked in more than 600 places
all over the country.

JUNE 13, 1977
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Statement
Comparative Statement of Sale Prices
of Important Comparable Grades of
Imported and Indigenous Varieties of

Fertiliers
Name of Fertiliser  Sale price Sale
of imported  price of
variety indige-
nous
variety
Urea (46% N) 1650 1650
Ammonium Sulphate
(50 kg. packing) 935 935
AMMONIUM NITRO
PHOSPHATE :
20-20-0 1590 F.A.CT. 1845
F.C.I. 1760
24-24-0 2045 M.F.L. 2045
NPKS I.LF.F.C.0. 2080
15-15-15 1520 1520
17-17-17 1810 1810
14-28-14 1855 1950

Acceptance of 104243 System
Education by States

157. SHRI S. R. DAMANTI ;

SHRI R. KOLANTHAIVELU:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the new scheme of
10+4+2+3 education has been accepted
as a uniform policy by all the States;

(b) the States which have not
accepted and the reasons thereof; and

(c) how this new system is going
to improve the educational pattern
both from the point of view of
teachers and the students?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Yes Sir, the new:
pattern of 104+2-}3 has been accept-
ed, in principle, for adoption by a1l the
States. However, the present govern-
ment is reviewing this scheme,

(¢) The improvement would be
the following:—

(i) a comprehensive general edu-
cation being imparted to
students who  would eom-
plete their high school by
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ensuring that they do learn
all subjects including Science
and Mathematics;

(ii) the education would be
oriented to work and produc-
tivity insteag .of being purely
academic;

(iii) to povide for a system where-
by those who would not
expect to pursue wuniversity
education can take the two-
year higher secondary course
and be enabled to be em-
ployed or self-employed;

(iv) in the educational system,
upto the higher secondary to
lay emphasis on subjects
which would be of benefit to
students taking into consi-
deration environment;

(v) the general standard of edu-
cation at all levels up to the
first degree in the universities
would be levelled up se as to
comparable with international
standard;

(vi) consequently the quality of the
teachers would vastly im-
prove as they would have to
be trained for this purpose
and the required teaching
material etc. would also have
to be improved.

Proposal to re.name of road after late
Shri Eamaraj in New Delhi

158. SHRI K. T. KOSALRAM: Will
the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state
whether Government have under con-
gideration any proposal to re-name
any of the roads in New Delhi after
the late Shri Kamaraj?

THE MINISTER OF WQRKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): No, Sir. No such proposal
js under consideration.

JYAISTHA 23, 1899 (SAKA)
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Master Plan for Irrigation

159. SHRI K. T. KOSALRAM: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state;

(a) whether a Committee was
appointed by the Goverpment of India
composed of Chief Engineer (Irriga-
tion) Central Water Commission, Chief
Engineers of Governments of Tamil
Nadu and Kerala for drawing up a
Blue Print for the implementation of
the Report on the Irrigation Commis-
sion 1972 recommendations for divert-
ing the West flowing surplus water
from Western Ghats to Tamil Nadu
and if o, whether the Committee has
started functioning and the progress
made by the Committee;

(b) the action taken on the repre-
sentations made by the Member of
Parliament in the matter on 5th and
the 7th April, 1877; and

(c) whether the Kerala Govern-
ment have prepared the Master Plan
for harnessing this water in which
the availability of surplus water is
estimated at 1000 T.M.C. capable of
irrigating 1.2 million hectares of land?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) A
technical Committee consisting of a
Member of the Central Water Com-
mission ag Chairman and the Chief
Engineers of Kerala, Karnataka and
Tamil Nadu as members has been
constituted to study the feasibility of
eastward diversion of the surplus
waters of west flowing rivers of
Kerala and Karnataka. The Com-
mittee has not yet started working as
the concurrence of the Government
of Kerala to the terms of reference of
this Committee is awaited.

(b) A letter dated Tth April, 1877
was received from the Hon'ble Mem-
ber of Parliament. A reply was sent

"to the Hon’ble Member of Parliament
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en 13th May, .1977 indicating the
position.

(c), According to Kerala Govern-
ment, their. Master Plan does not
indicate su.l'plus of 1000 TM.C. of
water.

Implementation of 10423 System of
Eduncation in States

160. SHRI P. G. MAVALANKAR:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

{a) the number and names of the
‘Slates and Union Territories where

the new pattern of 104243 is already
implemented;

. (h) the net practical results and
gains already obtained on this score;

(¢) the Governmental financial
grants and other form of such assist-
ance provided during the years 1975,

1976 and 1977, State and Territory
wise;

(d) whether Government propose
to implement the said pattern gl1 over
the country and if so, by what dead-

line atd how; and "
(e) if not, why not?

THE MINISTER OF EDUCATION,
SOCFAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
‘DER): (a) Actotding ~to available
‘ifermatibn; eléven States and -eight
‘Bnioh ‘Territories have' a!:réady e
‘Plémented the new paftern of
‘104-243. These are: .

1 Andhra Pragesh
2, Assam
3. Gujarat

4. Jammu & Kashmir
5. Karnataka

JUNE 13, 1977 .
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. Kerala

. Maharashtra

. Sikkim

Tamil Nadu

10. Tripura

11, West Bengal

12, Andaman & Nicobar Islands
13. Arunachal Pradesh
14. Chandigarh

15. Dadra & Nagar Haveli
16. Delhi

17. Goa, Daman and Diu
18. Lakshadweep

19. Pondicherry.

o o =1 .,

(b) It is too early to assess the
practical gains of the mew system as
such gains can he assessed only after
the Produc‘ts of 42 stage are thrown
info the World of work.

(¢) 'Apart ‘from the financial out-
lays provided for the change over by
the -Planning Commission in the
-Annual State Plans, the Central Gov-
ernment released grants-in-aid
amounting to Rs. 1,330,000 ita:the States
of Assam, Karnataka Sikkim and

-Tripura for. the cenduct -of District

Vocational Surveys -during' 1976-77.

The break up is given as under:

Assam Rs. 40,000
. Karnatals Rs. 60,000
Slkklm RB. mpm
Tripura Rs. 10,000

1,30,000

(d) and (e). The said pattern had
been commended to the States for
" But the feeling of com-
pulsion by the centre is no longer

'n-ue Each State will be.expected to

take itz own decision.keeping in view
its financial material and human
resources and other factors.
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Housing Schemes

. 161. SHRI P. G. MAVALANKAR:

" Will “the Mini of WORKS AND
‘HOUSING 'SUPPLY. AND
REHABILITATION ' bé° pleaseq to
state:

(a) whether Government are aware
that' many housing schemes in several
parts of the country and particularly
in the wurban agglomerations in
Gujarat, are at a standstill on account
of the severe practical and legal
handicaps faced by the private and
public construction agencies; and
. (b) .if so, steps.being taken by the
Government to urgently correct and
improve the situation?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
- HABILITATION., ¢SHRI SIKANDAR
- BAKHTY : (a)-end tb) Immediataly
.after the enactment. of‘ the Urban
LAND (Ceiling & -Regulation) - -Ast,
1976, there was uncertainty about
sanctioning of building plans and
there was a slackeriing ‘in the building
activity in some of the States, includ-
ing Gujarat. The matfer was ex-
- aimined and pguidelites were issued
' for sanctioning “plans for buildings
on vacant land within the ceilitig
limit angd also in cases where the ex-
tent of vacant land was in excess of
the ceiling limit. Subsequently the
State Governments were also urged
to ensure the proper implementation
of the guidelines so that the genuine
needs of citizens to construct or alter
residential or non-residential building
‘were met without violating the pro-
‘visions of the Urban_ Land  (Ceiling
and Regulation) Act, 1976,

" Former Ministers and Members of
Parliamept residing in Government
' Accommodation

162. SHRI P. G. MAVALANKAR:
‘Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleéased fo state:

-(@vwhether-a vesy:large nmumber of
Members of -the : Eifth- Lok Ssbha in-
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cludifig ‘many, former Ministers have
-h?n- fill - ocoupying the residential
‘unrt8 ‘made available to them at a

subsidized rate during their Member-
. ship;

¢ ) i 50, whether “the said persons
‘are being Tequested to surrender the
coneessiona] rate accommodation; and

(c) steps Government are taking to.
-ensure such a surrender of residential
blaces so that the said units are
available to Members of the Sixth
Lok Sabha?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) : (a) 102 Members of the
5th Lok Sabha, including 5 former
Ministers, arq still' occupying Govern-
ment residences.

(b) Yes. -

' {¢) Eviction proceedings have been
initiated against 96 Members of the
6th Lok Sabha and four former
. Ministers, who-are still unauthorised-
ly ocgupying Government residences,

'i;o’l_icy' regarding, Procurement and
-v. .  Digribation of Wheat

163. SHRI~P. G: MAVALANKAR:
_Will the Minister of AGRICUL'
_AND TRRIGATION _ be ' pleased to
state: - :

o e et

{a)” whether Government have for=
mulated a new polioy regarding pro-
curement apd distribution  of . wheat
in the whole céuntry;

(b) if so, the salient features there-
of and

fc) the results obtained in the Srst
-few weeks of' the said policy and
\pragramme?

.- FHE MINISTER - QF AGRICUL-
TURE AND ‘' IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a)
Yes, Sir.

. ~(by The price, procurement and
distribution policy for markeling year
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1977-78 was announced by the Gov-
ernment on the 13th April, 1977. The
salient features of the policy are as
‘under:

(i) The procurement price of
wheat of fair average quality
has been revised upwards
from Rs. 105 to Rs. 110 per
quintal for all varieties. All
quantities offered for sale by
the farmers at this price will
be purchased by the Govern-
ment.

(ii) The issue price of wheat for
stocks released from Central
Pool for Publie distribution
system and for issue to the
Roller Flour Mills for pro-
duction of wheat products has
been retained at Rs. 125 per
quintal.

(iii) All restrictions on movement
of wheat from one State to
another have been removed.

(iv) Movement of wheat products
will continue to be free
throughout the country.

(v) The ban op the purchase of
wheat in the open market by
the Roller Flour Mills would
remain in force.

(vi) The State Governments have
been advised to discontinue
levy on producers and traders
ang to procure wheat by way
of price support.

(vii) The incentive bonus scheme
of wheat procurement has
been discontinued.

(vili) Procurement targets for
wheat have not been fixed
this year gs the procurement
operations will be by way of
support and jt is not feasible
to estimate the extent to
which suppert operations may
be necessary,

(c) A total quantity of 41.92 lakh
‘tonnes of wheat has been procured as
on 10th June, 1977.

Impert of Milk Powder
164. SHRI P, RAJAGOPAL

NAIDU: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether there is a gult in milk

product factories in our country;

(b) if so, the action taken to remove

the gult; and

(c) whether milk powder is being

imported from other countries?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
No Sir.

(b)Y Does not arise.

(c) At present, there is no com-

mercial import of milk powder from
any country. However, skim milk
powder is being recéived under vari-
ous aid programmes,

165. SHRI P. RAJAGOPAL NAI-

DU: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) the States in which sandalwood

is available in the country; and

(b) whether the Government are

trying to introduce this in other
States?

THE MINISTER OF _AGRICUL-

TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a)
Sandalwood is naturally available in
Karnataka, Tamil Nadu and Kerala
and also occurs sporadiecally - in
Maharashtra and Andhra Pradesh.

‘(b) The Government is trying to

introducz Sandalwooq in other States
as well. The States in which trials
have been undertaken are Andhra
Pradesh, Maharashtra, Madhya Pra-
desh, U.P, Bihar, Orissa, Gujarat,
Rajasthan and West Bengal.



221 Written Answers JYAISTHA 23, 1899 (SAKA) Written Answers 222

favafaaem waw a@m w1 g

166. T1o Tralt Tag : war fre,
AN weqTwr WX HepfR wWel g
A F FAT FE @

(%) v fwafraem o929
AWM 1 gwitea FW w1 T
‘% o afe g, @ gwiet Fd &
& g g S WK

ferr, T e aor Wewfa
Hat (SMo WM™ wWE W) ()
famafeares sqem www &
FE gUTET FT qAAET FH &
foo ==, 1974 & ¥ LR
s @fafq fgss #t 4F qur Taw
woAr foié Y, 1977 § swwgw
F | W ATl ¥ Are-ATd |@fafa X
TR & ghieT & AR § ot fawr-
foit w8 § afefe w1 fawfar &
S oA @ g )

(7r) fawafaqamem g™ s
gra "ot T gAAr F WA qE
fraifca wwEel aur sfwm & w9-
fafeat & figa s &, 7 f=
1 A gfs wrEw s w0
AT FTH I § WEAA
ST Y IW 9 HrLars
]

31

ﬂ,-ﬁ’
gﬂ

Demands of Y M.C.A. Institute of
Engineering students

167. SHRI DHARMA VIR VASISHT;
Wil] the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the nature of demands put forth
by the striking students of the
Y.M.C A. Institute of Engineering,
Faridabad (Haryana); and

(b) the steps if any proposed or
taken by *he Government to meet the
demands?

THE MINISTFR OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The students have demand-
ed that this Institute should be con-
verted into a degree college in place
of the four-year Diplomay course run
at present.

(b) Discussiong are being held bet-
ween the officials of the Central Gov-
ernment, state Government and a rep-
resentative of the management and it
will take some time to take a final
decision.

Hunger strike by Delhi University
and College Karamchari Sangh

168. SHRI P. K. DEO: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state.

(a) whether Government are aware
of the fact that some members of the
Delhi University and College Karam-
chari Sangh have started an indefi-
nite hunger strike for securing re-
dressal of various grievances but pri-
marily for the reinstatement of those
employees whese services had been
terminated or who were suspended
during the Emergency; and

(b) if so, what action Government
has taken in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Yes, Sir. An



223 - Written Answers

bgreement having heen reached bet-
ween the University authorities and
the Union, the latter withdrew the
strike on 27-5-1977.

Scheme for conservation of hilly
catchment area

169, SHRI P. K, DEO; Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to state:

(a) whether any schemes for con-
servation of the hilly catchment areas
have been preparedq by the Govern-
ment; and

(b) if so, particulars of those hilly
catchment areas?

« THE MINISTER OF AGRICUL-
FIRE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL):. (a)
Yes, Sir.

A Centrally sponsored forestry
scheme “Integrated Swil and Water
Conservation in Himalayan Region” is
proposed to be implemented from
1977-78.

(b) For the present it will be im-
plemented in the States of Himachal
Pradesh, Uttar Pradesh, West Bengal,
Sikkim and Union Territory of Mizo-
ram, in the hilly catchments of Beas,
Sutlej, Giri-Bata, Ganga and its tribu-
tories, -Jamuna and its tributories,
Teesta and Baeak.-

Reports on Aligarh Maslim University
Act

170. SHRI P. K. DEO: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state;

(a) whether the Chatterji Com.
mittee, the Beg Committee gnd the
Joint Committee have submitteg their
reports on the Aligarh Muslim Uni-
versity Act; and

JUNE 13, 1977
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(R} if so, saliént features thereof
and reaction of the Governmeni ef
India in this regard?

THE MINISTER OF <EDUCATION,
SOCIAL, \WELFARE AND CULTURE
(DR. PR.ATAP CHANDRA . CHUN-
DER): (a) The Ch.atter,u Committee
was appointed by tha Executive Coun-
cil of the Aligarh Muslim University
in December, 1959 apd it submiited its
Report to the University on 31st Dec-
ember, 1960. The Beg Committee was
rieither appointeq by the Government
nor by the University nor wag its
report submitted to the Government.
A joint Committee consisting of re--
presentatives of the Teachers, Students,
the Old Boys and the non-teaching
staff of fhe Aligarh Muslim University
wag ‘eppointed by the Vice-Charrellor-
of the University, at the instance of the
Ekecutive Councll for formulatmg
amemdments to' the ‘Aligarh Muslim:
University +Act. The recommendations
of this Committee have been sent by
the Vice-Chancellor to this Ministry in
the last week of April, 1977.

(b) The salient features of ihe Re-
port of the Chatterji Commiitee and
the Joint Committee in so far as tha-
relate to the amendment of Aligarh
Muslim University Aect and the reac--
tion of the Government thereon are as
follows:—

1. Chatterji Committee;

(i) . Increase in the representation
of the junior teaching staff on
the Court from 3 to 5.

(ii) Reconstitution of the Execu-
tive Council by dropping the
Pro-Vice-Chancellor and the-
Proctor, increasing lhe repre-
sentation of the Deans from
3 to 7 and reducing the repre-
sentation of the Principals
from 3 to 1.

(iii) Adoption of Delh; University
pattern for selection of Vice-
Chancellor with the modifica-
tion that the Selection Com-
mittee may indicate its order
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of preference among the
names included in the panel

(iv) Appointment of experts on the
various Selection Committees
for teaching posts from the
pane] to be maintained by the
University Grants Commis-
sion,

{v) Provision of a Selection Com-
mittee for non-taaching posts.

{vi) Abolition of the post of Pro-
Vice-Chancellor,

{vii) Provision for the post of
Finance Officer in addition to
Honorary Treasurer,

The Aligarh Musiim University Act
wag amended in 1972 largely on the
basis of the recommendations of the
‘Gajendragadkar Committee on the
‘Governance of Universities, which sub-
mitted its Report in July, 1971. The
recommendations made by the Chat-
terji Committee were, however, kept in
view when the Act was amended in
1972.

I1I. Joint Committee

(i) Change in the definition of the
term “University" as meaning
“the Aligarh Muslim Univer-
sity establishej by the Mus-
lims of India.”

(ii) The change in the powers of
the Univarsity so as to pro-
vide that the University shall
promote primarily the educa-
tional and cultural advance-
ment of Muslims of India.

(iii) Appointment of the Chancellor
and Pro-Vice-Chancellor
through election by the Court
instead of the present provi-
sion of appointment by the
Visitor.

{iv) Modification of the provisions
regarding establishment of the
Students’ Council, Students’
Union or Association of Tea-
chers, academic staff or other
employees of the University.
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(v) Making the Court a more re-
presentative body with lar-
ger participation in Statute-
making and policy formulation

(vi) Provision for the post of
Honorary Treasurer, to be
elected by the Court, in
addition to the existing post:
of Finance Officer,

(vii) Substitution of the present
system of appointment of Vice-
Chancellor by that prevalent
in 1951.

(viii) Substitution of the principle
of election by the system of
proportional representation by
means of single transferable
vote by simple majority,

The above recommendations are be-
ing examined.
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Per acre yield in India amd in each
State

173. SHRI B. C. KAMBLE: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to slate:

(a) average annual yield per acre
in India as a whole and in each State
during the last three years; and

(b) steps Government propose to
take in increasing agricultural pro-
duction in India?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PRAKASH SINGH BADAL): (a)
Statements I ang I] (a) to (e) giving
the required information on averzge
yield per hectare are laid on the Table
of the House. [Placed in Library. See
No. LT-303/77].

() In the sphere of agriculture.
sukstantial increase in the production
of*foodgrains as a!so commercial crops
are sought to be achieved during the
Fifth Plan period through expansion
of the cropped area, extension of irri-
gation facilities and improvement in
crop yields. For achieving the target-
ted growth in crop yields, steps taken
by Government iuclude intensification
of problem-oriented research, sirength-
ening of agricultural extension and
administration, evpansion of the pro-
gramme of multiplication and distri-
bution of certifisd seeds expansion in
the area under hign-yielding varieties,
increase in the consumption of chemi-
cal fertilizers and improvemeni in the
efficiency of fertiliser use, judicious
vse of peseticides, water management
and expansion in institutional credit.
These measures are preposeg to be
intensified.

Central School at Bhagalpur

174. DR. RAMJI SINGH: 'Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
eq to state.

(a) whether the Government have
drepped the idea of opening a Central
School at Bhagalpur; and

¢b) if not, when it will be started
and where?

THE MINISTER (o) ) EDUCATION'
SOCIAL, WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The opening of a
Centra School in the eampus of

Uniyersity has uot been
._d:mmeﬁ bug 13 qnder consideration in
ccn;unctmn with the Unltp{!:liy autho-
rities

JYAISTHA 23, 1899 (SAKA)
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Taking over of Patna University

175, DR, RAMJI SINGH. Will the
Minister of EDUCATION SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Government pro-
pose to take over Patna University
into a Centrally administered Uni-
versity; and

. (b) if s0, when it is proposed to be
ta.ken ‘over?

THE MINISTER OF EDUCATION,
SOCIAL. WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). No such proposal
is under consids¢ration of the Govern-
ment.

1200 hrs.

PAPERs LAID ON THE TABLE

]
NOTIFICATIONS, REVIEW AND ANNUAL

REPORTs

THE MINISTER OF STEEL AND
MINEs (SHRI BIJU PATNAIK): On
behalf of Shri Prakash Singh Badal, I
beg to lay on the Table:—

(1) A copy each of the following
Notifications (Hindi and
English versions) under sub
section (2) of section 63 of the
Wild Life (Protection) Act,
1972:—

(i) The Assam Wild Life (Stock
Declaration) Rules, 1977,
published in Notification
No, G.S.R. 34(E) in Gazette
of India dated the 25th
January, 1977,

(i) The Assam Wild Life (Trans-

actions and Taxidermy)

Rules ° 1977 published in

' Notification No. GS.R. I{E)

" . in Gazette of India dated the
TiLuio 7 95th January, 1977,
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(iii) The Meghalaya Wilq Life

(Stock Declaration) Rules,
1977 published in Notifica-
tion No. G.SR. 154(E) in
Gazette of India dated the
1st April, 1977.

(iv) The Meghalaya Wild Life

(Transactions and Taxi-
dermy) Rules, 1977 published
in Notfiication No. G.S.R.
155(E) in Gazette of India
dateq the 1st April, 1077.

[Placed in Library. See

No. LT-268/77].

(2) A copy of Notification No. G.S.R.

3

823(E) (Hindi and English
versions) published in Gazette
of India dated the 28th
September, 1976, under sub-
section (3) of section 36 of the
Insecticides Act, 1968. [Placed

in Library. See No, LT-269/
.

A copy each of the following
papers (Hindi and English
versions) under sub-section

(1) of section 619A of the

Companies Act, 1956:—

(i) (a) Review by the Govern.

ment on the working of the
State Farms Corporation of
India Limijted, New Delhi,
for the year 1974-75.

(b) Annual Report of the
State Farms Corporation of
India Limited, New Delhi,
for the year 1974-75 along
with the Audited Accounts
and the Comments of the
Comptroller and Auditor
General thereon. [Placed
in library. See No. LT-270/
7.

(ii) Annual Report of the Indian

Dairy Corporation, Baroda.
for the year 1975-76 along
with the Audited Accounts

library. See No. LT-271/77].
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(iii) (a) Review by the Government
on the working of the
National Seeds Corporation
Limited New Delhi, for the
year ended 31st May, 1976.
(b) Annual Report of the
National Seedg Corporation
Limited, New Delhi for the
year ended 31st May, 1976
along with the Audited
accounts and the Comments
of the Comptroller and
Auditor General thereon.
[Placed in library. See
No. LT-272/77].

(iv) (a) Review by the Govern-

ment on the working of the
Central Fisheries Corpora-
tion Limited, Howrah, for
the year 1974-75.
(b) Annual Report of the
Central Fisheries Corpora-
tion Limited, (Howrah for
the year 1974-75 along with
the Audited Accounits and
the Comments of the Com-
ptroller ang Auditor Gene-
ral thereon.

(4) A statement (Hindi and
English  versions) showing
reasons for delay in laying the
papers mentioned at item
(3) ¢iv) above. [Placed in
Library. See No, LT-273/
1.

(5) A copy of the Annual Report of
the Tamil Nadu Forest Planta-
tion Corporation Limited.
Tiruchirapalli for the year
1974-75 along with the Audited
Accountg and the Comments of
Comptroller and  Auditor
General thereon, under sub-
section (3) of section 619A of
the Companies Act, 1956 read
with clause (c) (iv) of the
Proclamation dated the 3lst
January, 1976 issued by the
President in relation to the
State of Tamil Nadu. [Placed
in Library. See No. LT-274/
™).
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(6) A copy each of the following
papers (Hindi and English
versions) under sub-section (2)
of section 35 of the Food
Corporation Act, 1964:—

(i) Annual Report of the Food
Corporation of India for the
year 1973-74 along with the
Audited Accounts,

(ii) Annual Report of the Food
Corporation of India for the
year 1974-75 along with the

Audited Accounts,
[Placed in Library. See No.
LT-275/77].

MAPURAI CITY MUNICIPAL CORPORATION
(AMpT.) ACT, 1977

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR1 SIKANDAR
BAKHT). I beg to lay on the Table a
copy of the Maduraj City Municipal
Corporation (Amendment) Act, 1977
(President’s Act No, 7 of 1977) (Hindi
and English versions) published@ in
Garette of India dated the 28th April,
1971, under sub-section (3) of section 3
of the Tamil Nadu State Legislature
{Delegation of Powers) Act, 1876
[Placed in Library. See Wo, LT-278/
77].

ANNUAL REPORTS, AUDIT REPORT AND
ARRUAL ACCOUNTS

THE MINISTER OF XDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI PRATAP CHANDRA CHUN-
DER): I beg to lay on the Table—

(1) A copy of the Annual Report
(Hindi and FEuglish versions)
of the Indian Council of Social
Science Research, New Delhi,
for the year 1975-76. [Placed
in Library. See No. LT-IT1/
T7].

(2) (i) A copy of the Audit Re-
port (Hindi and English ver-
sions) on the accounts of the
National Council of Educatio.
nal Research and Training for
the year 1074-78,

JYAISTHA 23, 1399 (SAKA)

(ii) A statement
English showing
reasons for delay in laying the
above Report.

[Placed in Library. See No.
LT-278/77].

(Hindi and
versions)

(3) (i) A copy of the Annual Report
(Hindi and English versions)
of the Indian Institute of
Technology, Kanpur, for the
year 1975-76.

¢ii) A statement (Hindi and
English  versions) showing
reasons for delay in laying the
above Report.

[Placeq in Library. See No.
LT-279/77].

(4) A copy of the Annual Accounts
of the University of Delhi for
the year 19T4-75 together with
Audit Report thereon (Hindi
and English versions). [Placed
in Library. See No, LT-288/
.

(5) A copy each of the following
papers (Hindi and English
versions) under sub-section
(4) of section 29 of the Uni-
versity of Hyderabad Act,
1074: —

(i) Certified Accounts of the
Unversity of Hyderabad for
the year 1974-75.

(ii) Certified Accounts of the
Dniversity of Hyderabad for
the year 1975-T6.
{Placed in Library. See No.
LT-281/77).
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ANNUAL REPORTS AND APPROPRIATION
ACCOUNTS

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): 1 beg to lay on the
Table—

(1) A copy each of the following
Reports (Hindi and English versions)
under article 151(1) of the Constitu-
tion: —

(i) Report of the Comptroller
and Auditor General of India for
the year 1975-76, Union Govern-
ment (Civil) Revenue Receipts—
Vol I—Indirect Taxes and Volumre
1II—Direct Taxés. [Placed in
library. See No. LT-282/77].

(ii) Report of the Comptroller
and Auditor General of India for
the year 1975-T6 Union Govern-
ment (Railways). [Placed in
library. See No. LT-283/77]).

(ili) Report of the Comptroller
and Auditor General of India for
the year 1975—Union Government
(Commercial)}—Part IV—=Indivi-
dual points of interest and a Re-
sume of the Company Auditors’

- ‘Reports. [Placed in library. See
No. LT-284/77].

(iv) Report of the Comptroller
 and Auditor General of India for
the year 1976—Union Government
*-'(Commercial)=Part 1II—Neyveli
Lignite Corporation Limited.
[Placed in library. See No. LT-

_ 285/@171.

(2) A copy of Appropriation Ac-
counts, Railways, for 1875-76, Part
I—Review (Hindi and English
versions).

(5) A copy of Appropriation Ac-
counts, Railways, for 1975-76, Part
II—Detailed Appropriation Accounts
(Hindi and English versions). [Plac-
ed in Library. See No, LT-286/77.

f4) A copy of Block Accounts (in-
cluding Capital statements compris-

JUNE 13, 1977
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; ing the  Loan Accounts), Balance

+ Sheets and Profit and Loss Accounts,
Railways, for 1975-76 (Hindi and
English versions). [Placed in library.
See No. LT-287/77].

(5) A copy of ‘Economic Survey,
197877 (Hindi and English versions).
[Raced in library., See No. LT-
288/77].

(6) A copy of the Annual Report
(Hindi and English versions) on the
working of the Industrial and Cam-
mercial Undertakings of the Ceniral
Government for the year 1975-76
(Vdumes 1 to III). ([Placed i
library, See No. LT-289/77].

e —

12.01 hrs.
ASSENT TO BILLS

SECRETARY-GENERAL: Sir, T lay
on the Table following two Bills passed
by the Houses of Parliament dunimg
the last session and assented to simce
a report was last made to the Hoise
on the Tth April, 1977:—

1. The Finance Bill 1977.

3, The -Food Corporations (Am-
endment) Bill, 1877,

Sir, I alsa lay on the Table capies,
duly authenticated by the Secretary-
General of Rajya Sabha, of the follaw-
ing five Bills passed by the Houses of
Parliament during the last session -and
assented to since a report was last
made_to the House on the 7th April,
1977 : —

1. The Petroleum Pipelines (Ae-
quisition of Right of User in Lard)
Amendment Bill, 1977.

2. The Prevention of Publication of
Objectionable Matter (Repeal) Bill,
1977.

3. The Parliamentary Proceedings
(Protection of Publication) Bill, 1977.

4. The Disputed Elections (Prime
Minister and Speaker) Bill, 1977.
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5. The Caltex (Acquisition Shareg
of Caltex Oil Refining (India) Limit-
ed and of the Undertakings in India
of Caltex (India) Limited] Bill,
1977.

SHR] VAYALAR RAVI {Chirayin-
‘kil): Hear me for a minute, Sir.

MR. SPEAKER: My point is that it
Will continue. You will take only one
‘minute; but every other Member will
‘get in. No, please. I am now taking
‘up Calling-Attention. I am Oon my on
my legs now. Hear me at least before
you do anything. You are not the only
one here. There are a number of
people. The moment | permit you to
do that, everyone will get up. Where
will it lead to ? Can we then do
anything in this House? Please tell
me.

SHRI VAYALAR RAVI: There is
@ precedent in this House when Calling-
Attention has been postponed for a
discussion,

MR. SPEAKER: You have 3 right
to ask for it, if the reply to the Calling
Attention is not satisfactory; if the in-
formation is not properly given o »ou,
You have a right to ask for a discus-
sion and convince the Speaker at least
and then have a discussion some time
later, Absolutely no objection. But
if you get up now, everybody gets
up. What else can I do now?

SHRI VAYALAR RAVI: 26 people
bhave died, Sir.

MR. SPEAKER: For instance, Mr.
Qureshi was good enough to come to
me about the atrocities and about 100
people getting injuries and houses be-
ing burmnt. I immedately brought it
1o the notice of the Minister; and he
is makpg a statement on the 15th. If
something is brought to my notice, I
<an help you; I am here to help you.
But if you get up every time, it will
‘help only others in getting up.

SHRI B. P. MANDAL (Madhepura):
1 have given notice of an adjournment,
MR. SPEAKER: All noticegs are

with me; but all cannot be taken up
at the same time. You w<ll have to

238
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sit down now and wait tll 1 call you

about your notice, '

Now about the Calling-Attention.

Mr. Halder ig not here. Mrs, Parvati
Krishnan.

12.03 hrs,

CALLING ATTENTION To MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED BURNING ALIVE OF HARLIANS

IN BELCHI VILLAGE oF BIHAR ON 27TH
May, 1977

SHRIMATI PARVATH] KRISHNAN
(Coimbatore): I call the atteniion of
the Minister of Home Affairs 1o the
reported incident of 13 Harijans hav-
ing been burnt alive and one shot dead
in Belchi village of Patna district,
Bihar on 27th May. 1977.

THE MINISTER OF HOME AF-
FAIRg (CHAUDHURI CHARAN
SINGH): Sir, the unfortunate incident
referred to by the Honourable Mem-
bers has been widely reported in the
Press ag a case of atrocity on Harijans,
According to the information receved
from the Government of Bihar, this
was a case of a clash between iwo
groups of hardened criminals having
long standing rivalry. The incident
took place on the 27th May., 1977 in
which 8 Harijans and 3 non-Harijans
were killeq in a clash between rival
Broups and the bodies of the dead were
burnt by an armed mob of 50 {o 60
persons. A number of victims of this
incident were involved in murderg of
members of the rival group led by
Mahavir Mahto and Parsuram Dharnuk
who are also well known hardened
criminals involved in cases of murder
and dacoity. These two groups have
been attemnpting to eliminate one an-
other and gain exclusive control of the
area of their operations ang there
have been several encounters between
them in the past involving use of fire
arms and murders.

According to the Government of
Bihar, this incident has no caste, com-
munal, agrarian or political overtones
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and hag nothing to do with atrocities
on weaker sections of the society as
reported in certain sections of the
Press. The State Government have
taken prompt action. The Commis-
sioner and the DIG have visited the
spot and a case under sections 148/
149/302/201 IPC and section 27 of the
Arms Act has been registered. Two
police Officers have been suspended for
alleged negligence. 19 accusedq per-
sons have been taken into custody and
the investigation is in progress. I may
assure the House that no effort will be
spared in taking firm action against
those responsible for the heinous crime.

SHRIMATI PARVATHI KRISHNAN:
Sir, I am really amazed at the manner
in which this incident is sought to be
brushed aside as a long-standing war-
fare between two gangs. gir, through-
out the last few weeks, we have been
seeing more than once, reports in the
presg of the manner in which harijans
are being harassed ang being tortured.
In fact, even the Governor of Gujarat
has stated in a meeting that though he
has submitted reports, no action has
been taken on them, no notice bas
been taken of them.

Thig is really amazing because we
have a Government which says that it
has come in order to restore demo-
cracy and freedom. Is it the freedom
for the harijans to be harassed and
tortured? Because ] do not ynderstangd
what sort of freedom is being given to
whom. If it is a long-standing dispute,
if it is a fact that it erupts from time
to time, should dacoities be allowed to
erupt like this? It js amazing.

I expected that the House would be
taken into confidence and given more
detailg than this. Why is it that the
police reached there five to six hours
after the first report wag sent to the
police? Why did they take five to six
‘hours to reach the place where people
have been first shot, then kerosene
poured on them and then their bodies
burnt? All sorts of reports are being
given to us, This is really not paying
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sufficient attention to the House and
not taking the House into confidence.
As far as the newspaper reports go.
there has been no contradiction by
those journalists and representatives
who have been to the spot for finding
out the truth, while there is discre-
pancy between the cooked-up reports
of the Government and the reports
that have been reaching us. 1 hat is
why jn all seriousness we have given
this Calling Attention Notice in the
hope that the Minister would give
some grounds for us to feel that some-
thing effective is being done.

Therefore, [ want to know whether
the Government will set up a Com-
mission, an impartial judicial commis-
sion of inquiry, to go into the whole
incident so that the whole matter is
thrashed out and such eye-wash re-
ports from the Government side are
not put before us.

CHAUDHURI CHARAN SINGH:
Sir, 1 am really surprised at the state-
ment of the hon. Member, disputing
my statement that it is a case of clash
between two groups of hardened cri-
minals. Because some of them happen
to be harijans, it doeg mot follow that
it i a clash between caste Hindus and
harijans on the ground of caste. Noth.
ing of the kind. There have been
several cases of clash between the two
groups before. I will cite five cases
just now. Sideswar Paswan, one of
the deceased in thig case, was involved
in murder of one Basant Paswan, be-
longing to the gang of the accused.
Sarveswar Paswan and two cthers,
namely, Naval Paswan and Udai
Paswan, were wanted in another police
case for being involved in attacking
Dhanpat Paswan of the rival group.
Both the victimg in this case were cti-
minals who took the initiative in other
cases.

Deceased Nawal Paswan and Uday
Sonar haq also beep charge-sheeted in
two different dacoity cases.

Accused Mahabir Mahto was res-
ponsible for the murder of Gopal Saran
Singh, Sarpanch, during.a dacoity.
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Accused Parsuram Dhanuk is in-
volved in the murder of one Devender
Yadav.

Accused Mahabir Mahto and Parsu-
ram Dhanuk have also been accused
of other offences involving altempted
murder and use of fire arms.

I think this narration should con-
vince Hon, Members that it ig not a
case of members of one caste attacking
members of another caste but it is a
case of two groups.

This is clear from another aspect. Of
the eleven people who have been mur-
dered, three are Sonars, ag I said in
my original statement also, and out of
the nine attackers, seven belong to the
caste of Mahto, one is a Dhanuk and
another a Dussar. So, it is not a case
of clash between members of two
castes at all, and there is nothing like
a dispute, agrarian, political, com-
munal or anything of that kind.
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SHRI B, P. MANDAL (Madhe-
pura): Sir, I have been notice of an
important matter..... .

MR, SPEAKER: You are a senior
Membez, you should know the rules.
Unless ine Speaker admitg it, it does
not come before the House. So, no-
body should get up like this. If you
will raye it here, it will not be taken
up. We will consider only one calling
attentlon evervday, I have already

JUNE 13, 1977

Harijans in Bihar (CA) 244

accepted two or three. Therefore, it
will be considered.

SHRI B. P. MANDAL: This is a
very important matter, 22 persons
have been killeq in Bihar.

MR. SPEAKER: You have wasted
the timc. If 1l is such an ir:portant
malter, the Specker hag suome sense
of proportion. You should nut et up
like this. If you think, it is of such
an importance you can con: tc me
for a minute or two and we will
discuss.

SHR1I MOHLD. SHAFI QURESHI
(Anantnag). 1 would request thz
hon. Minister that he should try to
link up all th- incidents *hal have
happened in Kashmir gver the last twg
months after Sheikh Abdullah's resig-
nation from Chief Ministership, There
was an attack by Sheikh Abdula's men
on g Girls’ College in Anantnag. The
girls were molested and property wsas
burnt. Dr. Jagat Mohini was attacked
by Natiopal Conference people. Her &
teeth and jaws were broken. Yeste:-
day on the National Highway, 29 hous-
es have been burnt.

The hon. Home  Minister should
know ihat there is private army
which Sheikh Abdullah is firancing.
There sre mor: than 5000 peorle who
are being paid money by Sheikh
Abdullah to indulge in goondaism. If
this tyce of thirg is allowed to con-
tinue in the State of Jammu and
Kashmts I do rot think therz will be
free and fair elections. The hon. Mi-
nister nas promised that he will see
that law and cvder is maintaLied in
Kashmir. Jf thig is the type of law
and order whi~ih he wants to uave in
Kashmir, T do ot know what iz going
to happen. (Interruptions).

MR. SFEAKEE: The hon. Home
Minister to make a statement.
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STATEMENT RE. REPORTED DEATH
OF SOME PERSONS IN BIHAR AS A
RESULT OF POLL CLASHES AND
POLICE FIRING ON 10TH JUNE, 1977.

THE MINISTER OF HOME AF-
FAIRS (CHAUDHURI CHARAN
SINGH): Sir, while the polling has
been g:2nerally peaceful in resi of the
ccauntry, tte occurrence of a number
of incidents on the first day of polling
in Bihar or 10th of June is deplorable.
1 am also deeply grieved that persons
have been killed in the coicse of
these violent incidents,

From the repcrts so far received
from the Bihar Government it is found
that in the course of inter-party cla-
shes fire arms, bombs and other lethal
weapons were ireely used. There were
also attempts to capture polling hooths.
The administration intervened prompt-
ly and prevented ‘interruption in the
polling and foiled all attempis to cap-
ture the polling booths. Out of nearly

16,000 polling booths, re-polling has
been recommended in only 3 cases by
the authorities.

In the incidents reported on 10th
of June, 20 peorsons lost thew lives
ang ab:wt 40 were injur21.  The
figure of 20 includes an accidental
death »f ar emiloyee from a rifle of
a Home (fuard. The police opened fire
on 9 occasions to prevent capturing
of booths, loss of life and property
and mantenance of law and crder.
These were at Thitkia (District Au-
rangabac: Kokarsa Bhagwanpur (Dis-
trict Gaya), Kcraj (Distriet Patna),
Siani, Samaskurg and Pasanfy (Dis-
irict Monghyr), Laukahi and Pirahi
(District Madhubani) and Ram Tha-
dhi (District Santha] Parganas): How
eyer, thare hag been no repurt of any
death or injury as = result of the
above police firirgs.

-The werst affected constituency was
Goh which accounted for 4 serious in-
cidents involving the death of 16 per-
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sons. In Village Sagarpur, these was
a violent clash in which fir: armws
and expioltives were freely used re-
sultinz i1; 8 dez"hs and injuries to 18
persons. In Village  Jhitkia, there
was a similar clash in which two per-
sons weve kKilled. In Villages Salempur
and Haspirra of this constituercy also,
there were vicient clashes between
supporters of rival candidates,

In the aliganj Assembly Constitu-
ency of Patna District, a supporter
of an Independent candidate was kil-
led by wome miscreants in Village
Faurania, P.S. Bikramganj. In the
same coivtituency, the supporter; of
an Independent candidate upened fire
near the polling station at Village
Korai which resulted in gun shot in-
juries ‘o one person. There was an
exchange of fire between mis reants
and the police party and a jeep be-
longing to culprits along with arms
was seized.

An armed mob attacked the Polling
Booth Nc. 113 in Village Siani jn Shei-
khpura Constitueney, The police open-
ed fire in self defence. One person is
reported to have dieg and another in-
jured as a result of bomb evplosion.
Similarly in Village Samaskurd in Bar-
bigha Assembly Constituency, an arm-
ed mob attacked the polling booiin
with fire arms and bombs. The police
party opened fire resulting in the dis-
persal of the mob, A cracker was also
exploded at Ratanpur near Warq No.
§ of Begusarai Town causing riinor in-
juries t0 some persons.

In a clash between supporters of
rival parties in Village Kokarsa Bhag-
wanpur, P.S. Ghosi, District Gaya, two
persons are reported to have lost their
lives. The patrolling police pariy also
opened fire to disperse the clashing
mob but there is no report of casualty
as a result thereof,

The Bihar Government have seized
considerable armg and ammunition and
about 50 persons have been arrested
including four Independent candidates.
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The incidents are indeed very un-
fortunate and ] take this opportunity
of expressing my deep sympathies to
the families of those who lost their
lives. The State Government have
been advised to ensure prompt investi-
gations into these incidents in order to
take early action under law :zaint the
guilty. The Bihar Government has
been alerted and are taking appro-
priate steps to ensure peaceful and
orderly poll. We have also advised
them that firm action should .be taken
against those responsible for creating
disturbances.

SHRI VAYALAR RAVI (Chirayin-
kil): What about other States?

12.28 hrs.

RAILWAY BUDGET, 1977-78—GENE-
RAL DISCUSSION

'MR. SPEAKER: We shall now take
up general discussion on the budget.
Twelve hours have been allotted for
this. If hon, Members make short
speeches we will be able to give chan-
ces to a large number of Members.

(Interruptions)

SHRI VAYALAR RAVI (Chirayin~
kil): 'This is also an important thing,

MR. SPEAKER: That will not be
taken up along with this on the same
day. There may be half a dozen im-
portant things but relatively irnport-
ant things we can take up one after
the other. Every day you are to say
gomething or the other. Mr. Jyotirmoy
Bosu is not here. Otherwise he and
some of you will say something every,
day. Why don’t you come to the
Chamber? Mr, Qureshi was good
enough to come to the Chamber. You
did not care to come to the Chamber.
I am not going to allow it.
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SHRI VAYALAR RAVI: I sent you
a letter,

MR. SPEAKER: No please. The
letter is there. It will be considered.
Unless the Speaker calls you, you
cannot get up,

SHRI VAYALAR RAVI:
note regarding 377.

I sent a

(Interruptions)

MR. SPEAKER: Please sit down.
Will you please sit down? I am on my
legs. Ag far as 377 is concerned, it
can be considered if the Speaker per-
mits, I am not permitting.

What is the question?
(Interruptions)

Nothing will be taken down.
(Interruptions)

Order please.

SHRI VAYALAR RAVI: You send

me out.

MR. SPEAKER: I won't gend out
anybody. I did not do it last time and
I will not do it now.

(Interruptions)

Nothing is now being noted. You
cannot simply get up and do every
thing., Mr. Lakkappa, I have not called
you, Mr. Pai,

SHRI T. A. PAI (Udipi): Sir, be-
fore the Railway Budget was present-
ed by the Railway Minister, he had
made a statement regarding accident
to train No. 13 UP Tezpore Express.
The statément incidentally mentioned
that it was an act of God. 1 do hope
that the functioning of the Ministry
will not be an act of God hereafter
because I would like to point out that
there are many things and if we are
not looking into them, they will con-
tinue to be an act of God resulting
not only into disastrous accidents but
disastrous functioning of a very im-
portant jnstitution.
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THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE): Act
of God was not my statement.

SHRI T. A, PAI: Maybe somebody
+else's statement.

PROF, MADHU DANDAVATE: You
are right.

SHRI T. A. PAI: Now, we were

told, before the Budget wag present-’

ed, that it is going to be a unique
Budget: I think the newspapers re-
ported that it was going to be a uni-
que Budget. But after the report made
about the accident in the Budget
speech, I would call it an accidental
budget rather than a unique one: there
is nothing unique about it as was re-
ported by the newspapers.

However, let me offer my congratu-
lationg on four points because it would
only be proper for me to say some
good things also. When I was in the
shoes of the Railway Minister, some
time ago, it was his privilege at that
time not to spare me. Now that he
is in those shoes, T would certainly
like him to understand that this is a
game which can be played by all. But
1 am not interested in playing that
game because we have to look into
this objectively. It is the functioning of
the Railways which is much more im-
portant, from my point of view, than
the Budget which hag been priesented.
He has every reason to take credit for
taking back all the employees who
were victimised during the strike, We
cannot go on talking about this, but I
would like the Janata Party to make
it clear whether, in future, they would
like to tolerate any indiscipline on the
part of the workers, What kind of
misbehaviour woulg they permit? In
the case of the Railways, discipline is
absolutely essential. A motorist, in the
ahsence of a policeman can ignore the
red-light signa] but not so the engine
drivers of the Railways because it
would involve accidents and death of
a large number of people. To believe
that the Railwayg can function without
-a serious sense of discipline is entire-
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ly incorrect. And Railways being the
main support of the defence forces,
discipline hag to be maintained at all
levels.

Now, he has mentioned, in regard
to the question of blackmarketing of
railway tickets, that he is going to
work it out with the vigilance Com-~-
mission t0 see that there is no colla-
boration between the blackmarketeerg
and the Railway  workers—which
meang that he alsg finds that there
is a possibility of the Railway wor-
kers being indisciplined anq corrupt
enough to involve themselves in this.
However, after he made the speech
I sent somebody to the Delhi Railways
Station, Let me tell him that railway
tickets are being sold in the blackmar-
ket even in Delhi every day. I do not
know why you are enabling a few
people to make a fortune out of the
misfortune of the travelling public who
have to go on urgent missions. I would
suggest that just as hig colleague the
Minjster for Posts & Telegraphs has
introduced an extra stamp for speedy
delivery or a late fee being paid, here
also a late fee may be charged on
those who come at the last moment
due to some emergency to buy a tic-
ket. Why continue a system which
enables people to make money out of
other people’s necessity?

But, as was mentioned, this is to be
entrusted to the vigilance commission
of the Railways, which meang that
the expenditure on the Vigilance Com-
mission goes up. You may require the
Vigilance Commission to take care of
your employees, but why should a
citizen of this country pay extra mo-
ney to the Railway authorities so that
you can keep your employees honest?
This is a preposterous system, You
don’t allow the private sector or the
private companies to increase their
fare or freight charges to meet such
expenditure: Why shoulq it be allow-
‘ed jn this case? This ig something
which is relevant because the expen-
diture on Vigilance will go up—which
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means there is  something entirely
wrong, You cannot expect the people
cf this country to pay the penalty for
your employees being dishonest.

The second point he hag mentioned
in his speech js that he has reduceg the
rlatform ticket charges. He himself
admits that it is not going to make any
difference so far as finances are con-
cerned. But you take elementary step,
why do you make it more pleasant by
caying that hereafter you expect the
relations of the people to receive their
iriends and sweet-hearts ' with a
smile on their face. The fact i that
it was wrong to have raised it form
38 paise to 50 paise. Mother India’s
sons being very clever, they must
bave thought that if they can get to
the platfrom with 30 paise ticket, it
was foolish to buy a ticket for 50
raise. You have said that it was for
this reason that you are going to re-
move this. Well, I think, it was a
ktad decision that you are correcting.
1 do not think, you could have credit
for it by saying that this is for enabl-
ing poor people or some people to re-
ceive their relations. Why do we have
to make a facade of something when

a right step is being taken and take
credit for it?

The hon. Minister has to be con-
gratulateq according to many—I am
sure, hig colleagues or the members
ef his Party will congratulate him—
for not increasing the freight and
passenger fares. Well, this country
must be grateful every time when
vou do not raise your freights and
passenger fares. We are grateful for
this and it is something of a pleasant
news, that we have heard. But, do
we have to forget that these freights
and passenger fares were raised only
list year and once two years ago?
When he has restored all the people
who were dismisseq during the emer-
géncy, woulg it not have been pru-
dent on his part to reduce the fare and
freight chirges which were increased
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during the emergency. He was an-
xious about the workers ang should
he not be anxious éhout the people
who are being calleq upon to pay
higher charges ang higher fares. '

The hon. Minister is taking credit
ang so many people have saig that he
has produced a surplus budget. I do
not know, whether I have to congra-
tulate him or his predecessor in office.
When everything that is going wrong
or has gone wrong has been attributed
to us, I think it would be good that
the goodthings that have been
done shouly also be conceded. You
cannot take credit for what has hap-
pened. If Shri Dandavate had said
that this is the performance of the
last Ministry angd his
here before us, then, it would have
been all right. Last year, the surplus
was Rs, 65 crores and he has, by
efforts, brought it dowpn to Rs. 32.50
crores. Well nobody will understand
and appreciate that a surplus budget
of Rs. 65 crores that was presented for
the first time has been immediately
reduced to Rs, 32.50 crores by the
successors  in succession. This is in
spite of a promise of moving eleven
million extra traffic and 6 percent in-
crease in passenger traffic. Now, you
propose to carry more passengers,

promise was

carry more freight and you reduce the -

budget surplus immediately. I do not
understand this, Last year, the bud-
get estimates put down the passenger
earnings to Rs. 518 crores and the re-
vised estimates went up to Rs. 572.19
crores, an increase of Rs, 54 crores.
But what are the expectations in 1977-
78? It is only Rs. 608 crores; an in-
crease of Rs, 3481 crores, while the
last year's increase was Rs. 54 crores.
I am sure, the Railways themselves
will not be able to explain why there
was g spurt in the passenger traffic
last year. If it is said that because in
the year 1973-74 or 1974-75, the pas-
sengers did not travel ang last year
they travelled, well, I would like ts

-
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know the reasong for that. Was last
year travelling more pleasant? I am
sure, nobody makes up for travel in
subsequent years if he has not gone
in the past. Or is it that it was ticket-
less travelling that wag prevented?
In 1967-68, a report said that ticket-
less travelling loss was about Rs. 25
crores. If it has gone down, please do
give credit for bringing it down, be-
cause you will have to continue to do
this.

On the other hand, T read a speech
of the hon. Minister where he has

appeeled to the students of this,

country not to pull the chains. Well,
we have 1500 chain-pulling cases
everyday. But it woulg be unfair to
say that it is the students who do this.
It means that you are holding them
guilty for travelling without tickets,
which is not fair.

It is not the students of the country
alone that are responsible. I would
like you to examine why, in spite of
the fact that you are:spending Rs. 34
crores on your security police and for
other police charges and in spite of
the fact that you have a large army
of ticket collectors, ticketless travell-
ing js continuing, I wish that this is
taken very seriously. While he has
presented this budget, he has a unique
advantage of having belonged to and
being closer to the Railway Unions
andg this is what he shows to be the
idea of participation. I would like to
know if he has had time to discuss
with the Unions as to what should be
the targets, what should be the freight
that you can move and what should
be the passenger traffic without add-
ing to the cost. This is the style of
functioning which is totally gifferent
from what he had promiseg us. I
mean the labour has nothing to do
with jt. The same king of behaviour
will continue because if there is going
to be corruption, the labour will not
be responsible, Why don't you make
the Unions responsible for bringing
down the expenses?

To-day we are suffering from over-
capitalisation. We have a man-power
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and installed capacity and the func-
tioning of the railways is that the full -
capacity both in regarq to locomotives
ang the rolling stock and men are not
fully utilised with the result that the -
country is put to a serious loss. On
the other hand, with regard to the -
goods earning, we budgeted for Rs.
132763 crores ang it went down to
Rs. 1294.23 crores—Rs. 33.40 crores
less. This was framed on the as-
sumption of 202 million tanneg which
went up to 206 million tonnes. Now,
this report, the Indian Railways Year
Book shows that the Indian Railways
system is running behind schedule in
everything because this is a report of
1975-76 and I cannot understand why
it is being presented in 1977. If the
biggest organization cannot be upto-
date with this information, if they
themselves would not know what is
happening, leave alone the Members
of Parliament who have so many
things to know. This report shows
that due to ... (Interruptions) The
new government has accepted the
responsibility of improving matters.
Don't tell us that we were responsi-
ble. If you want the things to con-
tinue as before, then hand over the
charge to us and we will run it bet-
ter than you. This kind of talk every-
time saying that you were responsi-
ble, is no good. I am telling you the
deficiencies. Please correct them and’

y{hre determined. .

THE MINISTER OF COMMUNI-
CATIONS (SHRI GEORGE FERNAN.
DES): 30 years of misrule cannot be -
set right in two months. It will take
at least 30 months to sweep off the
dirt.

SHRI T. A. PAI: The other doy
my wife wanted to find out a tele-
phone number. The telephone opera-
tor was rude, When asked her te
give the telephone number of Mr.
George Fernandes, she asked, ‘“Whe
is George Fernandes?”..‘(Interup-
tions). After I read the report of Mr.
Vajpayee's misfortune, I thought ﬂwm
is no use blaming, them. It iIs the same-
trouble everywhere,
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SHRI GEORGE FERNANDES: That
is what we have inherited from you.

SHRI T. A. PAT: Let the nation
know that those who inherited will
continue to function in the same way.
Then a new generation Wwill come
which will sweep off all that has been
inheriteq ang create a new life for
the country. . .(Interruptions) Mrs,
Parvati Krishnan please don't inter
rupt. You have been as bad as our-
selves,

“You have been saying that due to
change in traffic mix-up and drop in
speed, in spite of moving more trafiic,
we have earned Rs, 33.40 crores less.
What zre your assumptiong for a bet-
ter realisation this year? What do you
4hink is going to be your traffic mix
up? 1 am sure you are not going to
move more coal. Possibly you may
have more iron ore provideg tne ex-
ports pick up and provided your outer
Rarbours at Vizag, Haldia and Mad-
rag are better utilised, But ~verytime
I fing that because of lack of cc-ordi-
nation between different Ministries
-all these calculations go wrong.

In the past we were told that the
passenger traffic wag losing and was
being subsidised by the freight traffic.
Last year’s performance disproves it.
Every year we are being told different
stories, because there has not beep any
~casting of passenger traffic nor of
freight, I would request the Raiiway
‘Minister to go into this question to
finq out what exactly is the type of
‘iraffic that has been responsible for
Josing? This has not been done be-
cause there is no conscious intention
~of subsidising the uneconomic opera-
tions by more profitable operations 1
hope by the next time when it comes
« before us we would know the results
-of these investigations.

~ We used to be tolg of the social costs

that the Railwayg have to bear. We
.were told that Rs. 45 crores was be-
“ing lost on account of food grains

JUNE 18, 1977

1977-T8—Genl. Disc. 256

and some more by the movemeni of
fertilizers. But let us remember
that during the last two years these
commodities are being moveq at cost.
In spite of that Railway earnings have
not yet improved.

We are proud to be told that the
Indian Railways are the largest un-
dertakings with a total asset of Rs.
5345 crores. It is the Asian largest
and fourth largest system in the
world. The second biggest system in
the world under a single management,

In 1976 it carried 223.3 .million ton-
nes of freight. It carried 294% mil-
lion passengers between 7056 stations.
11,000 traing covered a distance of 1.3
million km. It means going round the
earth’s circumference—1-1/2 times,
equal to three & a half times distance
to the moon, This is from the Indian
Year Book 1975.

These are positive aspects of the
Indian Railways. We do feel very
proud of it. But what is wrong with
the Indian Railways? But to say that
everything is all right, he is to be
build to what exactly are our defici-
erncies,

. This is the largest public undertak-
ing of the country and I hope the new
Government which does not believe
in the public sector would no! hand
it over to the private sector because
of the things I have been saying and
how inefficiently it has been managed.

With an investment of Rs. 5345 crores
it hardly earns a dividend of 3 per
cent while the Government of India
borrows at 6-1|2 per cent, It was as
low as 1.7 per cent just two years ago.
This investment was 4099 crores in
1970-71. In five years this investmernt
increased by 1246 crores, but with
what results?

In 1969-70, before this additional in-
vestment took place, the freight ton-
nage moved by the Indian Railways
was 207 million tonnes, After this
investment, last year it moved to 206
million tonmes, After investmert of
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Rs. 1260 crores, the movement has
gone from 207 million tonnes to 206
million tonnes. You are investirg Rs.
501 crores this year with the prumise
of rhoving only 220 million tcnnes.

It claims to employ the largest army
of people. The number of people em-
ployed in 1971 was 1.36 million. Now
it js 1.43 million inclusive of casual
labour. Shri S. K. Patil the leader of
the Janata Party and the former Rail-
way Minister of this country hag said
that the Indian Railways have 40 per
cent surplus staff, The Western Rail-
ways in India with the routs mileage
of 10,000 has 1,80,100 employvaces, If
we make 5 comparison, the South
Road Rail in the United States with
17,000 km. has only 28,000 men. 20
per cent of the 11,000 locomotiveg are
under maintenance, Our plan to re-
place <team locomotives by improved
diesel locomotives and electric loco-
motives have not gone fast erough
with the resul: that we find all the
three s;ystems, steam locomotives die-
se] locomotives and electric lecomo-
tives functioning in the same sector,
with three different establishments and
this has become a great burden on
the Indian Railways. Why is it that
you are not able to plan properly? It
is because of lack of resources, Why
ig it that you don’t have resources?
It is because you don't create enough
resources of your own. What is the
result? The result is that the utili-
sation of the old steam locomotives
continue with  frequent breakdowns
and frequent delays. You have all
these three typ=s of locomtives in the
same Szetion wkich call for three sepa-
rate anq expensive establishments.
There is failure on the part of the
DLW :nd Chittaranjan to uiilisc the
capacity fully tecause there are not
enough orders, The completion of the
electrical section in the south has
come to a standstill because enough
money is not provided. What. is  the
result” The recult is this. New elcc-
tric locomotives which are m=nufatur-
ed at Chittaranjan are not being

532 LS5—9.

moved to the sites. Expansion Sche-
meg are delayea they get eszalated in
costs, they lock up huge infra-struc-
tural capita] expenditure, We have
lot of unutilised spare capacity, and
rolling stock. We should think of
consoliiating until we are able to
earn the dividend that we are
required to pay. You cannot continue
to borrow for paying dividend. This
is a ridiculous exercise. If the
Finance Minist-:r wantg to ayoid defi-
cit financing, I hope he will not
finance the Railways to pay for divi-
dend, loans given to them to get back
by way of dividend, to show that the
dividend is being recovered, while
interest is being charged. This amount
which the General Revenues have ad-
vanced 1o the Railways j; Rs. 460
crores. Last year it was Rs. 80 crores.
I think the Railway Minister will
continue the same practice. I would
request him to get into this matter
and see that he collects at least 5 1/2
per cent on tibe Railways so that
thig dividend at least may be paid to
this country. : say this because it i3
not cheap. All the deficit financing,
all the increase in the direct taxes,
which wre due to inefficient working
of the :ystem, iy going to b2 borne by
the poorest man in the country.

This vear's working exepenseg are
going up by 87.52 crores over ordi-
nary net working expenses of the pre-
vious year. Net excalation in cost is
Rs, 13.1 crores. Increase in cost of
repairs and maintenance and the
rolling stock such asg electrical,
signalling ang tele-commurication
services comes to 44.59 crores. More
expenditure for fuel over proposed
increase in traffic is 30.50 crores.
Increase in cost of consumables is of
the order of 633 crores. Whereas
the increase in freight on account of
220 million tonnes will bring you only
additional 66 crores it is interesting
to note that these increases are partly
set off by savings of 17.69 crores and
you have the non-recurrence of ad-
justment of missing and unconnected
cogl wagons. This item of missing
and unconnected coal wagons cost us
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Rs. 1768 crores last year. I would like
to know what his assurance this year
is regarding missing coal wagons. It
is a seriougs state of affairs, We are pot
told as to what steps are being taken
to set these things right.

" 8ir, I wish that the Railway Mini-
ster haq famil-ariseq hims2l# with
the Explanatory Memorandum on the
Railway Budget for 1977-78.

I find that we have a rolling-stock
of 8,500 steam locomotives. Accord-
ing to the report, a steam locomotive
becomes overaged after forty years
while a wagon becomes overaged
after thirty years. Out of these, we
have 1,164 which are more than 40
years old, 3,508 which are between
20 and 40 years old and 3,825 which
are less than 20 years old. We have
22,600 wagons which are overaged.
Still I would like to say that these
have to be scrapped whether you
like it or not because even one
wrong wagon can derail the entire
train. The bad order ratio is high
even to-day. But, what about the
maintenance? In the case of broad-
" guage diesel and electric locomotives,
the maintenance js 17.2 per cent and

20 per cent respectively as against
the target of 12.5 per cent. In the
case of passenger carriage, it is
15.6 per cent as against the target of
4 per cent. Passenger carriage by
steam locomotives is only 17.5 per
cent on the metre-gauge as against
the target of 15 per cent which shows
the admission by the railways them=-
selves that they are slipping back
in so far as maintenance is con-
cerned. ’ .

The arrear in the periodical over-
haul is too much which, in the case
of wagons, is 17.4 per cent in broad-
gauge and 13.8 per cent in the case
of metre-gauge. According to this
report, in the workshop, there was
increase in workload for many years.
Since 1958, the productivity which
was achieved through incentive
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scheme has come to a standstill. 1
hope the Railways will peovide
sufficient funds for the improve-
ment of the workshops. I know our
railwaymen are quite competent if
only the technicians and engineers
are given better tools. But, if they
are to work with the eighteenth or
nineteenth century machinery or
tool, I am sure the productivity is
bound to be low and it is bound to
be expensive. Therefore, I would
very much wish that the railway
resources are re-structured in order
that the most important thimgs are
attended to first.

Now, in all respects, as far as I
know, I had been a part of it for 7
months. We require improvements.
My successor, I hope, will have a
full-term of at least five years to
look into these problems because
the Railway Ministers have been
changing as fast as the fast railways
themselves! I would like him to
know that the railways are one of
lour biggest undertakings which is
mismanaged by all modern standards
of management. And it is upto him
to look after the employees involve-
ment now. But, let him not be
worried about the catering services
and entering into vending contract.
He said that according to the Admi-
nistrative reforms Commission the
Ministers must be involved only in
policy making while the other deci-
sions must be taken at other levels.
I was surprised at this. I hope he
will correct me if I am wrong that
only recently, -in the matter of
appointment of honorary medical
officerg in the hospitals, the decision
used to be taken by the railways
themselves. Lately, I think, his pre-
decessors wanted to see that the
decision was taken at their level. I
have heard that Mr. Dandavate did
not want this power to revert to the
Board. I think he also enjoys those
powers because the Ministers enjoy
small favours of patronage while the
main functioning of the department
gets completely neglected. When you



261 Riy. Budget,

say that you will decentralise it,
please do that but you do not have
the temptation to say that we are
wiser and keep the powers indirectly.
I now comg to another thing.

Whenever the Railway Minister
comes before the House, he says that
the trains will run punctually;
drinking water will be provided for
the passengers; there will not be
overcrowding in the trains; we will
supply the bed sheet and pillow.
Why do we call these as socialistic
measures in this country? The rail-
ways are a public utility concern or
a public undertaking. Nevertheless
it is a business concern.

MR. SPEAKER: Mr. Pai, kindly
conclude now., You have already
taken half-an-hour. We have now
to adjourn for lunch. Please con-
clude.

SHRI T. A. PAI: I want only five
minutes. While it is true that the
rallways should be run on business
lines, is providing of drinking water
and other amenity a favour? Is dustless
travel a favour? Is providing a bed
sheet and a pillow a favour? Is the
running of trains punctually a
favour? Because the railways are
run by the Government, all these
elementary things become a favour
and we are asked to appreciate
and applaud these promises for
little mercy to the common people
of the country. I would suggest that
the Minister may re-phase his in-
vestment immediately so that it
becomes Thore Pproductive.

MR. SPEAKER: 'THé Tioh. Member
‘will continue his speech wafter lnnch.

13.00 hrs.

‘The Lok Sabha adjourned for lunch
till Fourteen of the clock.
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The Lok Sabha re-assembled after,
lunch gt Five Minutes pgst-Fourieen-
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

RAILWAY BUDGET, 1977-78—
» GENERAL  DISCUSSION—contd.
SHRI T. A. PAI (Udipi): Sir, 90

per cent of the freight traffic and 75
per cent of the passenger traffic in
the country was taken by the rail-
ways in 1950. But by 1973-74 it had
been reduced to 65 per cent of the
freight traffic and 35 per cent of the
passenger traffic inspite of the fact
that railway freight rates were
supposed to be attractive. Why this
deterioration? The simple resaon is
that freight does not move Tast by
train. It is not that it cannot be
done. But there seems to be absolu-
tely no trouble taken. That is why
nobody would like to move anything
by the railways. The railways
themselves say that high value traffic
is going to the trucks. Even today
goods are moved from Amritsar fo
Trivandrum by trucks because nobody
is sure that railways would deliver
the goods in time without damage. I
have my experience after the Janta
government ° came into power. Not
that I expected great wonders to be’
performed I decided to move s part
of my furniture from Bombay to
Delhi in closed wagon. According
to the railways rules, closed wagons
cannot be opened unless the consignee
is present. But it was simply opened
and thrown all around in the plat-
form. 1 was being informed that it
had not arrived. I found the furni-
ture all in damaged condition. I
have preferred a claim which they
have come and verified; it is for
Rs. 8,000. It has happened to a
former Railway Minister of this
country. I can understand what can
happen to others. My friend Danda-
vate has promised that claims are
going to be settled and I shall be
happy if he keeps this in view. The

4
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railways, happily, do not make any
distinction between person and per-
son. It js more than two months
since I have preferred my claim,
He promised that within six weeks
every claim would be settled. It is
just like the many promises which
his predecessors, including me, had
made on behalf of the railways.

THE MINISTER OF RAILWAYS
(PROF. MADHU DANDAVATE):
Six weeks are to be counted from
yesterday.

SHRI T. A. PALI: May I request
you to say that if within six weeks
you do not pay, you would pay a
penalty of 10 per cent interest?

PROF. MADHU DANDAVATE:
Yes.

SHRI T. A. PAI: I am glad that
you are accepting that hereafter
claims will be settled with interest
at 10 per cent, if they are not settled
in time. Therefore, do not throw
the blame on the consignor; that way
you wil llose traffic. I am asking you to
improve the position by moving goods
faster and in a careful manner.
Because of thefts and pilferages, you
lose about Rs. 13 crores a year. The
consignor and consignee cannot be
left to this kind of faté hanging over
his head. Therefore, truck traflic
becomes more popular in spite of the
fact that it involves a lot of diesel
which is expensive for the country.

The density of freight traffic per
kilometre of railway net work in
India compares favourably with most
European countries and this is com-
plimentary. But it is only one-
seventh of the Soviet Union and one-
fourth of China's. The daily average
movement of loaded wagons in India
is also comparable to most European
countries but Soviet Union and China
furnish examples of wvery intensive
utilisation of freight rolling stock,
approximating to 3 to ¢ times higher
than in India. Wagon turn round
time in European countries is twice
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as high as in India. But the wagon
turn round time in the Soviet Union:
and China—both countries having an
average haul equal to or higher than
in India—is only 50 per cent and 25
per cent respectively compared to
that of India.... (Interruptions) I
only want to point out: do pot make
comparisons with affluent countries;
Wwe are a poor country; our resources
will have to be very intensively used.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): The amount
of freight moved, in tonnes, last year
was no higher than what it was in
1965.

SHRI T. A, PAI: Therefore, I
am saying that jt has deteriorated,
inspite of an investment of Rs. 1250
crores. You will have tp utilise your
assets much more intensively. Again
the utilisation of steam locomotives
has come down from 179 K. M.
Engine day in 1960-61 to 162 in
1975-76. The wagon turn round in
broad-gauge was 11.2 days in 1960-61;
it was 13.5 days in 1975-76; in 1973-74
it was 15 days; it was 12.8 days during
emergency. You should keep an eye
on it; it is going up again. During
the last one month, even goods
moving from Coimbatore to Manga-
lore have been taking enormous time.
No slackness should be permitted.
The average speed of a goods train
for a steam engine in 1960-61 was
15.6 km per hour; in 1975-76 it has
come down .to 11.8 km. If you want
freight to come to you, it has to be
moved with speed. You should see
why on the same track with all
the telecommunication facilities you
cannot speed up freight trains to the
level of passenger trains; as against
11.8 km per hour, it should be possi-
ble to speed it up to even 75 km.; it
will certainly make your freight
movement much better. Again you
must have a time table for the
freight trains. Do not leave it to
fate. Freight does not complain;
passengers do. It will be desirable
to have a time table. In Framte
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there. is a system by which the
French Railway pays the consignor
or consignee damages if the goods
are not moved at the speed of at least
200 km. per day. Why don't you have
a legislation compelling goods move-
ment faster, if it is necessary to im-
prove the working of the railways.

We have 132 unremunerative
branch lines but every time we try
to dismantle them, there js opposi-
tion. We should find out how they
can be made remunerative. You
should examine whether industries
could be attracted to these lines by
offering a differential freight rate so
that the railway lines could be more
effectively used. Secondly, why
.should you not look into the possi-
bility of their being used like road-
ways for moving people up and down
in small diesel cars like bus trans-
port? You should not keep quiet and
lose Rs. 25 crores every year. You
have declared so many bridges as
vulnerable, but for want of money
nothing is being daone. The Planning
Commission may think it is not im-
portant but the speed of the train
will have to be slowed down. There
will be accidents. You are just
‘having some cosmetic efforts to pro-
vide some improvements here and
there for bridges a hundred years old.
It is very necessary to strengthen the
bridge system and you can do that
provided you make use of the branch
lines more efficiently than now.
Therefore, to have a fixed figure
allotted for repairs of the bridges is
a very retrograde step. I do not thin®
any economy in this matter is some-
thing to be proud of.

We. have. been talking a great deal
about the development of public
transport system in this country. The
metropolitan system. seems to be a

part of it. But I am very sorry that-

in spite of the fact that we have a
metropolitan system which has to be
strengthened in. the four cities of
Calcutta, Bombay, Delhi and Madras,

you have provided hardly Rs. 10.

vroreg for thie, which shows the real
concern. you have. for ‘the peaple and

JYAISTHA 23, 1899 (SAKA) 1977-78—Genl, Disc, . 266 .

their movements. In any other
country, this matter of transport in
urban cities would have been given
a lot of prominence. I do hope you
will find enough resources for thig
rather than only talk of developing
the public transport system which
would remain only on paper.

Let me refer to one promise the
minister has made. He says that
with his irrevocable commitment to
Gandhian and socialist values, he is
going to have more Janata trains. I
introduced the classless train for the
first time jn 1872 to Mangalore and
Ernakulam and it was provided with
music and other facilities. I suppose
it has been dismantled now. I did not
say it was g socialist measure because
I thought it was good business that
a train carried the largest number
of passengers. It is very popular and
I do hope you will continue it. But
unless sufficient attention is paid to
the improvement of terminals, in-
troduction of new trains would
become impossible.

Lastly, I come to administration. I
am glad Prof. Dandavate has said
that he has broadly accepted the re-
commendations of the ARC. These
were made under the chairmanship of
Shri Morarji Desai. As a member of
the opposition, I do nof know why
he did not press the government to
accept those recommendations. Now,
when he says that he has broadly
accepted it, what does he mean by
it? Which are the recommendations
which are being acceptad? When
you talk of restructuring of the Rail-
way Board, I was not against the
Railway Board as a matter of habit.
It is the largest undertaking in the
country ang the Railway Board
members shoyld concern themselves
with the future of the railways and
important matters connected with it.
For instance, the Member (Trans=
part) should be entirely concerned
with building up the business for the
rallways and getting over the pro-
blamg connected - with it rather than
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concern himself with the drawing up
of time-tables. While decentralising
the powers and giving powers to the
General Managers and acting as an
expert body entirely concerned with
the future of the railways, what
comes in the way is the polities of

the country. I would like to read
the_'"i"ecommendation of the ARC.

The ARC has made the following
recommendation:

“Political interference with the
day-to-day working of the railways
is having a serious impact on the
workload at all levels of the
management and is wundermining
the discipline which is of para-
mount importance for -efficiency
and safety. We, therefore, consider
it our duty to sound a note of
warning that unless the highest
sovereign body in the country yiz,
the Parliament, decides to observe
a self-denying ordinance in respect
of internal and routine matters,
whatever improvements we may
suggest they are not likely to
prove fruitful. If this highest
authority lends its positive support
to the efforts to tighten discipline
it would indeed be of immense
value, Public opinion must be built

i up and conditions stabilised to avoid
interference with the day-to-day
working of the railways.”

Sir, I hope that you accept the re-
commendation of the ARC. On
behalf of my Party, I can assure you
that we would stand by this recom-
mendation provided you and your
Party also give an assurance in
Parliament that the day-to-day in-
terference which has been a part of
the railway system would be avoided
and you would see that the legitimate
working of the railways improved.

Sir, I wish you tke bes: of luck.
On my behalf and on behalf of my
Party ‘members I can assure you that
we are vitally interested in seeing
that this great enterprise of the
country is successful and the loss to
the exchequer directly or indirectly
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js avoided and il becomes one of the
most efficient railway systems in the
world. I wish you the best of luck.

SHRI S. KUNDU (Balasore): Mr.
Chairman, Sir, I rise to support this
Budget which the hon. Railway
Minister has presented for the first
time after only a period of two
monthg since the first interim Budget
was presentd. Well, it is one thing
for us to say that this Budget which
has been presented may not be com-
plete in all respects as we hope it to
be, but it is indeed strange to find
from the Member opposite, Mr. Pai,
who was in the railway administra-
tion for many years as Railway
Minister.

SHRI T. A. PAI: For seven months
only, and my colleague has been
there for three months now.

SHRI S. KUNDU: But that is a
most productive period. Everything
could have been done just like a
magic which they could not do for
long 30 years. And it is one good
thing to make a point in the debaté
that these things and those things
have not been done, but one thing
Mr. Pai and the hon. Members on
the other side must wunderstand is
that the entire hope of the railway
employees, the desire to build this
new big public sector which is said
to be one of the real public sector
enterprises was completely frustrated
during the 19 months agonising
period of Emergency and nobody
could think that these lakhs of rail-
way employees could be given a-
chance to participate in this biggest
public sector enterprise of the Gov-
ernment of India to make it a viable
one, but it happened that after the
glections, the Janata Government
came intp yower and wihin 2-3 days
after the Janata Government came
to power and the Minister presented
his last Budget, many of the workers
those who were tortured and those
who were troubled in various ways,
those who have not been found to be
layal—were reinstated. And not only
the announcement was made that the
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punishment which they have suffered
.should -also end within six weeks, but
before the six weeks’ time the whole
process was complete. This has
created better industrial relations
all over the industry and also in the
operational units as well as in the
production units. And I find from
the speech made by the Railway
Minister that within 2 months, i.e,
«during April and May, the loading
has gone up and that the productiod
in the preduction units has gone up.
¥t is mostly—though I should not say
emtirely—due to their desire to parti-
cipate in the undertaking which,
they think, is going to belong to
them. This hope was completely
shattered systematically during the
19 months of Emergency, i.e. during
the black rule af the Congress. DMr.
Pai has missed this point.

SHRI T. A. PAI: I have not
missed it. I congratulated him.

SHRI S. KUNDU: You congra-
tulated him; but systematically you
wanted to finish it. (Interruption).
But when you praise the Minister,
you also deserve our praise.

SHRIT. A. PAL: 1 have criticized
our own administration, and not your
administration.

SHRI S. KUNDU: We want to
forget things. But you and your
people have not said that the resort
to Emergency was wrong. (Inter-
ruptions). We cannot get it aside.
The present budget has been pre-
sented within a few months; and it
should be seen from that point of
view. I want to congratulate the Rail-
way Minister who has really presented
within a short time, a dynamic and
bold budget; it is a budget which is
pro-people, (Interruptions), You can-
find out how. It is a budget under
which the facilities for the common
people and common users are pro-
wided in a much more abundant
manner than what was there earlier.
One can phoo-phoo the idea of
janata trains. -
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SHRI T. A. PAI: No; I said I
started it.

SHRI S. KUNDU: What Mr. Pal
started and what he demolished are
part of history. (Interuptions)., Mr,
Pai also wants that a portion of the
credit should be given to him.

SHRI T, A. PAI: I am glad :hat
you are continuing what I was doing.

SHRI S. KUNDU: 1 also wanted
to apportion some credit to him, But
the difficulty js that when Mr. Pai
speaks out, he stops short, and does
not take things to their logical con-
clusion. What he did, or did not do,
is a completely different matter.
This is a matter in which we are all
vitally connected. Moreover, for
years together we were demanding,
when we were in the Opposition, that
the recommendations of the Admi- -
nistrative Refourms Commisison
should be implemented. For long
years they were pending; and they
were not implemented by the Cong-
ress government. And I think when
Mr., Pai was there for 9 months, he
also did not take care to implement
them. We have been demanding
that the Railway Board should not
be top-heavy. It ghould not be a
board, entirely of top bureaucrats.
It should only lay down policy, and
the real implementation and other
work must be given to different
zonal units and others. I am happy
to find the Minister saying that the
recommendations have to be examin-
ed, Left to myself, T would say
that those recommendations have to
be reviewed, because they -were
given in different circumstances.
Times have changed. Therefore,
how far those recommendations are
purposeful in bringing about q strue-
tural change, has to be looked into,
While the Minister gives a concrete
shape to the recommendations of the
ARC I would also request him to
see that some other suggestiong are
also dncluded, to make them really
effective. The powers at the top,
at the{ Board} level, should not be
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concentrated. The whole railway
system ghould be made really a
functional unit. I am happy he has
said that he will implement it. I
would like to say that jt must be a
time-boung programme, 1 would
like the hon. Minister to assure us
that within a fixed period of time
the recommendations of the ARC
would be implemented. While im-
plementing those recommendations,
he should also see that the other
views are incorporated. If necessary
a sma]] committee could be consti-
tuted tg see how the railway system
could be made functional so that it
does not become a top-heavy admi-
nistrative body.

We are happy to find that the
concept of workers' participation has
L2en given some say in the Railway
Board. For a long time we have
been demanding that this concept
must be made really effective. It is
re-assuring to note that the workers’
participation would be given not only
at the level of the Railway Board
but also at the =zonal level, The
meetings should not be only at the
level of the Railway Board but
also gt the zonal level. It hag to
be reviewed and seen how can it can
be made really effective,

In the re-structured Railway Board
all thet recognised trade uniong in
the railwayg could alsp find a place.
In this respeect, the policy should be
pronounced and to some extent its
implementation also. It should be
<een whether it would be possible to
have the concept of one union in
one industry. By making suitable
legislative changes, by a system of
elections, member should be elected
to the re-structured Board, where
they could participate in the delibe-
rations where the policies are laid
down, and they should have an effec-
tive say in the implementation.

I am happy that steps have been
taken to check corruption which is a
very big bug which has eaten into
the efficiency of the railways. Though
several suggestions ang views have

JUNE 13, 1977

1877-78—Genl. Disc, 272

belen expressed on this subject mno
action has been taken on them, I think
the Kriplani Committee has made
some very valuable recommendations
in thjs matter as early as jn 1955, That
report must be reviewed ip the light
of changed circumstanceg to cover
the new forms of corruption that
have come into the railway system,
During the last few years of emer-
gency, political patronage and poli-
tical power have been s0 much mis-
used and abused that a large amount
of corruption has crept into the
railway system. To keep political
power at the Centre and in the
States, even corrupt railway officials
have been declared tg be loyal and
given places of privilege in the rail-
way system.

This phenomenon of corruption has
become very deep-rooted ang it will
be very difficult to eradicate it. I,
therefore, suggest that in the first
instance we will lave to find out the
spheres of corruption. I know that
there has been a lot of corruption in
the railways at the level of booking
and handling of wagons and in the
use of coal and fuel. Besides, rail-
ways buy about Rs. 700 crores of
goods from different industries, and
this also gives rise to a lot of corrup-
tion because of the way in which thelr
tenders are given. Small business-
men do not get the opportunity which
they ought to get. That has also to
be examined.

I, therefore, suggest that the hon.
Minister may constitute a small com-
mittee to go jnto these problems of
corruption and report within six
meonths, and. he should see that its
recomendations are implemented,

There are certain groups of people
known as rallway contractors, who
have been getting contracts from the
railways fer generations, They, their
sons and their grand-sons have been
enjoying this privilege from the Bri-
tish . days. It is time that this me-
thod ‘of giving them contracts ig re-
viewed.;so that corruplion can be
checked..and young people. with small
finances can get a chance. In- this.
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field, so that the problem of employ-
meny may be solved 1o some extent.

There are lakhs of casual -yorkers.
They live in agonizing conditions,
They live in some sort- of hovels
which canot be calleg quarters. This
has been going on for a long time.
They should get need-based pay,
their conditions should be reviewed.
At least up to the level of semi-
skilled casual workers some sort of
permanency list should be drawn up
.and they should be made permanent.
This problem, which has been vex-
ing al] of us, should be gone into in
depth.

I am happy that the hon, Minister
has assured us that new railway lines
will be taken to the backwarq areas.
I thank him for giving this comple-
tely new direction which has been
absent for many years, because till
now anybody who had influence
could get a line to his place. This
tendency should stop, Not only
should the railways be taken to the
backwarq areas, but new production
units should also be located in the
backward areas.

Ag for Orlssa which is one of the
backward States, it has one of the
lowest route kilometerage per lakh
of persons. The figureg are as
follows:

Orissa—8.93 lakh of persons for
one kilometre.

Maharashtra—10,38.
Madhya Pradesh—13.76.
Gujarat—21.17.

Andhra Pradesh—10.86; and

Tamil Nadu—9.14 and so on and
so forth.

Therefore, the hon, Minister should
see. that whatever assurance he has
given, should be fulfilled quickly,

Besideg that he must draw up a master °

plan for these economically back-
ward States so that =all the
‘new lines and workshops, etc. are
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also located in these economically
backward States. In the last Budget,
I have also stated about a narrow
gauge line—Rupse-Talaband—which
has been neglected for years
should be converteq into broadgauge
and be extended upto Karangpur and
Bombay. Jagpuraq must be connect-
ed with Banspanj with speed, If it
is delayed, huge stockg of ore that
are there, will not be exploited, I
do not know what has happened to
Talchar—Bimalgarh line. I am happy
that Talchar-Sambalpur line will con-
neet Rourkela and other part of
Orissa, Besides, in Adivasi areas—
Kalahandi-Phulbani-Bolangir, there
are a few miles of Railway lines. I
would request the hon. Minister to
see that new railway lines are taken
up in these portions.

There was a talk of establishing
one workshop in Mayurbhanj, near
Bhubaneswar. Thig has been talked
of for the last two or three years,
I do not know what hag happened to
it. I would request the hon. Minis-
ter to see that this workshop is lo-
cated quickly somewhere in Orissa.
If there js any difficulty about get-
ting land or such other thing the
State Government can be approached
so that this work can be taken up
quickly,

A special drive must be made to
have economy in the Railway Ad-
ministration. I do not know whe-
ther it would be possible to have a
10 per cent economy in the tota] ex-
penditure of the entire Railway.
This would be. possible when all the
departments both in the public and
private sectors, launch an economy
drive, We are passing through a
very agonising situation, The war
against poverty is one of the biggest
wars which should be launched and
is being launched by the Janata
Government. But along with this
war on poverty, it would be neces-
sary that we should economise and
should have check -on all useless and
luxurious spending in all the gepart-
ments. I went that the Railway
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Administration which is headed by
such a dedicated and able man with
socialist ideas, should see that where-
ever economy is possible, it should be
effected.

We have often been referring to
saloons. It is a very embarrassing
question. I da mot know whether
the Minister has gone into the ques-
tion or mnot. I know big officials
uge B-wheel saloons and other offi-
cers use 4-wheel saloons, I want to
know, to start with, whether we can
normalise it by saying that nobody
should use B-wheel saloons and that
only 4-weel saloons should be used
and, ultimately, whether it is pos-
sible to eliminate the use of saloons.
1 know there is a certain difficulty
kecause they have to go on the track
and there is no arrangement tp EO
end have a speedy inspection. ) Keep_-
ing thig in view, to start with, it
should be restricted to 4-wheel
saloons.

Referring to my hon. friend, MTr.
Pai, I would like to say that he was
really unkind, when he saig that the
Railway Minister, Prof. Dandava}:e,
had said that the unfortunate rail-
way accident, which had occurred in
Assam was due to an act of God, I
think, he was in a hurry and, per-
haps, he did not care to read the
statement which Prof, Dandavate
had made in the House the other
day. In the Statement, Prof. Dan-
davate had referred to what the
Additional Commissioner of Railway
(Safety) had said about the accident.
1 quote what the Additional Com-
missioner of Railway (Safety) said:

“He has not held any railway
employee responsible for failure
to prevent the derailment of 13 Up
Tezpore Express and has ascribed
the accident as an act of God”

It is not actually what Prof. Danda-
vate hag said that the accideny was
an act of God. It is the report of
the Additional Commissioner of
Railway (Safety}, Any stick ghould
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not be good enough for an eminent
person like Mr, Paj to use and hit
Prof. Dandavate or anyone else.

PROF. MADHU DANDAVATE:
He did it in a very light-hearted
manner.

SHRI s. KUNDU: Then, Mr, Pai
also saij that the railways must run
business-like, It must run business-
like, He gaid that providing drink-
ing water, giving cushioned beds and
all that to the passengers were not
of much relevance. We have heard
so much about business-like running
of the railways, that it should be
profit-motivated. Whep Mr. Pai was
saying that it should run business-
like he was thinking about running
it in the capitalist form in which the
Congress Government was running
for the last 30 years. It should not
be only profit-oriented. It should
alsp give relief and amenitieg to the
passengers and it should also be
worker-oriented.

Again, Mr, Pai should not have
given this example, referring to the
statement made by Prof. Dandavate
that he has requested students not
to pull chains. I do not know whe-
ther he has made such a statement.
But he should pot take this zugust
forum to incite the feelings of the
sensitive group of youngmen. The
previous Government was doing it
with the help of police and danda.

I wish all succesg to the railway
administration. I hope, with the
dynamic leadership of the Railway
Minister and with active participation
of the workers, the Railway Depart-
ment, the railway administration,
will rise to the occasion and deliver
the goods, the fruitful results which
we have been desiring for so many
years,

SHRI M. SATYANARAYAN RAO
‘(Kerimnagar): Mr. Depuly-Speaker
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Sir, at the outset I would like to
congratuate the hon. Railway Minis-
ter, Prof. Dandavate, gn presenting
the Railway Budget. Since gix years
he was sitting with me here and I
know he is a very efficient man, a
hard worker and a man of good
manners Such a man ig in-charge of
the Railways and I am very hope-
ful that he will be successfu] in this
task. Everything is all right, But
the unfortunate part of it that while
he mentioned about the Jaying of new
lines jn backward areas, I am com-
pletely disappointed because he has
not mentioned any new line in our
backward areag of Telengana,

Since I came here jn this House in
1971, I have been fighting for this
He also probably knows about it.
He is interested in the development
of Telengana, He sympathises with
our cause. Before he presented the
Railway Budget, I think, during the
last session, I specially requested
him about this. I hope he will fulfil
our desire. He knows probably that
there is one line between Nizamabad
to Kundu via Karimganj which had
been surveyed. I think the survey
has been completed. But, unfor-
tunately, he is not concerned with
that. He is interested in the develop-
ment of backward area. This is
a fit case. Unless he takes up
this thing very seriously, it is not
possible to do it. I think in his
reply he will indicate whether he is
going to take up this line or not or
what has happened to that survey.
If you do not do it, then I will think
that you are not very serious about
the development of backward areas.

Regarding providing of additional
amenities to the second class passen-
gers, I am happy to note that he
has promised to provide so many
amenities to the second class passen-
gers. But, at the same time, I would
like to tell him, when he thinks about
poor people, that he should see that
there must be some cleanliness on

the stations, because only the poor
people sit over there. I am happy
that he has mentioned in his speech
that he has issued instructions to the
Railway Department to provide more
benches and toilets on the platforms.
But when we go and see on the
platforms we find that there is no
cleanliness and that there are no more
benches. Unless there is some clean-
liness on the platforms, it will not
give a good jmpression to the forej-
gners Unless there is some clean-
liness, unless you provide all these
amenities to the second-class passen-
gers, it will not create a good im-
pression. .

Apart from that, begging businesa
has been going on on the platforms.
It ig a great menace, I hope he
knows about it. Whenever forei-
gners come here and when they see

-this begging business going on on

the platforms, it will not create a
good impression on them. This
system is very bad. Unless this
system jg abolished on the plate
forms, you cannot create a good im-
pression on the foreigners with the
result that we cannot say that our
country has achieved that level of
improvement which has been achiev-
ed by the rich countries. I think he
will do something in this regard
also.

He has said in his speech that he
has reduced the price of platform
ticket from 50 paise o 30 paise. It
is a good thing, but I think 30 paise
will be more. When he says that
after reducing this amount, there
will be no loss to the Railways, when
he thinks like that, then why should
he not reduce it to 20 paise or 15
paise. I think that would be all
right. He says that by reducing this
amount, more people will be going to
the platform. I think if he reduces
it to 20 paise or 15 paise, it will be
more helpful.

Regarding the Railway Board, I
am happy that he wants to give more
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power to the local officers, particular-
ly the. regional Managers and others
for taking immediate action whenever
.any problem arises. I hope it will be
implemented very soon.

When we are talking about these
new lines, in his budget, the outlay
has been reduced to the extent of
Rs. 21 crore. 'He says that by reducing
thjs amount we are not giving up any
new lines. When that amount is not
available, it will be very difficult for
you to do it. Mr. Pai had just now
mentioned about the metropolitan
cities. He said that when there would
be some pressure on you, definitely
you will have to give up some new
lines and that you will have to spend
.some amount on other projects. I
would request you to provide that
amount which has been cut for these
new lines. So I would request him
to consider this matter again. -

"Now, Mr. T. A. Pai has already
given the details, and I would only
like to make some suggestions. Now-
adays you know there is no punctua-
lity in the running of trains. After
the presentation of the budget day
‘before yesterday, the Chairman of the
Railway Board, while addressing a
Press Conference, saig that it is due
to the Summer specials that there is
-delay . in the running of trains. Bul
after Summer the rainy season will
follow and he may say, again, that
during the.rainy season.it is not possi-
‘ble to. run the traing punctually, So,
these should not be offered as excuses,
I.don’t think the Railway Minpister
will be able to impress the people
unless punctumlity is maintained; it is
a must. During the Emergency; what-
ever:may have been the faults or
-difficulties, punctuality wag msintain-
ed and the people were very happy.
“That is the reason why income als¢
increased,

Another point is this: we see that
after the lifting of the Emergency
there is no security jn the Railways.
We read reports about thefts and
sometimes about murders also. Un-
lesq security- is .provided in;the trains,
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it would be very difficult. For the
first class passengers there is no diffi-
culty; the only people. who suffer are
the people wheg travel in the second
clags, They are suffering because of
lack of security.

Now, the food that is supplied in
the trains is also npot upto the mark
and you will have to do something
about that also.

Then, there is the Tamil Nadu
Express which is a long distance train,
It is a good Express, but unfortunate-
ly, it does not stop at important sta-
tions. For example, Warrangal is a
very important station, which covers
the entire Telengana region. We had
requested his predecessor also to see
that the train stops at Warrangal at
least for three minutes, but it was not
considered, I hope the present Hon.
Minister at least will consider this
sympathetically because it serves not
only the Telengana area but other
parts also. As for Kazipet, I agree that
it will take a lot of time as it will
have to go inside, but if, instead of
Kazipet it stops at Warrangal, there
will be no difficulty.

Then, the Hyderabad Express, which
was introduced recently, iakes 24
hours to reach Hydefabad. In my
view even this time can be reduced
by another two to three hours as a lot
of time is being wasted unnecessarily
at the stations.

The Dakshin Express previously
used to start from the New Delhi
Station but now it starts from Nizam-
uddin, Because of this, a lot of diffi-
culties are being experienced. Not
only myself, but my other colleagues
are also receiving many letters from
Andhra Pradesh saying that the Min-
ister shpulg be requesteg to see that
the Express starts from New Delhi. I
have made some enquiries in this re-
gard and I believe there is no diffi-
culty about this. I-would therefore
request the Minister to see to it that
the train starts from New Delhi.

Then, the conversion of metre-
gauge intp broad gawge was mention-
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- ed. There is an -important line bet-
ween Hyderabad and Bangalore. If
you convert that line into broad:
gauge, you will be reducing the dis-
tance from Delhi to Bangalore as any
new train which may be introduced
need not go via Madras. I hope this
matter will be taken up.

Now, there is one thing about which
I would like to warn you. Talking
of the reinstatement of the victimised
employees, I am happy he is doing a
good thing, but if you say that all
those giving political grounds asg the
reason for their victimisation or dis-
missal or suspension will be automati.
cally reinstated, it would be a dan-
gerous thing. Because, for whatever
reason they might have been victimis-
ed, they may say that because they
opposed the Congress Party they were
suspended or dismissed. If they go
on saying this and you sympathise
with them, you will be admitting un-
ruly elements into the Railways who
will not only damage the Railways
but spoil their colleagues also. You
should be very very careful in re-
instating such persons,

15.00 hrs,

I woulg not like to repeat what has
already been said. I would only re-
quest the hon, Minister again to tell
us, in his reply, the position about the
railway line between Nizamabad to
‘Ramagundam via Karimnagar, whe-
ther the survey has been completed,
what is the report given by the
Southerp Railway and whether he is
going to take up this line in this
budgetary year or what will happen
to that line. I would be anxiously
awaiting his reply to this.

I once again congratulate the hon.
Minister and wish him all success in
this Ministry,

o I wwR  (WmER)
- SuTems wgied, fee a5 #1 6iX
¥ g9 ¥ gl ¥ WrEET AT WY
g1 7 w9 a1a qT T & s e
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I AT 7 HAfw a9 AW FQ quT
St wrEE foar ar S TRw areee
a7 I¥ H IRA g w1 fewmr )
I ag wreww fear a1 1974
 mEs § fom @ & ¥
gerw war uy, fower a@raar fean
T g1, I7 §F F 6 TA@E F W<
FH QX IE F S | 6T FH o=
% faq saer mfwa=w s wifge
fF ST 99 wrem #1 qu faar o
uvt &% @91 w1 & e aver 3w W
1T 797 §9 A4 | &9 fau & g

. ®Y 0 S &t gwER @ g fe

W IR w9 fFar ) @ F A
# S FUE G § ITET WA @A
TY T gWT g1, A TAT & ¥ «hd
g T mer o | Sfew fomsr |71
fasre mar ar, faasr @@ A e,
= aw a% st qarg fear o,
foma o F@® 2 T ¥ 3T & qf@IT
F ATH R qEI A 3G A g
ad #9hd € f5 9+ faw § feadl
It g gRfY

afeT & art ¥ oY wiwe W w&@T
¥ feu f& U oow &7 gEAT § A
wiw ¥ uF fafema =9 sarar Sfen
g 8, A TE ¥ oTEE o FTOr
=g ¢ fx ot & w A e w
9% qT99 WTC § I FT A HGANT
gy F1 faar &1 & =wgar £ fF fowr
an #r Afodfer ore FTRT A
dar g7 & 99 1 @@ & fog, gAw
sarer wgaw A ¥ fag s o w
=8 FIW IIA 7 |

q# @t ¢ fw a1 gu & qwi
¥ gamf@l § &2 ¥ 9T WS qmel
o TR | Y wrT W FHe
&Y I 5@ wE, fom *1 o "=
qré sit & g, ST g7 X Q@7 FEar
a1 5 ¥o A1 sefes faffon §
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dfea swir-wdr Tar am St i frd
¥ sy & B @Y 92 &1 w< faelt
TN FY TeT | I FAG TIHTC ATET
# 4Y T A Qo WITo HIo F FaTAl
gy #1§ qamq "gr foar, Sfs wmo
w1 A @ g 5 o oy @ 9%
-39 Y fagrfea &Y wow F Frar 9y |
&% Al A oY AR fY owsawar
H T Qo Ao HYo #f falE =iy #7
weqifat ¥ a3 W@, W A Fgd
& 5 58 &1 Q@ 50 1| 732 § {5 fooe
“FI AHA ¥ q7 F qifafzea fzdm
grar g § gEfeg gemfal § 39 a2y
T AT | I F7QT &R IH a1
F Tz ¥F & Fg a7 Argar. § 5
g9 TSI WAS § 9, aq 6T
Aaqq gg gar = fF gw afafesa
£aqNT A FAIT | ZA 9 AEAEH
F wro gg fond &1 Sge @13 §
ArT TH AT H FT FT F AN
3§ T, #4ifF "rowt e ar iy aifafesa
ZTWEAT AT T FT qHA |

TR WEE ¥ OF L FE
Far 2| F 37 § faT g, grT Q.
w4 ara wrs f @ fFar oy, &Y s
IE &Y uF FAI FT ge< v fram
war | 99 wEW W g@ fd ar
¥ TUET GHT TG HTHT Fga &
fe goar Afag, w@i & @ fFawar
Afog | AfFFag w1 & [T
g 5 wa aF Ay o @ =R Ht
2@ @ § &w 37 . fqav & gawr
#1§ faar 7&F 31 wg @ S aref
T WAH § W WY A gF  FTOATK
¥ 2w Q@ 2wt o Nfafewd ge@TT
& g | ArgAy § ag fafmee
Froua g wgt a5 feardr arme
¥ ATAF § g7 Faa g f® sAar ot
W A ¥ T A ¥ w9 § AR
Lo W Y gor @
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g aF eefafigaw & aurer
srar §, agi Dfefessr swowa
T gw AR w@A &% | x@ fawww
¥ §r9 38 Featé #1 gw arge fagremn
arga & N fF 5 qra & gewmdy #
T § | AT g uwa § v wefafa-
gfeq Fowmie %Y 9= &) @@L QY
FTET T aF A FATT AT T §, )
# aqrar =rgan g fF st o 1 @
W & 7 oF AfFa) wE@ @, WA g
fe gm0 20 & qest Y, Frow ),
I UF AUAT § | EH AT GIet F S
AT AT 8, 94T fF B3 ¥ X WSO
§ &1 T R 6 owmy o g3 faelt R
9T e S H§X FATeETE & gl 9%
favae w@d a &1 9@ &0 g
aw ¥ Taw a3 uefafae o A} afsws
deiedw &1 @y § Al 19 gar
gsfafrgvm & Foor Afrwema a
feamd =t &0 983 fac gg o
gam § f& gar &1 fasadisor &
Sgr Z1g gar eEfafasdeom 21 war &
gl ¥H AT § gw wrw 1@ &1 A
IR ¥ HEE AtEds S S g
# qgt qar A § —

“Decentralisation-is necessary but
co-ordination also is as much essen-
tial as decentralisation, But if de-
centralisation and co-ordination do
not go together, then decentralisa-
tion will lead to degeneration.”

ar # sow gg grder sea fw
va gu fedzamesivm wt a9 4@ 8,
faawdieen &1 arq F30 § a7 F@w
e 41 | gq wa § (5 fedzrame-
A Y qgd O g, TN Al FF ATd
Y #Ar gefAfaeom £ a9g & &
st &1 ¥fFw wd g Frafedw
Fr ot I ¢, TE A s
o sea-wew fedyww foar smom
fod &< § F1 FIA amr R H
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FIH OGE I A TG JWT N W
1T F AT § @A F AE @ g

qH UF a@ F1 AR g g
T ag wiw ot § 5w 9 w7 R
f& @i fedw 37 w1 we AN, W
FATgEE R Tifag T g weey
1T § 1 7 341 § &fFs 9w WK
G AW AGH g AT Ag TIT WIS
g & wgt w9 arq feew A9 A
i fafw a=ma & fifem s ®
Ay & AU @ aE W9 ag WY FI
% f& @t @ e 37w § Ser Y
H1R-81 geT & A HUH TH 5w ¥
FraFE § Ay 1 &y fegwm #
JeH arelt 39 Ffagw T WA WX
§9 UF F9 A gWG a @
g o, st f gard gfady =t
t fF zo 3w & oF @9 d9 @
A ) WA I F TRT S AT & @
Jar 1975-76 ¥ fod F Far mw §
fF ofirar % a8 o @@ =1 A9 HT
Fefadem w1 @fsar 3 3@ s=afq-
¥ ¥ T gW 2w F wiwwwn Wy
& #IT T T T & 37 Fr gfafqfy
a7 W AT W qW W AT AR
g ar & sgm 5 roew  @rEmedy
TR ¥ U 9g 0F 939 q9T AHAT g
AT FT T HIX TIHT TgT a7 A/
FTEBT T AW F FAC AT |

I e, 5 ogm W v el
FA@ AT a9 AT | qEAFAN ¥ qiw
are ¥ fag afer s fecas M g
A EfF R ATy AT § 7
TF g T AR F o vy o
NG ITT TG qIAT,  FEL FECEN
F @, dER WS F A A Aw
T HAT-HAT ETH FAcAENT § | T
wEdT § T I A T A
T G TG F qo4 qaTw A AT

X s frgw & o oweT @
wre wfafeet W am &, T F
aeEl #1 7e W wfefeEt [
AET g A1 FAWIH IT FT A
ifs 1 #fEw o @Yo W W FwTE
FETEH ) IR ¥ wd @ A
sfrr FEA N WIWI]WH F
AT FAGT  FT q@TET GaT FA
¥ fruos T sregardaT & gwAT
g | 7 Car favamm § fr gaar aw
T T TET AT IR ;I AT
g7 Amfaez § A FEarai ¥ o7
qadiz Hemw

WR A g| A O gEwmar 3
¥ ag Smar qrff gw @ faawd aref
2 fF @ ¥ 5T 9 woewA A
437 % JU AT WA g arad A
FEOTHAM F AT & IAHT FHrqifrad
FHF FMATATFT W@ §1 HTT
qe ST ¥ ag T wE g, AR AR
AT W e I e iy &
99 qHY AT FTHEET AG 4T, §iHA
X IR 4g Fr g A st
wr§ ¥ Qsfafrefea oo & wafaa
fale #ram F3@ &F I @ g oar
# dar war g fF F 97 FT AL FA
't Fferer Wt FI @ T AIE ITEH
T WSt # ¥ Ay gu gEaifaas
WY A FFATIE wEawa F
gAY A A faaer @ 1 g A
Iq qET AT A7 Fg7 TR 57 17 < ¢
T FIAT AFRY, AIH 60 H A F 7K
ITH AT FEH FOW I RE
WA wer aTfs @ TIAqF 18907
g Fshe@amguAr @ mr ¢ i
AT &Y T F 12 I QF FT AT
g wiefaa aaqEl & 1 9%
R AT A1 WIF T AAA HAT
@A nafow s} EfF
FIIAM FT WA GEILHF T
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{2 o Wy wy#ed)

AT UF 7Y AT ¥ foQ FeaT #)
gfie Agwam Hamy w% |

sad@dmaag fF fmaa
[ AATE FT FEARA WG @ &
T ¥ qdfeed  wifen w17 "W
#] A gEErw  §, THifeUE TEe
T IRIFIT A TWTIET T | F-
FA T & w9 W fear T fE
wifgx #g & awe § § =07
qg TAAIHL T FAFL W &, IaAT
g aw wT R § qehbrhe
e ar Wt ard £ feqrd s
FA MA@FR T, g ara A
T Fg WE | AargAra g1
afs7 & ag #¢ fF fmfy ff wraw @7
FH @I dASEFfarsa &
Ay OF ATt wew g A e
¥ TEY T AW K, farw @ & AW
FI I F AMETERY E, R @
T W & g7 fawnr &7 =T TEa
¢ R = gfer & & ag g gt A
ST oF Tefas  qew wod T &
afw  wfFr & v ¥yd =ga
oA A famara o w1 Y &
TH qfTFAT & ;A T@a gu o
o9 #1 gwiifeue yawww § SO A
st g@ F A1 wfew IErdT ¥
oR I AW qHar ¥ ifagw qiw-
fen Ffagra 1 @ @ wUAT
sy | HE w93 favaa @0

A T AT AW FE wEwar
f& o Fgw & w1 fF 99 g wr
ST TOE TS RIT HEICEATS
F A dETEE F I T A HR
IO gt woEt & e 1 0w
wft wv ¥ Wy Yagwer ¢ feosh
wiv feedw % 3w gt 7@« fd
AT | 37 ¥ T, R T R
grg A Ww Jf ge 0§ W

JUNE 18, 1977

1977-78—Genl. Disc, 388

¥ g e fF SR O AR
TR AR § W
e o fredt afa & @ g §
A fred Tore v g e Ew
¥ fred Al Y aw eEm A
AT A WA EET FIG ¥ A
FgaT T WA= g | AMFT BH
FH-FHI qaT o & f &€ e
WA A oF @ E o aw g
AT A AT ITFT TOLT AT AT AEY
fear mr | wF faw w & FF
f& % at & A A @
afe v wo 7 fFarmar &t o9-
g wdigmm | @ sEuECF ST
T § o § wgrars #1 A
TAHT g 99 ¢ fa@e e I Ay
a® T g |

St FHGE HZ AT A HHT HTH HA
wfefeesa 7 # 99 F1 W g1
STE FTWIT FT AT g a1 LA
X I JY AH § TG R W
At feamied s arn 1 qe F
fgara §aga #«7 g 1 F@=@ qur
ST & audr oaear W€
afF gw @T QX TAF F AW § ¥
9T FTE FUET AEAT G FT AT FHAT
T oagTme d FATEE aww A
FTH Y iF weaAred fag s fearew
FET 21 ar awong @ fewrE
TEdr AfEw | gl o el @ ]
feT seomeg w1 fewme T
=rfge | FfFT I@ oawg oA oEw
TE FAT AR )

T% WA 9960 © g9 a<TTR
Y feuree avwEr T @Edr £

o AW FTEIW : AF F, IAFT
fewror gw &FG

# AHTX FT SAT9 TF qT9 B AT
dfwr =gar § 5 wer o wUe-
arer &1 g &, EAA fed dty
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q qi|l & doe 73 F O ;@
T 2fF 1973-74F AL AR AF
¥ AT T AX TAX AASATEY F
e wrgw ¥ fau 9 7 95 fean
TT & 1 1973-74 ¥ W« faw oft
™ 4 4, a9 IiA faqrav

In addition there are important
works of new lines and conversions
presently under attive considera-
tion of the Government. Some of
them are: Wani-Chanaka; Manhad-
Purli MG to BG; Miraj-Latur NG
to BG.

WHR @17 T AEAT T Ievq
fear &1 & 7 fewrw % ag v
FHF Ffr Sy F wmaw ®
=y fFaromr @ @ wew o gar
e W T g 1 fas  fam-
Wivre  fewvew #Y wifsww 2 § w9
el WH @ )

1974-75 FT N W a9, I
gag oY AT fen ot & WA g,
SN Fg

I am happy to inform that the

earth work is in progress on
Mannad-Purlj Vaijanath conversion.

qa- earth 2 Jfsr work
%| aramq:ﬂ%ﬁrqar@r

9% e AW UF WX TER
TUSANT § AT A FIARE AT &
¥ | 2EEE § AQSAE F LA
30 qQE G e 9@ & f o
532 LS—10.
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o I A R A wew A e
aaT & 5 #g ox S A §
fre| o # o fafs @ szaEt
o et el ow S @t oo
T sefieaw wafimwe i wws-
arer St faww s afeg fraw A
W FrEeT MEE ) e waeAET R
mm&ajmtagwﬁ
wET A& E!ﬂt gfaerd 7& & 1
T, TR TR Sved F A
Y v 3 fog o Fomm ¥ fe
1973 & w1 o ad FE rﬁﬁaﬁqﬁ
qae  § AT S0 |

oY A weR gg qoe ¥ A A=Al
F1 fos foar &,  wAweA fwgs,
AR ARG AT A A TS g &
frax arey & RfF @ & o
gy fearmar @, WG s @@
T g o fE oF AT SEEE R
oY & q@ awe "X W9 & g feure-
ﬁz%ﬁﬁwm#ﬂwﬁa
9T aF FIAT @A Ag ghar g,
o7 % TEEN SIS AE ENTE)
Full %8 W1 WA o7 & 9THA &
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[e7: g Freva] -

R EE@ImANAIEfFaa
@ FW JTT TG g1 a9 8, G
arnt # favar feamw & foe 1o
a oe gr wifeyr 1 freeht s
gF A F AT FE AT G4,
G s WAl feor, =@
AR FgT AT B AR | W
SFAT qTET ®Er AT & Iy fae
feamn =A@ @1 9% gL wEEw
FeA |9 FOAT Jifgy 1 F ag @Y
Fgar g fF ga sl &1 smooFw
wE 70 T, UfFT ®o F orgas
e g afed, WA F fre
% favare dergrm A A QT A
e oFar 9rEi aeaq # dFas
afcare & @R #1 wend F (a7 19 19
FE TN

\

g Aq@r fF RANTS-ATH AT
#, St 351.165,fF0 o §, &
@ 9% &, S@9%, 741,512 F@T
gugar g | FamaAr § F AT
ATEA 9T TH GH F0H TE T L
AT T g A T FEHA G
Y HAAIS HINEIE aOF & O (e
1§ Hifgx WY, I R FW E
Fq  @EAD | @ o< fumm @@=t
am ?

“The estimated cost of the pro-
posal for conversion from Manmad
to Aurangabad as per Manmad-
Parbhani-Parli Survey Abstract in-
cluding the temporary transhipment
facilities at Aurangabad and Junec-
tion arrangement at Manmad works
out to Rs, 10.35 crores gross and
Rs, 8.62 crores net.”

AR I TF FT G TS

3 FATH T | TE AR F A
X wamEg Wt § FoE
fogdfer W@t antt | KW A ww
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T wgw  Wwgar § 2 —fwe
FIYL WA F ATSAA fFar w@r )
I FARAFT AT AvfE 22 T
FIw 6 A= fad wmr Uw

ga—.

It was that after 22 years 6 per
cent return will come, actually, the
position is that in five years, thirty
per cent return has come.

WA dsgaraga g Faw
AT T oY JAT Y giaar gEFT 3§
A TG T FT PSLAARHIA FFAT |
WX q87 ¥ 77 A qga sgrar fEd
fayft 1 gart oY T gt wofeel §
FsFLAINAN M FAE, FIAH
g argarg & amafas ferfa
AT @ FT [T FATT =qifgy
Mm@k Fr fEsdl # g+
1 Frfaw FAT =gy )

g g & ¥ gardy < A
Al Y W Wi F ) AWSEART H
uw 3 folr @ & gl W@a A e
@A g g @ e qar @
fear @ | SawF@R & sqrRT ¥ sarar
100 feanier WI @A & -
g9 A TN ¥ T A T AT Y
T AEUS FER A WA WX X
g AT AW FUAT § 1 AN
fOE A Fq| @E g | WA
AT FW A€ FLIWE @ AT
TR F A wawr  faeer,
A IniT § | W ¥ WIAT
¥qar & fr were & 9w fafez
a9 ¥ A ¥ ARIFA AN 75
aa W A& 1 WIT T &EU
YA WML F AR T AT § g 57 §
N I ATFART  F WS AFAF
FRA AT ¥ TE IE@-T ;¥ v o
o aE W O I9F v W
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FJATFEER - @8 HiaEe §, oa
& f97 29 AT ¥ g9 AR AT

TRy E

“That Government should start
the actual work insteag of wasting
‘time in giving us Rs. 5 lakhs as
token provision in our budget. The
Government should start all these

things.'

o ¥ § 6t 9@y ¥ 4 IR
=@ § 5 9@ daFa¢ o
# g & fax s mreame A E,
T RIIET QUFA

SHRI ANNASAHEB P. SHINDE
{Ahmadnagar): Mr. Deputy Speaker,
Sir, I am thankful to you for giving
me thijs opportunity to speak on the
railway budget. My  friend, Shri
Dandavate, happens to be the Railway
Minister, I know he is one of the
most sincere and patriotic persons
and, therefore, I expect a lot from
him. He will apply his judicious
mind in giving a new direction to
railway administration. Personally, I
give him my best wishes and wish
and wish him all success.

Bir, in the railways today—if we
go into the break-up of the working
expenses—60 per cent of the expendi-
ture goes for meeting the require-
ments of the staff and twenty per
cent for fuel. I think there is zcone
for economy ag far as staff expendi-
ture is concerned. While some of the
sections of the railway employees are
~over-worked, there are areas where
there can be possible scope for ration.
alisation, There i need to bring
-down expenditure under this head.
The railway finances are not in good
shape. While there are expectations
from all sides that more finances
shoulq be made available - for new
lines the railways are not able to
meet this aspect. I think in this res-
-pect two or three principles need to
be accepted by the government.
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First of all, the railways are a com=-
mercial undertaking. If the railways
have to incur expenditure or losses
because of social responsibility, I
think, the government should be able
to foot the Bill and if that Bill is
footed by the government, I am sure,
to a certain extent the railway re-
sources will get augmented,

Secondly, Sir, sometime back the
PAC made an observation that in re-
gard to new railway lines the deci=
siong are taken by the Railway Board
on ad hoc basis. This adhocism in
decision making as far as new lines
are concerned should go. Ours is an
agricultural country which is coming
up industrially as well. Therefore,
the guiding principle should be the
potential of a particular areg for de-
velopment. This factor should be
taken into consideration. If the Gov-
ernment of India wants some back-
ward areag to develop, then the Gov-
ernment of India should be prepared
to foot the bill, I do not think the
railways have planning from this
angle. Take for instance the Rajas-
than Canal area. A new giant js
coming up. We have already invest.
ed some 300 to 400 crores of rupees
there. The total investment may
come to Rs. 500 crores. Now, if we
think of laying the railway lines
afi3r the development comes ip then,
I think, the country will suffer.
15.29 hrs. i

[Surr S. D. PATIL in the Chair] <

We are spending large amounts on
development in particular sectors.
The railway administration should be
aware of that. There shoulq be inter.
ministerial coordination. As far as
laying of new lines is concernmed, all
these developmental aspects should
be taken into consideration. Likewise
take Bastar. It is a potentially rich
‘area. If it is opened up, the country
will benefit from that. Similarly
there is Konkan area. It happens to
be a coastal area. It is said in Ratna-
giri that gas is likely to be found.
Even gold is likely to be found under
the sea there. Ratnagiri js rich in

“other mineral resources alsoc ang in
fisheries.
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* The entire coastal area - has rich
potential for horticulture and agricul-
tural development. For instance, if
the Konkan area is connecled with
Mangalore and down south, up to
Kerala, I am!quite sure all ihese areas
will be benefited. Though initialy it
may appear to be a not very attractive
proposition, in  the long run it will
prove to be beneficial. Therefore, I
would request the Railway Minister to
take a decision on merits. The Gov-
ernment should not give priority sim-
ply because there is some pressure
from a particular quarter and decision
taken. The Government should take
decision on the basis of merits. Here,
I hope the hon. Minister will not mis-
understand me. The Janata Party says
that they would like to impart rural
bias in their work. I have no quarrel
on that. If we are really serious in
imparting rural bias to the economy,
I am quite sure we can benefit from
that. I have a point to make. The
Railway Minister says that he had a
dialogue with the Trade Unions, In-
dustry and passenger association, I am
sorry to say bhow an intelligent Minis-
ter like Shri Dandavate failed to ccn-
-sult any.representatives af .the agricul-
tural community and farmers, Even
the technically expert Board has given
a very little thought to the agricultura]
problem. I would like to make some
observations in this regard,

There are very very eminent far-
mers in this country and there are a
good number of farmers in your Party
and {f the hon. Minister had called
,and consulted them K I am quite sure
he woulg have got very good sugges-
tions from them in regard to the work-
ing of the railways and alsg improve-
ments to be made to the Indian Rail-
ways.

PROF. MADHU DANDAVATE: To
‘put the record straight, if you look
.at my bydget speech, to the portion
where I have referred -to. the settle-
ment of claims, you will ﬂnd that I
have made references in regard to
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the meeting with socia] workers and
almost all of them are agriculturists
and farmers.

SHRI ANNASAHEB P. SHINDE:
The farmer community is very im-
portant in this country and therp are
other social institutions like Bharat
Krishak Samaj, etc. There are a.
number of organisations and they
are very well organised. You can
contact all these representatives and
listen to them. Anyway I am glad
that you ‘are bearing in mind this
particular aspect,

Then, Sir, Railways have to look
into a number of things as far as
movement of agricultural commodi-
ties are concerned. For instance,
food articles are still carried in open
wagons, Unfortunately, in our coun-
iry, the marketing gseason in Puajab
and Haryana and in some northern
parts starts after 1st of May—parti-
cularly the rabi season. Now, dur-
ing May-June when wagons are lcad-
ed with foodgrains, on this side, and
they move to other parts of the
country, unseasonal rains occur and
the foodgraing carried in open
wagons get spoiled. Here I would
like to point out that as far as food-
graing are concerned, oOpen Wwagons
should not be used. 1If the food-

‘graing are spoiled it is mot a losg to

Food Corporation alone but it is also
a loss to the public Exchequer. Food-

‘grains are a very important essential

commodity and it should be moved
in covered wagons. Here I would
like to refer to a memorandum sub-

‘mitteq to the Railway Conventicn Com-

mittee by the Food Corporation of
‘India. It ig stated that “in the case of
foodgrams, the largest amount of
thefts and pilferage occur from th’e
consignments loaded in open wagons.”

Again the same report says:

“It has been our experience that
the arrangements regarding the pro-
vision and checking of tarpaulins on
block rakes are far from the ade-

quate and escorting by R.PF. is not
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done throughout the journey of that
train. Arrangemnts in this regard
need to be improved.

The F.C.I. have further stated in
their memorandum:

“Conditions which prevent fixation
of responsibility for thefts and pil-
ferage directly encourage the inci-
dence of thefts and pilferages. It
has become a standarq practice with
the Railways to issue ‘said to con-
tain, Railway Receipts for foodgrains
The effect of such railway _receipts
is that the loading station and the
railways do not acept responsibility
for the number of wagons loaded in
a wagon. This provides the oppor-
tunity for deliberate theft of com-
plete bags as no responsibility on
the staff can he fixed in such cases
and no compensation neeq be paid
to the owners of goods.

This state of aﬁélrs should be looked
into so that the thefts and pilferages
of foodgrains can be avoided.

The same is the case with fertilisers,
which is an important agricultural in-
put. A number cf State GGovernments
go on complaining against the Govern-
ment of India and the railways that
fertilisers worth crores of rupees are
lost. The Minister must be aware that
there are regular gangs of antisocial
elements which operate in collusion
with some railway staff, treak open
the wagons and carry away the ferti-
lisers. The whole system of move-
ment of fertilisers is so defective and
the poor farmers suffer because no-
‘body is prepared {o take the responsi-
bility. Formerly hooks were being used
at the ports. Now fortunately the
system of mechanical loading and
stitching is in operation. Now why
should the railways issue ‘said to con-
tain, receipts? The railways charge
freight on-the basis of so many tonnes.
The goods :are received by the State
Government or some cooperative so-
‘viety.: .}t goeg ultimately to the small
farmery who-find that. in. each bag
‘there:ig shortage of 5 to 10 kg. Ther!
s nobudy To sten &Mﬁe&“? 1ait
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Even the complaints of the State Gov-
ernments are not looked into. There
is no-proper -inter-ministerial coordina-
tion in this regard. The railways do
not listen to what the Agriculiure
Ministry says. The Janata Govern-
ment hag declared that it would sup-
ply fertilisers at cheaper rates. I wel-
come it. But if the price is a little
cheaper while the quantity is short by
5.or 10 kg., what is the benefit to the
farmers? The Indian -agricultural eco-
nomy has become a high cost economy.
It is baving a counter-productive effect
on production efforts, Therefore, every
single point at which difficulties occur
shouly be lookeq into. It is not a
party matter or a.matter for quarrel
between one ministry and another.

Railways carry charcoal and wood
at a concessional rate, I do not know
whether this has been removed, It
is wrong policy. There ig wholesale
destruction of trees and the whole
ecology iz being upset. It is not in
national interest. On the one hand
the Forest Department wants to pro-
tect trees so that soil may not be
eroded. On the other hand, we are
encouraging policies whereby fire-
wood and charcoal are carried at a
concessional rate. T would say you
make it more costly.

Then, one more important waspect
is the garbage in cities. Formerly
some concessions were given as far
as removal of garbage from the
cities to the agricultural areas is
concerned. The Railways have
thought that this is the first area to
withdraw concessions or reduce
concessions. While the country is
$mporting phosphatic fertilisers from
foreign countries by paying foreign
exchange, the country is importing
nitrogen fertiliser from foreign coun-
tries by paying foreign exchange,
whatever nitrogen . fertiliser and
phosphates s available .in our own
cities it pollutes the.atmosphere in
the city. ‘THat is, not.allowed to be
‘removed out' of the. cities.for agri-
cuRtural development. .I.think it is a
;‘horts[gbhd poliqr T'hl, naeds to be

Gitiem s



299 Rly. Budget,
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looked into and it is more jn the
interest of urban areas as well as
in the interest of agriculture.

Thep I come to a very special as-
pect the marketing gupport to agri-
cultura] commodities, I have already
referred to fertilizer. But agricul-
ture in the country is developing
now at a much faster rate. The mar-
keting activities need to be supported
by railways, The railways can sup-
port to a very large extent agricul-
tural marketing activties. But unofr-
tunately I find the movement of vege-

tables anq fruits by railways is
coming down. It is not increasing.
Recently the railways tried to
run some specials for carrying
apples from  Himachal Pradesh
and Pathankot to the Bombay

area, I think you should exa-
mine the need to extend the railway
line to the nearest point of the apple-
growing area. The whole Himalayan
region is becoming a very important
apple-growing area, It can earn
foreign exchange in future if surplus
apples are carried by railways, But
there are po proper arrangements in
the market and hardly anybody looks
into the wagon position, Not only
in regard to vegetables and fruits
but there are also a number of com-
modities in regard to whi¢h the de-
signs of the wagons need to be made
with gpecific reference to the Tre-
quirements of these commodities.
Now, take the case of transport of
animals. If the hon, Minister is
good enough to see how the animals
are carried under Indian conditi?-ns.
it is most inhuman. Even for milch
cows and buffaloes there is no water
arrangement. Even the mar who
accompanies the cattle cannot sleep
there properly. The man stays there
in those surroundings of cowdun_g
and urine, Many times the cattle is
to be transported in thé steel wagons
and the temperature goes up and it
.is a_terrible state off ‘affairs, For
 preyention of cruélty to-animals cer-
_ taip_principles have been" laid: down.
““But “HetuaHy' ‘while idgansparting, the
animals we inflict maximum cruelty
on animals.
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SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): If the former
Minister is talking like this he does
not know that most of the cattle
which used to be carried in double
decker or single-decker cattle vans
are now going by road transport be-
cause you never formulated a natio-
nal jintegrateg “coordination policy.
There have been 30 years of misrule
and now you are talking like this.

SHRI ANNASAHEB P. SHINDE:
But the point is that animals are
being carried from Punjab in North-
Western India to Calcutta, Patna and
Bombay. I think from this angle the
wagon design needs to be lpoked
into,

Another point is about the Research
Design and Standards Organisation.

SHRI JYOTIRMOY BOSU: Mr,
Chairman, I want to be enlightened
by the erstwhile Minister what per-
centage of the table cattle, cattle
meant for table, are carried by road
transport and how much by rail.
The figures should have been with
the Agriculture Minister. You have
been Agriculture Minister for how
many years?

SHRI ANNASAHEB P. SHINDE:
The Agriculture Ministry does not
maintain these statistics as far as I
know. .

There is one point. The Research,
Design and Standards Organisation, I
think need to be strengthened. The
pay-scales of research yorkers have
been mentioned in the Budget. I
think today under Indian conditions
no good research worker, good scien-
tist and good technologist would be
available at that pay-scale,

No development of any sector of i{he
economy is possible, without sireng-
thening the research-and-development
organization,  Therefore, all steps
necessary for strengthening the
research and development organization
need to be taken, so that the Railways
are in a position to attend td a number

of problems which I have mentioned
on the floor of this House. " Thie provi-

]WBMB‘ o1 Msnb v ievdpes Ror
research and develomer_ﬁ is totally
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inadequate and needg to be increased.
Thank.

SHRI SAMAR MUKHERJEE
(Howrah): Mr. Chairman, I stand to
~support this budget, and the speech
made by the Railway Minister, because
this budget is a continuation of the
policy enunciated in the interim
budget. I welcome it because it sets
a process away from totalitarianism to
democratization. Because of this, I de
not go into the merits of the budget,
viz, whether it is full-fledged or not,
but I am interested in the fact that it
is reversing the process. I welcome his
determination to pursue this path and
I hope that in course of time, the
Railway Minister will be able, jn co-
operation both with the employees and
the people, to over-come the difficulties
he is faced with at present. The
question of pursuing . the policy an-
nounced by him last time has been ex-
tended further. He has included the
question of end of victimization during
the period of Emergency. I made this
a point last time, and I remember that
there was no categorical assurance
then. But this is an advancement
from the past announcement, viz. that
those who have been the worst suf-
ferers during the Emergency should
also be taken back in their jobs, and
that the variousg types of penalties and
punishments should also be included
while considering this matter. But
my point is that the sphere of victimi-
zation is not limited to Emergercy
alone. The Minister will remember—
and Mr. George Fernandes is present
here—that one of the 6 demands plac-
ed before the authorities prior to the
1974 strike related to the question "of
victimization. The question of victi-
nization was uppermost in the minds
of the railway employees long before.
That is why, of the 6 demarids the
question of victimization was agitat-
/ing the minds of the riilway empioy-
ees so much.’ Victimizations were
mrinly due fo tfdde union activities,
This shows the _attitude adopted 'by
. the then adminfstration. 'The oaitlook
" wa “entireRP ‘g btirdaucratis ione, .-
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I listened to the speech of Mr, T, A.
Pai. He again harped on the question
of discipline. J had said las! time that
there were two types of d'scipline.
One is bureaucratic discipline, i.e.
discipline, at the point of the bayonet,
discipline under threat of being thrown
out of jobs, discipline at the risk of
starvation. That is the concept of
discipline uppermost in the minds of
Congress leaders. I said that there are
other types of discipline, which are of a
superior type. They relate to volun-
tary discipline. I cited an example.
It related to the discipline of the
revolutionary liberation forces of South
Viet Nam as opposed to the discipline
of the American Army in South Viet
Nam. They fought each other in
South Viet Nam. But which tpye of
discipline did the American Army have
when they were faced with a debacle
there?

You have seen the discipline of the
Liberation Army of Vietnam, their high
spirit of revolutionary idealism and
patriotism, which is a superior type of
discipline. It is a question of feeling
of the employees. If they feel that
they are participants in the adminis-
tration, then a new consciousness comes
amongst them, and they voluntarily
participate in improving the function-
ing or running of the railways.

A fear was expressed by Shri T. A.
Pai that if the discipline slackened,
everythng will be in doldrums again.

© I said last time this is a wrong appre-

- hension. That is why I welcome 1ihe
- speech made by the Railway Minister,
- which is a continuation of the policy

which he - announced eariler while
- presenting the interim budget.

But this democratisation is a process.

. Stage by stage it has to be extended.
Under the {ramework where the
administration: is still dominated and
run by the bureaucracy, it is very diffi.
cult to achieve democratisation. A
'struggle ‘hag been launched to dempcra-
tise the whele process.. It-is.a conti-
<L nEous, RF0ekh-SIIR - HRR ;, J9FT
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policies and keeping ties with leaders
will not give the desired results.

Coming to the question of victimisa-
tion, I would like the Minister to cover
all types of victimisation. For instance,
employees were subjected to victimisa.

tion for the irade umion activities.

When you are taking of virtimisation,

the trade union rights must he defend-

ed, whether it is before 1974 or after

1974. Otherwise, the working class

cannot be pacified. Because, the pro-

blems are still lingering and daily

coming to us. I am bringing them 1o

the notice of the Minister by writing a

number of letters. The removal of the

victimisation of the 1974 strike has

not been completed. Only this
morning I took ane case to the
Minister. There are still so many

cases. I saw in the paper one press
briefing by the Chairman of the Rail-
way Board to the effect thut {here were
only 1200 cases of victimisation during
the emergency. I want to remind him
that only in the last sgession in the
Consultative Committee meeting the
Railway Minister gave the figure of
1,900. That ig why I mentioned in my
last speech that there were more than
2,000 cases of victimisation during the
emergency. ] fear that the figure is
being tampered with in order 1o ex-
clude some of the employees. That
will not be fair on the part of the
administration,

There are various types of victimisa-
tion, like dismissal, penal transfer,
demotion, compulsory retirement etc.
Al] of them must be covered in order
to bring satisfaction to the rallway
employees, so that they will feel that
now there is a new government with a
new outlook, they have some role fo
play in improving the entire function-
ing of the railways. There will be a
new atmosphere for this adminini‘raiion
if all aspects of vmtim:sa!hm are cover-
ed.

1 appreciale the speech of the Rail-
way Minister where he has not escaped
the six points of the chaFtér bf demands
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of the railway employees submitted by
NCCRS., Those who framed the
charter have made it clear that the
demands were negotiable, The Minister
has said that they require an over-all
policy review and decision by the Gov-
ernment in the context of the available
financial resources. But all the six
demandg do mot involve financial re-
sources. One is about victimisation.
If you take that away, there are only
five.

PROF. MADHU DANDAVATE:
That is why I said “some of them”.

SHRI SAMAR MUKHERJEE:
Another demand is that railwaymen
should be considered as industrial
workers. This is a long-standing
decision of the ILO, of which India
is a member. There are so many
judgements of the High Courts on
this point. This does not require
any gverall review, and that is why
I think the hon, Minister should
declare categorically that railwaymen
would be consildered industrizl
workers without delay.

Regarding the other demands, he
should not wait, but call the leaders
who submitted them ang start nego-
tiations, We are prepared to give
him sufficient {ime, but he should
start negotiations so that railway-
men may fee] that they are not be-
ing neglected and that this Ministry
is sympathetic to their demands and
are taking them seriously.

There are some omissions in the
speech which 1T want to point out,
for instance, on the question of hours
of duty. Among the six demands
there was one that there should be
only eight hours of duty, which is
an internationally accepted mnorm.
But locomen are asked to work for
more than ten hours and there was
a ‘big agitation and strike on thig in
18%3; The then ,Gqvesnment came to
the agreemgnt far fep hours duty

and asgured that by December, 1976

it sould he Somplgted but up till
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now it has not been done, and loco
men have fo work for 14, 16 and
even 20 hours. This jg still conti-
nuing, and there is a big resentment
among them regarding this, The
leaders met the Railway Minister and
also Mr. George Fernandes a few
weeks ago, The hon. Minister must

see that thig ten-hour duty is put -

into operation as early ag possible.
Otherwise, their resentment may, un-
fortunately, take the form of ap agi-
tation. That you should not allow to
take place. As you know, locg men
occupy a very vital posilion in the
railways. I had talks on this with
the hon, Minister and also mention-
ed this in my speech last time, but
I do not find any reference to it in
the Budget speech,

1 hav_e no comments at this stage
to make on the experiment by the
Minister regarding association of
labour in management.” :

16.00 hrs.

The hon. Minister has refered to
“corporate enterprise”. This seems
to be simply a proposal, but the
speech says that a body has been set
up at the Central level. Unfortuna-
tely the position in the Railways is
such that two recognised federations
do not cover all sections of the rail-
way-men, I do not know why only
these¢ two federations enjoy recogni-
tion uptill now. But it is a fact that
these federations do not cover all the
employeeg of the railways. Some
method should be evolved to gee that
other sections who do not come into
the fold of these two federations,
should have their voice raiseq or
grievances expressed in such matters,
particularly about channel of repre-
sentation.

Regarding the loco-running staff
asseciation, there was an agreement
signed by the then Labour Minister
that they should be given channel of
representation but after emergency,’
all demands were denied. Even Mr.
Qureghi had gaid ;

[fhere was no
ngreemept. -1 read out that agree-

3c6

ment jn the Parliamentary com-
mittee meeting. Di_s_owni.ng of agree-
mentg on the part_of Government is
VETy bad because this loses the con-
fidence on the Government and the
agreements arrived at, That jg why,
I say that all the agreements that

had ben reached, should pe honoured
fully,

In para 23, the Minister has said:

) “In the Railway Management, it
is proposed to set up in emch major
workshop a Joint Council and ap-
propriate number of Shop Councils.
These Joint and Shop Councils
would consist of equal number of
representatives of workers and the
Administration, the former being

Tominated by the recognised
Unions.”
Here, again, the question is of

recognised unions. You know the
condition of Chittaranjan, The most
Popular union having the real base
has not been recognised. Similarly,
in South-Easterp Railway, a parallel
committee js given recognition.
These are management sponsored
unions and they do not represent the
workerg at gll, In Lucknow, the
R.D.S.0. Karmachari Sangh which
has a mass base, has no recognition.
So, when you formulate a new
policy, at least you give the direction
that there should be a new secret
ballot to decide which union should
be the recognised union. In that
case, it becomes really democratic.
Otherwise, there are management
sponsored unions, I am referring to
such problems because if thess gre
not solved, the question of represen-
tation in those committees and the
question of recognition of the union
will create much difficulty.

Regarding re-organisation of the
Railway Board, I do not want to say
much at thig stage. But In the name
of decentralisation 'if the  General
Managers ere given more of-autho-
rity, there will be more of bureaucra-
‘tisation” &t Phe lowWeér level ~bécause
even after’ the' ‘list election
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and the formation of a new Central
Government, the attitude at the Jower
level has pot basically changed. That
is the report at least from some
areas. 1 have got a circular copy
issued by the Personnel Officer of
the South-eastern Railway which
says that constant vigilance should
be kept on the Union leaders,

He has issueq arders that constant
vigilance should be kept over them
because they belong to the rival
union, rival to Shri J. M. Biswas's
union, Since Biswas's union has got
‘recognition, go these people are not
considered competent to talk with the
railway administration. Formerly,
this union was a recogniseq union.
In order to back Shri J. M. Biswas,
suddenly the attitude of the Adminis-
tration has changed,

Also, there is a circular from the
Railway Board containing instructions
to keep a watch over the employees
who have been taken back, If
thig is the attitude, how can the
atmosphere inside the railwayg im-
prove? The entire purpose of .he
Railway Minister to take the railway
employees into confidence jn running
the railway administration will be
defea‘>d if the bureaucracy act; in
the old way, if they think they are
the overlords ang will keep 4 watch
on those who have been taken back
on the jobs.

My another suggestion is about the
application of I.D. Act. The machi-
nery to gettle disputes under ID.
Act should _also be made applicable
to the Railways, There was an old
circular referring to some rules or
notifications under which the r:il-
waymen were excluded from the pur-
view of the Central Industrial Rela-
tions Machinery. Only in 1973, when
the loco people went on strikz, the
Labour Minister intervened and there
was g gettlement. - Under his initia-
tive, an ggreement was signed. Then,
in December, 1973 also, when there
wag a strike, the Labour Minister
interveneq anq a settlement was
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arrived at. But so many complaints
are coming, This ig a circular of the
Labour Ministry. They have written
to the Railway authorities that coua-
plaints from railway employees over
retrenchment, termination of service,
etc, are coming, Thig is dateq 12th
December, 1975. This js a lonZ cir-
cular. I would read only a few lines:

“The undersigned is directed to
say that the complaints are fre-
quently being received by the offi~
cers of the Central Industrial Rela-
tions Machinery from individual
railway employees as well as from
the unions relating to various
matters, like, alleged illegal re-
trenchment/termination of services,
non-condonations of breaks ip ser-
vice, non-grant of authorised pay
scales to casual labourers, etc.
Instances bave also come to notice
where employees after they have
put in 7-8 years of service or even
more...."”

So, they have intervened and asked
for reports from the Railway admi-
nistration,” But this has been sim-
ply neglected by railway authorities,
This ig the purport of the following
circular:

“In accordance with the directive
issued by the Chief Labour Com-
missioner (Central) to the Regional
Labour Commissioners wvide letter
No. CLD-LS-16(i), dated 1st Feb-
ruary, 1852 copy forwarded to the
Railways....”

What I want to say is that all these
old rule; must be thrfown into the
waste paper basket, My point is
that this Industrial Relationg Machi-
nery should be revived to settle the
disputes, At least, the labourers and
the unions which have no channel of
communication can get one forum
whereby they can lodge ‘complaints

,through the help of the Labour De-
" partment and the Railway #dminis-

tration can he compelled to reply and
some gettlement can be arrivéd At
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It will help the railway adminis-
tration to dispose of the cases because
thousands anq thousands of cases
have now accumulated. This js one
of our suggestions,

There are old circulars regarding
compulsory  sterilisation. I have
brought copies of the circulars where
the privileges would be curtaileg if
thely refused to go for compulsory
sterilisation, They should be imme-
diately withdrawn,

PROF. MADHU DANDAVATE: As
far as grievances are concerned, you
hang over to me a copy of them.

SHRI SAMAR MUKHERJEE: Re-
garding new lines, Mr. Nripen Cha-
kravarty hag written to me that they
are going to protest on 17th June
demanding the expansion of railway.
He met you and had a talk with
you. I also represented their cases,
You took a sympathetic at*:tude
about them. He says that you hzve
written to him saying that ihe State
Government will have to bear the
cost of the earth work and the land,
But he has written to me that the
Tripura Government has an annual
revenue earning of gnly Rs, 4 crores.
Their State Government is not in a
position to bear that cost. So, the
entire cost must be bornes by the
Central Government and the railway.
That work is very essential in Tri-
pura and that should be expcdited,
Though you have mentioneg that you
are trying to mobilise resources
in consultation with the Planning
Commission and the Ministry of
Finance. I am surprised to know
that the Planning Commission had
cut down ~the amount by 'Rs. 21
érores, I am opposed to-this, -The
Planning Commission must help the
Railway Ministry and administration
at least to construct fhose ~Tailways
which are very important and which
require urgency to develop. So, I
have also written one leftgr ‘to" the
Planning Commission requesting them
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to reconsider the case, particularly
about Tripura. This must be taken
into consideration because the people
of Tripura are very much aggrieved
and agitated.

The seconqd point is about the:
Howrah Amta Light Railway, It is
mentioned that the work will be
speeded up on the construction of so
many railways. This line js in West
Bengal. These railways were in an
industrial area where mostly workers
and employees used those trains.
Now, after the demolition of that
railway line, their cost of conveyance
has increased four times, The local
economy has been seriously affected
with the result that it is very trouble-
some for most of them fo catch two
or three buses to reach their offices
and factories, That is why, continu-
ously, they have been pressing on
us why despite repeated assurances
that it would be dope (broad gauge)
nothing is being done. I find that
only Rs. 36 lakh has been allotted
for Howrah-Amta and Rs, 1 lakh for
Hawrah-Seakhalg lines. Yesterday,
“The Yugantar” paper had published
on the front page that it will take
30 years to complete this if this much
of money is allotted and for the other
line, I do not know how many years
it will take.

Regarding the Calcutta Metropoli-
tan Project the paper has written
that it will be completed after 20th
century (2000 or 2005), So, this is
not a good thing, T think ‘his traffic
question in Calcutta and around in
West Bengal is very serious and due
importance must be given to it so
that some money should be mobiliged
either from the Planning Commission
or from other sources and these pro-
jects must be completed as early as
possible, * ]

Thep there is a question regarding
improvement of revenue. There are
so many items' of corrupt practices

4o tion here, but
TR L R S AEtidL TS
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them; other Members have mention-
-ed them. But I hope that the Minis-
fry of Railweys with the cooperation
-0of the employees and the public will
try to stop these corrupt practices
‘with the result that a good amount
of money can easily be saved, That
money can be diverted both fcr the
development of new lines and for
the improvement of facilities to em-
ployees and the passengers

Sir, I support thig Budget and
‘thank Mr. Madhu Dandavate for pur-
suing consistently the policy announ-
cer here. '
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HATAT TS T € | WK AT TS A
FEAT ATES &, a1 Iq WIT HIFT AT

- AT WAET ¢ | AT FT HAATT G

WG FT EAT gE R ) qw-ET ¥
T & fod T Wi adi €1
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[y s Y THE AEA)

AT 1 wrEaTeT gaua ¥ faome §
afed 96t aeg & A W &Y
WY faaretar 2 | 57 W ¥ AT
FEAF IEAITOT AT A FT ) Fag
Farar Jgar g 5 & 9wEl 9 g
WAL &, TF af 741 & Hqraer 7 &,
I TG ¥ FeqT # § W gaT e
1 A fF w2wAl qx o § A ==t
gs wifemi & ot ¥ 1 & wrAAT ATRAT
g & za®r w30 9amx v foad g@wr
Bts @ fadaw & w%

AT ¥ faar Ay ael §1 9
Fr{ fraa F2ar IR a1 g8 Wl
9T IGFT qg FALAM A aRAT § F
agi faamea dar § | T ¥ER W9
& HewHAl o ardenrd &1 foadr o
A e A 2 1 T@ 97 F 9
3 # grar Fr w1 AT @ &)
zafad & argar g 5 3@ waafq
feafa #1 7 T AAITT ARG

~
9T A1 wraA faar foir 1 miza
ST ATE §, FAAT F WA AWEA
FAAFFE NI GAL, NI & &
wrfgql ¥ WA N ¢ IFAT AT 7Y

gfaarg 27 F1 aT FE &, @Y AG@T
wifawrd Faq A F5 A& S THar
# qg sraqy wgar § o gaay afawew
FAT F FFaar wqw A T Q@ E W
Axfar et Iy g s o

qq dTar a&% g fae¥d wFar
F A WAAara@d fraaqe &
SAAT WA A qqqT AT IIqRiy

Fryvaiwdy T

TF Fid & faaeq & a & sz

w1gar g fF 5@ A F g @ it .

T FAJT IOEF FT qHfaST FE7 T2 4
TF Y 7g mifear faaer ¥ s Ty iy ?

EW &0 FY§ WERT Freor 7% qqwr v |
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QT | g 4T FS AL 7, AR
a1 &9 qg FER TG T[T [ FHiwQ
If9a sgasqT Iq FT AGH g1 GWT |
afeT W& q@y ¥ fawra &1 18
AT FTIT TG IATAT | TH T 6L
o wfgw fw ¥ gw wwi w
qar @9 fw 0§ S gER T FAT
TET § IT T FIA Fr oW T
®R

TF I HI FFO AR g
faadr wfgwas o W & sMC 9T
T § IO AT LY AL A AT T
2 | & wrog F =g 5 o gw I
T TATT FIA F) AW AT @G I H
I FT TF 99 0 T 0 H/IT W
F1 & Figrgwa a= ¥ sl rn forw 7
HUFIT TATTR] FT AT FTH 2 TR |

F oF wex w te Y A wwiEr #
AET FEAT AF Ag TEfAC fF W
Pefr dA A X A A A IR WA
" frdvd wE Y ek Y fireht afe v
LT AR IEA W F e o § A
it I FfE, FF W Fie-aTHT
L3 w3 fade forar § 9 aga & swavft
g1 % gagar § 5 o fawri #1 wrw
arwy o § W wAww ag few &
F qTT FIA FX FAT F& AAE
™ 7 ag FT ¢ 5 g ffama &1 9T
Ffw &1 faFm 3 | ag T AT G
f w7 wa # e § AR e
TET FY AT § | T T W AF
T &7 fagra T $G1 d9 a6 W@
faafaa 7 & & | AT B WK
W FT q@ T Ay I 7 e
& AT |

AT &Y gATE ¥ gw g qew €

f& st amarT gAw@T STar § I WX
M & ¥ OTA F FTOT W AW 9T
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[ srrewft Tae avea)
Fa! aut Y § A I« & T a7 T
& W waw etewmt 7w 3w ¥ fig
rery geanfe A Srw araear & ¥
O TF AT WATAY 3% ALY A Sy
q@ aF 7w ¥ fadra 7€ w qream

TR Wl & A § g ase A
FRET FAT ¢ W wrww F<at § o o
T AL &Y WY ¥ qred @ § @ 7
freg aal s d% < @nit & fag 9
FY T W oA & | qd & ATE-
qfFar ¥ w7 § qidewrT ¥ w0 AR
raT 9T dwE Wy A qw # Iw ¥
TAT AT IR FATH § ¥ 9« F7 gl
Tg WY FIT §F ar W § 74T g
Wit 1 faeir | s wR et 9T
o e @ g ¢ A At FaA 0F-
qrt faemy aren v § o= 5 ot
R S sfasrr A &, o Q¥ =i
9T i ¥ sfaw @ T fosms aw
THAFA T F e & Qgasrow
wﬁqw#mmgl

e Ay (o It wtafew) ¢
WEAH WA, UF WAYd I war &
TH § | g A s b fF oF e
T | WA AT AL FB AT F AT
AT I AEF AR A A g d Fom
A W ¥ q gy free
5 7@ 3 Wl F wwor ¥ A€ aga
AT A §B WY Fror 57 w7 7@ Rkard
& = ¥ ¥ 37 FY % gu Fuy fw A
auwt #7 S @Ed § 99 F A6 T A
TG A1 ANT A [N B AECHAN W
EUCEIEE R LR Tk
FEWI AR RN QY TR
forg & =71 1 3T wEw WE F fR
¥ Safq &Y a7q A« aF G a1 Gwar
? oy o wa¥ v & fawE e

& 2T ) AT e aEr A gt
Yo WY o fea g | S ade arg
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T F Wioer ¥ I HTET oW A
F1 3\q ¥ fog, i T g ¥ e
T X ¥ forat sk g€ o 1 g
%‘iiﬁﬂwamwm
WG ag T F o i wer gw FAr
& & feedt gz o g Wi foa
fare & it A fFar d

Fourth Five-Year Plan
74) Page 340, Rallways
~ ‘On the hasls of estimates of pru-
duction of major commodities in
the Fourth Plan, it is estimated
that the originating freight traffic
on the Railways in 1973-74 would
be about 280 to 290 million tonnes.’

(1969—

I A A TOF AT AT A9
W@ gu A www far JuE gee
s T g

"Ih_ 19'?7-'?Blwe hope to have an

orginating révenue-earning traffic
upto 200 million tonnes.”
1973-74 % I=Ng Y 290 FUT

1 A W Y AR 4% F Aq0E A
TH AT FT @ § 220 FAT & A
WX H T g I G wH w
@Y =& ) W A 9T S § @
g, o faemr & ar a—aw A
9% qgH FH 7@ AT A e
fe&aT 1 =@ dW A AT g
ﬁt{%ﬁgﬂakq@aﬁmﬁﬁﬁtﬁ
%mﬁu‘r%mﬁmmgwﬁ
um?ra's"rﬁlwaanﬁmﬁwwmt
% gaa € 5 9 1973-74 ¥ 290
AT =7 gk w7 A InfT @ I
u‘\za’kqtawhtq@ﬁ&ﬁ
wFafedw & aF dm ax g w3
faa® war ¥ €W, TEHfwe, B,
TNt (W TmdiE), W=,
W sTewew,  www W
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FREATET | T 9T T gE &1 2
dt 3w F foe & F9 FT T TH-
TR T AT T g § Ay
e § TeT I /YA HIR AN T AN
#Wq ®1 =9 fFar & 1 zafag w#y
o1 wyeT FX @ ¢ v oo Wi #
g ¥9 §© gue wifew ag qeww
T 2 | wa Ay gmE 3 &9 A
AW AT G297 | o |7 g9 forw
e ¥ 1% FT @ § 98 Tvdl 99-
a¥fy @MW F FEE § ; TaF aw]
A1 &9 & TG F R E | TOEA TH
¥ ffa¥ & S o1 Wig awreEe A
TA F E Ag FH P Fga ¢ F
At et mfaw # = 7 § wwfew
o FAITATE FET @D AT Agr ar
v 35 folt &= & S sm—
W WAL FT agd FS SN ATOHA
frar o1 wr ¢ 1 Tw fom gEEdim
g #1 @ § "o g W
TAET F AAS F A4 F fAw gw
T & #x G gfe 9T g
FH FAAT § IAIT WA FT WA
amE & A o9 el ¥ musr v
oo W g 7 SN ger & ag
qi=El ST FT FATES AT qgd qAST
g mr g—feew @ woy § amv
F far & 1\ 7@ 9 3@ IW A
g aT off, 9% AW W H 3w
R ECRCRRC R SRR
" w1y 4F ! W fer—aw 69,
5 &Y 99 agfg qAT—1974—-79 :—

“By 1978-79—at the end of the
Fifth Five Year Plan—the railways
would be equipped toe carry =an
estimated originating freight traffic
of 250 to 260 million tunnes”.

feo & ard, @ & I § 3@ A
£, 3o s —ag W A faar & TR
Wi wfe Of—aw s A mmr
T W # E FQ@ W —ay deer
532 LS—11

#1 @wrf @ 260 fufegs z=r ¥
T ¥ s T E A
5 qT Y wfq & AAT & | W w7
qisdl 99 9T geAT &1 #Y s
wraTaT, ¥Wifte W« qg dAr gf T,
I AT IT FH AT | T F B@EE
®1 &4 qg1 &, & T F 5w &9 A
Iq F 97 F F{ifF qiEEt O Juiy
gt | & wea Wow e
BT R, SH F art ¥ Mo TwwEd &
o To qr¥ WEE F WA qOT & |
U GI9ET 1974 & 1979 dF §, WX
TH % w@E #, o fogwa<, 1976
# fomn mar, wgr maT @—

“The plan began to be imple-
mented in 1974, 1st of Aoril, had

a forward written for it on the
24th of September, 1976".

I FISET 9E g4 F € a7 ¥ T8
ag foar mar, afs foar & =& o,
TF A AVAA A Sifaer ¥
T war | T &1 qrET AT 9gH
aaF g—

“The National Development Coun-

cil is meeting after almos; three
years...."”

This ijs the former Prime Minister,
Shrimati Indira Gandhi’'s written
foreword.

W NG F A=Y @ F A FW
FLW® & ™ AW § W FQ q97
aga SuflT & FTCTH B A ATy
zo (92, gwnfa wiey, & a8 W= #<
swar § 5 g 9 ¥ FO0 @, ;®@
qEa WY FH R, g I FWOE
oz fad @F &1 HgAAX W@ ST a7
FW A avEr 4G, A AW A ok
AT T AL T FEH W I
N FET E | W R AEAE AL o
# aga &% @1 ¥ g§ —wiwfay
®! 99 § F | TE BT W WG
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[ ot g afeal
am st fadw ¥ a3 § & wae T A
el g T A 37 g, Bfew F aw oW
ga WA A FI FAAT §, FIE
FHAET T g F TR 3| eqaedn
¥ gUTAG AY @Far | ¢H &dw § AN
frev o & W awe x gd 7@
1 #Am@n, g @A & far fEoaw
W ¥ ar § o9 s aw @)
IH qATH I wer o Fwarfa faard
# TF a0 & TF 9gT  WAT W, HAS
sfewior ¥ gfie ¥, s frer gfie
¥ ST F A Ay F AR e
W oy wEE A § | e ey
FOO 1§ FHG T G, HOWT g
& ¥ zg www qE T | of FweTta
faar st w23 §—"FogiA geaw #d
2 9 ) gW T & a9, W 7 qaw,
& F gwa | fF S I dar
g1, AT 9T 99 qg T W wrgor
R e AfETEw 7 g & faar ik
SN AR A THT I 1 @ &
oF "1 7 # | N T
T T q H A g frew
# 3 zH AT W TEN WY 8% | IR
M Hgzeom ), g a @ am =1
Tar W9 1 A9 fa oF wrEA w9
frg ST & O ag s a9 fre gwar
0 TEAT AT FET o
TR Tl W dRae WK
whe e w1 2, 9§ 1 Gstww
1 I wEA & AT due € S
FATET W IW F arfadi Ao
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7 e w7 frr &1 W A WY
9% ¥ T3 ToNg T o, fEw
fffeT e ¥ o & S A &
IF FTIFH FWT FT | g a9 W@
JqFqeT A et ) g S E i &
FRIITIVE g1, HUSTATIVE 7§ FT
& arrvaEy &1 fadw Fear <@, afe
I 1T Ft W T9E T qH F T
IR T A A W e | 97 qmn
% faq T war fe # e Fear Tmd
BEA FTAAR § W 57 Feee
R #ran e gf @, wafee s @
gZTHY | =Y Tl T o T WA &
qTg @l & | wEfag @@ oI @ &
R SaTeT BT A =rEAT Hfew A
T & ¥ wafae w§ & 5 ag ford
# @ =rfgy arfd = amal #7197 1
| qg TWW w57 3 5 # F aw,
fFe fFw A% o Faf a% w@w awy
AR fFaT A e as¥ & | s v
a4 TET o< fas @A g0

gwafa wgaq, s 5 & af 57
WafFsgaaniogeaa FE xw
faege w&t wrewma & WA ‘it A
W A, FG AG F qaTT W\ W
el fFar w9 9, I9 F1 gw T FT famw
2| T & A & T g A
FTEA T FW 9T A9 o fogr &0

ZYo To 9% ATEF  gET 9T 1Y WK
IFA A oHe Ao qifew A W
T 7 Fa1 f6 WA § foas wdarfay
F WEWEAT &, 39 & 40 wEEE
FHETA wfas wmar § &

SHRI VAYALAR RAVI (Chirayin-
kil): May I know from the hon.
Minister ig it the policy Jf tie gov-
ernment that no action will b~ taken
against any employee invclved in
any strike?
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A i watatew : wA & geaw
AN A WE I o ®
I RAA@E ) Faqagd & faua
T Aid WY, I AT F GIA FT F409
wefgarstigar | JaFfAT 917 AAT
i, a3 w4 fzar s

# ag Fg 31 @1 F arfeq aga
nEr ¥ T IFA 7 fF 40 sfawa
wigs FAaTd T § § 1 gw o
T g frga A ardaer Y wfew
HIga 7 FAC TAT g WY § ar gy aar
2 fr IR TR Aiwel & Anar o< A
faart a1 gdaTT ¥ A ¥ 72 T =@
& Afea 7f Qar A o § e 3w
# FAFME F goqr I&@ ¥ whaw
21 9z I@ 98T § {5 97 ¥ A
Ffagaga iAW g, W F greda ¥
AR F A {AEW ], T F FeEmi
T aZT FTWI TSEA § | A AR
oT ¥ F4T ! Ag IR FAATAT F
AN & & AT FLAFA & | AR AN
7 fag sty F wA=fEl & 09 Ae-
AT AT I, IT T FASAT A
fasam| & 997 93T | W F T AW
I 9FA Fg AT | B FAT JiO9T ]
T1d F1 FLAY AR T 7 W B, AR
ag F1 91 5 97 B A A9 w4 @Y
AEANT & 1 FTAGH I F 4 ATEIA
2 a1 78 % 5@ g7 F v |/il <@ o,
QHT /1AW 9gar § 5 39 dawg f @
# AFFIA TG N, 99 qOG A
g it § st wagEer ge A
W q qa FW ¥ AT 27 a1 6wk ¥
92 9F g 99 ¥ A g€ 4 &
ITF q@T 7 7w ot § T @
Farfed SFAA AT
21 38 X ITN Far e A0 Ty dfewa
2 T acl aw ¥ 99 ¥ a@ wE)
7% 949 1974 W I T 1 w9 AW
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F AT W F TR T AP Y 2
qFT IT § T 419 g% 97 1 600,
650.FUF &% FY 719 oY AfFT AN
ag W Fg a1 fF 350 FAT WA F
AT & WHAT § AR H Fnforges
T A 100, 125 FATH ot Fwwar
g TFaT 97 | g9 7 39 H9G qg Wt
Fgr a1 fF dedwT #7 w5 § Fifow 7
e fe sefeefad worg we | we-
AT FAT A NI A q o T ATBH
% WX WT F FT@HEI T 7 99 F
e ant qgw fr efefed a3
FHTE T A FH A efRfad
TATFEA T AR INRETIT B
& i ot A § i W@ ¥ e @
W ¥ AR T ¥ §av faqr o EFar
81 T fawm Y 3T gw agar aEx
& wogR W= # fro¥ 29 WAt &
FATCEARTY a8 st adfi vy
2 f5 dar arge & a1 F3 awgi A fear
ST | 3T FgAr a8 @7 & i Sefefad
frgre @ wfe ag am gark fommr
¥ arw g Tifge fr aefefad ay
¥ St ¥ A TAT gAY, IF Y "I
FHMIH Y FAT g I9 fawy
# g SAT TET WX FAET F FEERT
¥ g7 WF ¥ w9 § gaATC AGT |

o To T€ FTET X FTWA # A
st 7 1 I R A faeer S
< g9 fear s F@r IR F fiye
frarq &7 a1 IR0 4 | Qa7 &Y wHaT
R A AR AG Far AT F 4
a&x Fgm f 9= grfmi 7 aw-
ar g9 AT AGT HOT | wAATET F
ez 7 & ag e ¥ ferg @ A
B | A WA AW H I ¥ OF frez
S, TA FTH F TFT FT WL
Y AT IFT F& IR A AT § W0



327 Rly. Budget,

[%ﬁ'mimiafm]

D Foofag it 7 N T FAE
foordr & o o= F @ W, 99
ST FY AT AL 740 5T WY ¢ |
wrafd & ST Y A AW AGY WY
TR WX AT /T AT W H ogeer
T o g 1 faew oF 9w ¥ S
TH SRR Y FAW FTF A AAE
95 FaTHT Y W F g7 a9 W q9
W WA GETE W HEHE it d
7 5 ag {efgae s ¥ Ml
¥, 1967 % g1 97 fF grawie st
F W g HJr | AT ag @9 w
T 3T 9T & 7Y H ATIHT 9 IR
FAafT a7 w7 1 g Tt FAEA Y
MR SFE W T AA AT A
AT T I I ATIHT AACAG W5 7
o feFe I a1 1 7 HT FrervETTC
FLAT § A A A TR AT AT AT
& | 98 Fg F{ 39 a1 ®1 9.9 98 $
@l § afes w7 wr g fF ww
WETATT Fgi-Fgi FATEM 1.

TR 3w Afqwar aw A Y fr
oY ot fred fiw a6t # faiest arg
ant 7 X ga¥ whvw fodr @9 a6t
# T A g€ fFAr T Wi
¥ T § AN A @R G FOO qE
T | wr 3w #Y 5w g9 g0 ¥ aR]
frremr & 1 ST 9w 3w A TEE Al
frreaT & @Y &9 399 ST WY 3o &
& W ¥ g W W e SO g WK
oY 97 NI T § FEE W e
FELN

wtur wgY qgr 43 § I AW
g fF e sfem AR S

JUNE 13, 1977

1977-T8—Genl. Dise, 328

T ¥ HY 39 qWT # W A€ A
sfaa araw g S 39 GEg A
sa H4t #1 fatrt faat fF ga oo
#M5T ® A) &, WA § v =t
g ¥, ITHI @2 FUF H W A3
X AHEAY qFT F G FEAT IR
g1 97 fafgmt & gwy wwewom s
fasiaqic av fa% fFar ar s 937
a3 gra UF @y fad gq &, safaq @
FH AT & 9T | gE aF fF oAl
fFzat &1 a@ aF Td faar war
g HET Y 5 & w7 av g WA
# 9 OFq & fAuAmsr agEnr
O /T @ 9FT T AT | AeAqT
wgreg, ¥ W F gar W s 37
g FEEST AT G | I FEE
9 W g1 7 T foT FEafat 7
IT% AR F FAAT 91, ITHL & FH &
frerer #1 & &1 wf, 9AHr faferang-
Sor far T | A9 g9 SR A A9
# aa FT @ L | A A A | gw
& TR £ o

gomy WA, W T J@a fF
FRaTfeay ¥ a1 A% FTAT ¥ S Frear
# a7 gaC wwT A wifwar § 7 gard
A | & e & W ag wie Few
fif & 7z aw@ & 0 SramT g &, AfET
StAaT qrEty w9 § 9 § 94 §9 aw_qq
AT WL WIX W A HAAT AG
@t A TG I | T A AT H T
g Afrw Y aw@ Fr A
Iaw aix 3w w1 Frafor @ A A
&\ o ¥ € Afaewan Y T wEAr g AE
7€ afeear WAz S A @, WH fAT
o F1E waE & A W AT HawT
ot & fr 2% o AW | 3 qurw Afas
Fet H aew AT §, IR grearted
), 3@ FeRd w7, gt W,
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qIEY FATEAT § | AE A FAWT T AT
g oz fFft OF =FT 1 TXWMA FLT
¥ foq a& & ¥t o wafer gt §,
IAH! B 9 AN & AW F AOAA AT
e & 9 a8 AT 9Es fR Ty
wwfat w0 F1 fe fwlt §1 ater
& fadqar ) I e W @ =afe
7Y, 98 QT wafaar @ FC @HaO |
IS HGEX H, 094 9 H gL a@ &
A 9 F FqrEAwsar g | § T@gar
I wmgaR R I T Ew I A F

el % 1 &1 g=" § FE al
% fame gfe=r @ar & Ok wE
#E1 T GATC F AETFA E | T7 A
AT A I AL 19T &
g S FA @R 1 FH FET AR
e 7a & s AR I AR
Wi % fagm @ fow § A W9
AT H AT WAT AGIRT T ATTH qTAA
w1\ Fawm s g fF @
¥ ot ot sorar &4 & gare andd
I 37 FW FT A WY ST FA F
T | 7§ I9 ATRA,  s@fe Wl Ay
o §a § 37 &9 ¥ 99 ¥ SqRET FH
F F AT ATIEGFAT § | &5 AGA
i falew &1 @9 W QR & S
ag #WF TEI g1 'wAT 47 | WHT OF
AT g3 AW § | IR fREr WK
Ifmdor & oF @ wE g 1 IEW
e WwaImaasa AT
FIA FT OF agd a7 qTGA &7 FFar § |
7g ara wer g | § wwsAan g 5 3w aa
H |9 & 9T FI9 ST AT A7fET A8 a8
gt =gy fF 7 3wq @A faew &
JTAA § I GET FT HIT T AW
faar wrg o fawe gq & w2t g7 oA
¥ T@a ArgA FY AT 95 WE & W g
TG T ZAT § | FUFH T |G T AT
F AT A | FIUHT FT FATHT TOIT
ZATY | WA TG 9T A AL gt A
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¥ T frwwr gar @ tgar e
Wit & 1 et ga e o g Afer
AT TG AT 1 AW F agy & Q¥ 0K
& Wg WT WA & AfwT foe o farmr
1 3fr & 3 fred gu & 1 @ fra W
goe faar st =rfed | fe¥ v wd
¥ g9 & # F-FAT I A0 ¥ fEar
TEHT OF IIMETT { 1 Jgar g
T o g S 35 god o ag
WA ITOR TR E 1 T o
I 9% BY g¢ § | UF W Fhir amgw
& TEIT & | TWLH FAATICT Fgarr ot
F TR F a9 A N ¥ ) ag
UF X3 AT Y I9 q9T 3T @
T AT AT ) T IqF I3-
qEA T 9T 9T BT AGT 9T, I ey
BT 74T 47 fF gH HH 5 T GF §
A1 a8 a9 % 90 ag fAe™r T 9y
f& gdTrgaar SATHT FH g &
@ e, I N ¥ o fer go gy
# | 7g M I A Ha ey § 1
@ # £ qEdIL § | o Al aror
fasr &Y &, T4 oY ¥ & o Fad

"V § | 9aT AT 4 F A T | A7

Fgr T f AT 33 A A% &Y 29 wwr
IATEA FT E & | WE 9T By 4 T
W qar 7g fFad g9} &G & q°v
T IFE S AF A0 T @9 F
@& | TAR 9T AT FE A 47 )
HF7 T9g T 9 F 77 wvw iy
g ey F 97 F w0 Qv 91, W
T H AT Argd # fawrw v ar
¥ Fgar 9gar g F www d7 & A
99 Wil ¥ AU ¥H aw@ ¥ S
Y wF FAT A7 faFw §W w1
FZT AT | TAT 29 F7 fa@r TF Ay
F1 | AT 79 3F i fegeamy & Q¥
QT 4 gt @6 45 T a%a 9, a7
a9 9T a7 AwEr F e @5y 4,
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[ =it ot wiafew )
Q= 99 ¥ ¥ g wE qed
AfFT W a% DTER T OF  ATHAT
FAL TE AMAT TAT §, IAR FAC TGN
fay mar g— i

SN AR OB G (HATT) 2
I ¥ AT g wEE A
N ke ;g e
ot s 79t St a= S ot <=1 w5%
5d € AfF it @ TWd ) @
& ¥ afed

ag ¥ aQ%r 91 7 g 9w Y
OF IEET F ©F § HIIH G @ )
AR IARMFIHEN T

wgf a% W % faFw #7 aw wr
gg & AT sgag g F fawm o
et H g ATfed J@t INAY SEvEHar
£ ) 2 T8 G O AT 39E ATA qA
FT HTH IE T | T THAT FY T4
fiFar %0 9 | gW §WWa F fF @A
W AWM A FHY B R FA ¥ faw
FEQ § | S Sl T TE § 99 JAT
FY 157 § o7q F10 7 A ¥ g g7 @
& FEATEHAT & | IR ArAEET B
I FTH F STEET AT JHAT 47 | § qrgan
g fF ot T &7 78 FAT W A E
o A afF 3w & S 3F AR
o 1 HEaT @l AGF HAT B AR
¥ &, Y AloE § T AT TR
wW H owEr o1 8% g 1w
TR ¥ XA qA AT qgT  WTAEEHAT
2 I T WE AT aATg e )
Tgi 5T W4 faww B e & o g
fawfem & <% & e 7§ SRl
wgi 399 3% TIg AN Ft IEA g,
Tgl ™ & F g 7 far o gwar
W IR @ T F AT AT FHAT g |
ot T@ ¥ TafaT & wEH g |
gwfa ot & ar =g 5 @l a @
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AFM I TR IAD T E T &
AT qET § | WAL BF A4y W9 F Ar
AR AT A SIS A qHT | AT AT
T wATET A AT FHAT | g@fAG FErIwA
® T T FF FL g9 A FT gIAT
Wi AF? G Em aw @ e
T® Faw agr | fafar & Fft 7 37
# AT ¥ ) 3w AL W W AR F AT
¥ g A F AT aEE & gETE

| W IW T & AMEIT qgEE 1 qAa

g g oF & fF 3T 7 & 7T 7 a6y,
AfFT F© bt a1 AT 2, FB T=AF
AT FgA % 2 | TATAA gW AR 5 T
WM gEa W oWw =fem fF
frg awg & gure fFm s asar 2,
A T @1 9fgC fF 47 ag aw
IETH ST AT AT /FAT § | =g
fF oo gz & AT W A ATE F
WET AT | gt qF QRIfwAEr, gt
BT G9F FT @3 & AT g, I A
&1 gar @ifgd | AfFT R T H
# @ A wEr & S | FAA §
WE § o gTEr O AR g3 A
FY & form &7 g AT 7370 | 97 AT
Yagaawa g | feowssht ¥ #7r oo
Thrre are lies, damn lies and statistics,
WX 4 aTq 39 # WY gAr w2
WE A ¥ GG H W G f 7 W/
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E AE X IEA A IA T g @
T 99 ga §E g€ a1 a7y Weat
4T AT gER feT w@a ¥ a9 q@m
AT T | Only 20 per cent of staff
have not reported for work. I%

w5 Jd T AT ET TS 1 IS
FITH 915 T1w7 & 77 femrar st @
F1 ? ®A A WA | AT N wiwE
T FT AW A1 A fFar wmar or
&q ®I 97 fear s ) oo mfsw @2
& O g1 a1 I8 St @ fwar I
HIT 4 7 Fgl 4 & 952% of the trains
came on time. g 7 Fgr WA fFWe have
succeeded in loading this much, this
much ete. g qFfAAT § T I F1 FHNFTC
FAT Afgd, W o FEE FT A ¥
FgaT wrgar § fF wgi 9F3 § 99 W
g fear s st 9z Twfaat §
IT F ErFIT fFar Smmar | |t
nafaat &1 = f/r faar gar
g1 &wg ag 31 ¥ srgm fw
wgi guTar FAerar § fEEr s
&1 ®IE gLAET AGT § q I@ HIA
F AWA qgT T WAZT K TE A
AT T TG T TTF 12§ H18 G
& OHAT | 3H FIH 71 $¢7 § g0 5/
a9 F TAMH A1 7 qAAT TGl F
HEART T HIEAT T@A 2 | Ve
SHRI B. RACHAIAH (Chamaraja-
nagar): Mr. Chairman, Sir, I rise to
make my observations on the Budget
presented by the Railway Minister
for 1977-78. Sir, while doing so, I
must congratulate the Minister for his
style in giving a new approach to the
railway administration. First of all,
he has brought out the streamlining

of railway administration and also
restructuring of the Railway Board.

Sir, it has been our anguish ever
since the donstitution of the Railway
Board that the powers have been con-
centrated in the Railway Board.
Sometimes, whether the Minister has
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control over the Railway Board or not
was the question both in this House
and in the other House Sir, as a
Minister in the Cabinet of Shri Morarji
Desai who was the Chairman of the
Administrative Reforms Commuission,
it is befitting that he has thought of
accepting most of their recomenda-
tions in respect of railway administra-
tion,

Sir, when I look into the structure
of the Railway Board, it looks as
though most of the important persons,
officers representing the important
Ministries have been represented.
There was an argument in the beginn-
ing that the Railway Board acts as a
Secetariat and acts as an adviser to
the Railway Minister. So it was
argued for its continuance.

[SHrr M. SATYANARAYAN Rao in the
Chair]

17.07 hrs.

There was no need for restructuring
or reducing the number. Since he has
come forward to reduce the number
and to re-structure, I extend my
hearty congratulations and extend my
cooperation also in his endeavour.

Sir, the railways are Known as the
second major undertaking which is
governed by the State Governments
in Asia and it is the fourth largest
undertaking in the world. I am aware
that the railways have to manage
nearly 17 lakhs of men in streamlining
the administration. The various pro-
blems confronting the railways are
more difficult and not easy to solve
them in a few months' time. But I
appreciate his approach and thinking
to decentralise the powers which have
been concentrated in the Railway
Board, and decentralisation mean¥
democratisation, giving more powers
and believing the officers and railway
men at the various levels. That will
not only help the railway administra-
tion in achieving the targets, but also
to quicken the decision-making pro-
cess,
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[8hri B. Rachaiah]

Sir, the railways have shown a
surplus in the preceding year to the
tune of nearly Rs. 85 crores. But this
year the Railway Minister, according
to me, has under-estimated the rail-
way receipts and also shown the ex-
penditure at a lower level. If railways
could wipe off this deficit of Rs. 61
crores in 1975-76 and also earn nearly
Rs. 65 crores in 1976-77, then where
is the need for under-estimating the
revenue receipts in 1977-787

It means that—according to the
statement made at the end of his own
speech—though he has not enhanced
the passenger fare and freight rate at
the present moment, he would appoint
an expert committee to go into the
fare structure and ratiorialize it. It
means that he feels that the expert
committee may reduce the freight rate
and passenger fare. They were revised
only a year back, and there was an
agitation in this as well as the other
House to reduce the freight rates and
fares. If that is true, then the estimate
is correct. If it is not, then naturally
we must get more revenue from the
freight rates and passenger fares.
Otherwise he may be diffident that the
Administration may not be able to
cope up with the expectations.

When the men who worked in the
Railways and who werée thrown out of
employment and who were retrenched
during the previous regime have been
reinstated, he must naturally get more
cooperation from them; and they must
be more patriotic and work hard. If
that is so, naturally the estimate which
he has prepared for getting a surplus
of Rs. 325 crores is not justified.
Therefore, my estimate is that the
Railways should earn more than what
they have done, if the same tempo
of work is maintained that has been
achieved in the preceding 2 months,
The Railways would get more than
Rs. 60 Croreg in the coming years.
The reduction ijn the Plan expenditure
to the tune of Rs. 20 crores seems to
be not reasonable, for the simple rea-
son that the Rs. 20 crores cut, accord-
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ing to the Railway Board Chairman's
press interview, has pot affected the
new railway lines; nor has it affected
the conversion proposals, but has
affected only electrification and dieseli-
zation of the locomotives. It is well
known that dieselized locomotives will
work better than the steam locomo-
tives. Electric locomotives serve
better than diesel locomotives. It is a
fact well known all over the world. It
means that we are going back from
dieselization to steam engines. It
means that we are pot going to have
a quick transport and a transport free
from pollution. Therefore, I feel that
the cut in this respect js not reason-
able. I would request the Railway
Minister to see that this is restored.

Regarding the new lines, as the
previous speaker has already mention-
ed, there should be a master plan to
see that industrially and economically
backward areas are served with new
lines. If that had been done, probably
many of the regions which have not
seen lines would have seen them. 1
hope the new Railway Minister will
try to do justice to those backward
areas in giving new lines.

Similarly, the railways are beset
with so many problems. One is the'
problem of conversion of the multi-
gauge into unigauge. More than 4292
kms. of narrow gauge and pearly 25427
kms of metre gauge have to be con-
verted into broad gauge. As long as
multi-gauges are there, there will be
difficulties of transhipment and delay
in quick movement. Therefore, the
process of conversion has to be
quickened. That has to be done as
quickly as possible so that there will
not be any difficulty in transhipment
and there will be quick movement of
both goods and passengers.

Coming to nmew lines, the Minister
was kind enough to mention the
Hassan-Mangalore line in Karnataka,
It was expected to complete by 1976.
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Now, it has been extended by another
two or three years. The initial mistake
committed by the Railway Board was
in not taking up the line under broad-
gauge; they took it up under metre-
gauge, in spite of all the preliminary
work done to take up under broad-
gauge. Instead of taking it up as
metre-gauge, if it had been put under
broad-gauge, one could have gone up
to Madras very easily in a shortest
route from Bangalore.” So, cven at
this late stage I would appeal to the
Railway Minister to see that this
metre-gauge line is dismantled and
the broad-gauge line is taken up
straightway so that this backward
area may be benefited.

Another important work the hon.
Minister mentioned was the conversion
of the Guntakkal-Bangalore line. This
work has been going on at a snail's
speed. I do not know whether the
railway administration would be able
to complete it by the target date,
because the amount provided is very
little. There is a lot of transhipment
difficulty in Bangalore, because of
which there was representation from
the State Government as well as mem-
bers from both Houses of Parliament
for the conversion of the Bangalore-
Mysore line and connecting it to Erode.
I remember the State Government
have come forward with a proposal
that they would supply the sleepers
free of cost and also take initiative to
acquire land required for the laying
of the line at the cost of the State
Government. They have also agreed
to make good the loss in the initial
stages, if there are any losses. Mysore
being a backward city industrially, if
you connect Mysore-Chamrajnagar
with Erode, you are connecting two
States, which you would be helping
a very backward area. I doubt whe-
ther any other State has come for-
ward to give so much -assitsance “or
the conversion of the railway line.

Therefore, I request the hon. Minis-
ter to see that it is taken up. I ex-
pected it to be included in the present
Budget, but even now it is not too late;
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I hope he will be able to see that re-
appropriate on takes place and that
this line is taken up.

With regard to accidents, he was
very anguished to make a statement
in regard to the unhappy accident that
took place in Tezpur. Every year we
find that accidents take place in one
place or other. Usuully, in accidents
the human factor is the most impor-
tant thing and, therefore, the men who
handle these railway lines have to be
kept satisfied and encouraged; but at
the same time also those who commit
mistalkes should be dealt with pro-
perly.

Government must run the railways
as a prudent businessman, but there is
the element of soecial service also in
it. To that extent they lose their
revenues. Naturally, like any other
department, they have to cater to the
requirements of their staff, also, but
they are duty bound to provide ameni-
ties like water supply, resting rooms,
toilets etc. at the raiiway stations to
the travelling public. I am happy to
appreciate the thinking of the hon.
Minister in planning classless trains
for the common people and also for the
proposal in providing them costless
cushions. These are all the new ideas
which he has given in the Budget. He
has also made a categorical statement
that he would not give extension of
service to any officials unless they are
technical people who cannot be replac-
ed. This is a welcome proposal. It
will help unemployed people to a
certain extent.

Therefore, it is a good policy which
he has proposed and I wish him god-
speed, We will support whatever good
work and good proposals that the
Janata Government comes out with.
We are here not merely to criticise
them but also give them constructive
suggestions. Here is an example that
the opposition is extending its co-
operation in all this good work. Only,
when they do something wrong, we
are here to point it out to them, and it
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{Shri B. Rachaiah)
is for them to rectify their mistakes.
Otherwise, they will have to go the
same way that the Congress has gone.

st T afwss  (wleE):
qaTefa #ga, & 3@ wdY St 7y qogaw
AT J|T AR f—IRA U
g7 sfe-ar wmw fan, 8fe o=
qzq a1 FH I { 7 femmar | oF
T & s ¥ af@r &1 3= &< faqr
gAT I Wl wgeg A aomr g fE
TZ U FT A T L) F A qAAZ 8,
T § 32 FUT VT § 3 =T TG
g1 gg Y qamr o g fe oo w
TR AT AN, WA §, I A
ferpe |1 &R w@r omW@T &
froet aeFx ¥ IR FE TFAH
A 4, S9 & fauw ¥IW
Fraargat # 4, IT AT A AGH
% sy faarmr & 13 s
T geer qa §, At far Y
wHT §% 0% I @ wig, fomsr
IR I@ATEAT | wg g mm @ f&
HEdY HgIew I HWr FAT 9T gHIST
¥ IR F5 ) AT H9A mF AT OF
T of s & o ¥ §ar wgEw
FIWE F aaa ¥ T 7Y,
qg-oe wafadwT F § | 99 @0 F1
W Yo gfew e fafeearss far
a1,  ¥T 9 @M T W g,
ofFw gae dfag «id @ &)

Famfas wErT |, slemER | 97 &
& gmar g, OF a3q asv ArETE T
oot agsw AN awrga o1 @
g ® wt mey ¥ m fEw
e fF wlgETE, e |77 g
% fF ey saquas WA
SR A W adw gl fm A { A F
oY ST FE AN g S I & gl
fesr g p oY @r et & wlaT-
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I geefeae ofar & s € ar a=w-
], 9949, FHEI AL AT A AW
w1 8, 99 & fag ot 37 afade mo &
T IEr § Fq@ha A F WS
# qgAT 9T AfEw | qW aEA R
fF 4 mew T o AT 4 AR
¥ W wew wfemi ar @D
mfgar @@l 9T T@@ F FAT |

TF g gAE g AN g g
feelt g ok Ao aF v W
wiRfeda stfaram g
& WY oA § qy ifge | oW a@)
¥ g g a A #§ el
I § ST TR AW Fgiae W
FT famramg, ar«wn s aga w@=
g §FaT § A ATETr & Aw @ |
i oz g 1 faort & s fofen
FCA e E, &Y 3§ 9T At e
I Y =9 gFEAr F1 @ A fEger
mfrgs & T ¥ At F ww Ad
WEET qaTH FY FAT FIT |

E;;mﬂ'r e fear mr 2 &
WIS TAAM R I T A
¥y FT F FWA gUmAA R
fear <o 1 3@ & IS0 AT a4 gt
gt 1 FwFEm wAg dfE
ars ot fafedY ¥ a@a F39 £ a9
wHE  d asq F fFar e, feR
e frar s, @1 9gg wwer
Zrm | SAar gt & agr Arfd g #wi
@ qaamm § fFow gar fe
T Y W FHaE gin ) A & afaw
9T FTH F AT A1 FHATY F , S
AT AN FI7 A § W A mfzar
9 =AF qTd AAMET R, IF FY 470
TN F ST HS A A GAT WK G
oI T ¥ | A FEIT AT
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wifaww ¥ @} %@ arfwai ¥
AR AW S w
T FHE oz foey o=l ¥ o
ffar &, o8 &t =g ¥ Wk =m;
Y T T W & 9g IR

“qaT TET A AT A AT T oY
TH ¥ EF 7 Ag i@ &)

# a3 9% 77 ot WS F7 2T @A
T TG T AT qg AEA & Av A

‘ST 4T @ ardEY & g ETA™
TR €1 @ AuAr Famw §1”

oY F I FAgT q@ gAT & AR
AT A @y gaeser
fear 2 | Nepass Famgar g
R T 9% AR ge §
T A AT & A qFA 1 (haw &Y
A F T FHA F, T W A
ST 20 AT 7 gEUS F7 faqr, @i
# far | agge gaAW F WA
#am 1 maw iffamiiiw
¥ Tt @r grY 1 gare 5Et "AgRy
qX #IFT it @@ W & @
¥ @ ¥ e Wk ofE
faedt 341 & wok § @1 & woE
g AT g | 99 A qR A
SO, &7 IT FT §EANT W gH
frm o dfer ok 391 & s
GFaafAe! ATQ | IW AAT G FEHIL
Wt dF R ¥ el W AT W
X T X AEA | AF GiW AT OF
A A AE § 1 OF TH ORI
aEE 5 A F M F A AN A
AR mE AF saw e T IW
¥ A AERA Qe FMEF @@ T
A wg

“Thank you Mr. Buard, you are
exactly on time. The Guard threw
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away his hat and said: ‘Well it is
yesterday's train.’”

ar w9 geeufat § T
ot T &y Y el @ R F A 3T v
o€ & dequfafe ssd am @
afeT <@ & a9 AT AT g o
T IEAL | FEHH U FE 2|
T WX AW I T wT 50 46X ¥ o7
309% Huwaww § | x@ awz ¥
AR W Wt X wYE wrer A @
i Sz om foge St v = ww
T fr ¥ | T aT ¥ qEeE 4%
FOEE Iz § 1 W ¥ @@ fag
g & fr oAl wdem & der A
FT @ 39 ¥ ot wfaw mET IR
T arfad @ ¥

§ o9 T @ owEr A Ay
Heleg  #1 7% faemAr &% q9ET o
AT AEAT F | oeae feet & ey
FOF IAFT ¢ | TZ g
# SiEER, &@@I ¥ A6 %
wE & | avwT ¥ @gi 97 3k O
T & folr wE acEw T A 2
¥ | T way ¥ agi 99 W fRar o
IFT | TW TE O I FT qEq
CEls O I LS U 1
TN A FORETR SE, T
WFIAT OF g q O dved & WA H
IR FT WO | AT qeEw o
gwt (go dro ) F qF BIE T Heao
¥ €T H¥awe F7 faar W@ AT W
o O 9 gw @ e o w1 fE
fiw o yom FE@ ¥ fee
yaqa F A9 T I W P @
it AFEaefar & 1 WA
uF W faw ¥ § a1 98 Teaw-gal
AT A AE F AR AN
o Afiee AT AT |
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IShri B. Rachaiah)
is for them to rectify their mistakes.
Otherwise, they will have to go the
same way that the Congress has gone.

it wwaR afms  (wdeEE):
Toafa wEEE, & 3wy =Y wy qowaq
T qUTE AT ATRAT E——IHIA  UH
aga dfeaar wmaw fan, 3 o=
@A FW I FH I frmmr 1 @
T & g § sfem  # 3= o famm
gATL 39 Welt WgRw A At g fE
O 91 T 9 7 &) Y A0 a2 §,
9 H 32 FUT W4 § 53 12T 449
grag W aamrm g fFoshvwmw
FA q AR qAHAT §, IT FT
fearedi #1 @A @ omwr @
froelt st 7 SR @ TEEE
e 41, I & fEFH‘F L
arru'arf‘gur Fr o, 3§ #ramw
o wramafammmr ¢ 13 o
FzT wee ara g, Afew fax oY
T §Y 0¥ F_A @ ww, fomer
5% ¥ar g (EER- et
HE HERT I AW FAT 9T gHIEl
T O F4 | AL AU g% A W1 OF
I o Fw ¢, oY AT Wer wERw
FTWE § THETF A G A
g gEifaded & § | S An &
WY YT 3fem zr fafeearss far mn
ar, 39 9T F£B W TG A7 G,
Ser FAN Efae a@idr @ )

warefa W , wlwmETR | gt
¥ qrarg, UF 337 437 AT TR
AT agEw F W aETEN A @
g g wmEwr ¥ m@ fEE
FEM  fF wlemEE, 99Ed A ugr
7 fr R W) AqT aE SaRT A
s A A AR g A QY AW &
A A AT AT E AT 9 &1 gt
fasr wx ¢ 9 & feost & =T
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arx  gesfeas ofar § # £ ar Io99-
TG, q9ad, FET AR AYT ¥ AW
w1 8, 97 & fog @t 2 afq@w o &
T § Fmhg W F AR S
F qEET IET AAGE | AH TR §
fF weft wEigm & o AR F49 6R
% WX wew wifewr ar @A
mfert g 9 T F Fw AT |

THFEEI AT A @ e
ferelt F mqm oAl s A% EF ®
wiefetmm s famrsam mgam
1 WY wAe & o7 Ifge | fom @@
¥ aiaR e e
P 2, SH A AT qEgi AT W
#T faarsmg, qvaw Faga wE
g aaT § WX mTEET &Y AR € 0
ix wWog g 1 fawet £ w fefen
FTA qET 7, &Y 99 gL afEAr FTH
TN E I FFdar §1 oz fEaAr
gifrgs & 5@ & T F owy A&
WERA aAT FY FAT FI4T |

T W gaE fam o @ &
T FT A gEAM F IH AT A qAIE
¥ F9  H F AWA ACHEA
fear w0 | W ¥ TS AT FFEAT HST
gt | FaAeAT Wag g WA
aré a1 fafaedt & gz F39 #7 I9w
A diI 9Tz 1 fFar sme, feq.
= B wm, At @gd weer
FIT | AT 9T #7 agr A g HiK
g8 g & fF e dar fer
T At gwW smaE gim ) A & afaw
qT FTH FLA qier o FAIY § , S
AT I T AT g AT Y arfeEt
qX 9F7 a1 gAfE §, I & aral
FTF @0 A6 qE & gAT WK G
W 50 ¥ Al W wrAET e
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aifaes & gat % qifeai ¥
/I AT @ Naaw
awe ¥, o foed gy o g
fFar ¢, 9 #t =g ¥ Wk @
S JER A9 ;AT & qg IR
Mawg ¥gF & 3w g A
%ﬁﬂﬁl’ 3 :

“‘qaT 7E ag gFIwT Y AT FATAE AY
T Y@ wel qg et &

# a3t R ag Fr o FLIMARAE F
qar TE @ § Ag ATAN @ AT A ¢

“STRTET 3T @1 aTdET F 6T 55T
TAE 1T @ A FawT w1

oY F AW FagT o gwT ¢ AN
¥ o7 gFAEFE wA gawser
fFrr 2 | NIpardFaMgA
R &= % faRAewT §w §
IT A WY AT A EHA g1 e &
M F qAT FIA F, T WA H
MU ZQ AT ¥ GEEE T faar, a@ter
T fear | agge @A A & @A
Foam | midw fFFEiidiw
¥ Tt @ @t | gET war wEr
2k g Y A welr  arn
¥ g ¥ et AR o
fagedt ZAT & q@A ® @ & FOAE
AmaEt & WE Ay gL a
oA, &1 IT &7 qANT WY W
fasrmr o Ffedy w1 41§ samar
GFIATAEY WG | I qHG I AHFR
W @ I F Sl /I AR A
N aFa AN | P wmE AT CF
a9 A A &1 UF W K
argd 5 a9 & AMET F AN AE T
e md HF savrwm TE : IW
Fae FERA ATFAMEF I T
HIT Fg

“Thank you Mr. Buard, you are
exactly on time. The Guard threw
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away his hat and said: ‘Well it is
yesterday’s train.’”

ar sToFr i ag qaefafe @ @y
ot QT &t &Y awdlt § 5 F Fr 37 W
o1 & 1 geaufafe weet A @
A5 gw ¥ a9 @@ wrOw g oy
qEa €A R | HEHH Hwa TE & |
W W AT 37 9T AT 50 47 FTw
3098 Hgw awd § | W@ I ¥
AT I HaAT F S wrer A aImv
afF e wH fege 6 fiv w F%
T # ¥ ) W AT ¥ I g
A@EE awe g 1 W ¥ 7@ fag
grar & fF uer Agiew & ST A
aHF ¥ 99 ¥ off wfaw e AR
Foe wfad @@ & |

§ ®99 TeTd T CHST A HaAT
WY F AT fawAr FT woAr AT
T Jgar g geae faet & A9
FOF TWHE ¥ TZ F@r
# GleEE, QT § AW &
g & | s ¥ gEr 97 3rd 9
T & for FEargw TR w1 @
% | = wray ¥ ggi /9 A fEEm oo
IFE | %@ I O T & A
CEI O S LR AR
FAT & A FOIER TFA, AT
SEIA O Agd a5 I ¥ A FTH
IR FT WO | T TEET &
Qﬁf({oﬂo]ﬁ@gﬁhw
¥ w0 ¥ a7 fan ww At 9w
e ww waw @ & feel
¥owgm ¥ A T A W AR
Wiz AasEasfawr & AW
oF @ faw 3§ Y ag werEw-aet
oy aT o § AR WA
mET  dfred QoA s QAT |
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[# ag afmz]

TA AT ¥ W9 & TE 9 &1 A
EE wEA A A | T F garar
feeeft o areht adfafas v oY
T FER RN | OTW ¥ v I
o § foooft & wqr & frw gfeg-
frdme Wt @ ofgg | 27 I
wafde gfew sw@mrafeq 1 =
arzq 9T feeftamad &Y W #
TUET AFAT-AET FAw & |

qgr 9T UF @ & faer Y
far ¥ arda & S AEarg |
faeelt & 1 wo ¥ amdA fawmr Ty

§ ag s o= & =3 W faemr

WTEd & | FEFAT H W A/ qTavE
WA i § 1§ o fs

S X fFamadgarr & 1§

Tg W wgf aHar R feer | woew
v Iwe fawrr wifsew ¥ av
T A Szam s g e
T F I § TR FAEEE A IqY
T A A1 AgT TT AGHT 31§ G
TAMW &TFH 2, FA4E FCT W G981
wefema grit )

e ® § 3 Wl F1 a9 gewan
T ¢ % S oF o A st
e 9w fFar A S§ # mAwgel Ak
aifaal et #1 q@n go w1
WIT @™ F1 F1E gqmq 781 fFar @)
% 3% W A9 ¥ TR AW a9
M FW U TAEER | OF
FWam ¥ fom o 3% AR
g 5 3 widm e w1 et
g ¥ fg arsfefes 0% & o
FT TAGNT FT | ST ATE " 42
gud FomFmr Ffeq sl z@w
weE &) I T fEmr &
asgl EFT | W M I ¥ qegm

A W AT WA | wW g AT
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fr wgm agm i g Al
FH & WAW AWM F2
T FTFH § | T AT
Ty &

=i
4 4 4

T weet & gy § AaFy I4q7€ TAT
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SHRI V. M. SUDHEERAN (Allep-
pey): Mr. Speaker, Sir, I was listen-
ing patiently to the speech of the hon.
Railway Minister to hear something
unique, as he himself told the press-
men a few days ago, but to my de-
appointment and of course to the dis-
appointment of others too, nothing is
unique but on!y a projection of the
glory of the previous Government.

I cannot see anything new in the
Railway Budget except the reduction
of the platform ticket rate. I am sor-
ry to say that the hon, Minister with
all his commitment to a Gandhian
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and socialist values, contributed noth-
ing new,

The well-said idea of classless trains
is not new. The Cochin-Delhi Jayanti
Janta is the first introduced classless
train in the country. A lending lib-
rary having books and magazines is
functioning in it. Credit goes to the
previous Railway Minister for starting
classless trains. Anyway I welcome
the promise for more classless trains
made by the Railway Minister in his
speech. When you take up the prio-
rity, it must be on the need-based ang
not on pressure-based angd no doubt
you will agree with me that down
South needs more Janaty Expresses,
especially Bombay-Cochin and Delhi-
Cochin sectiens.

The Railway Budget is quite disar-

pointing as far as the people of Kerala -

are concerned. Development of rail-
ways in Kerala has not received ade-
quate attention in the past. Kerala
has only about 900 km of railway lines
out of 60231 km jn All India. The
Railway Minister has neglecteg the
State of Kerala. No budgetary provi-
sion is seen for the well-deserving
railway lines to be taken up in Ke-
rala. We are not at all gatisfieq with
the sugar-coated ang vague prorhises
made by the hon. Minister regarding
Emkulam-ﬁlleppey lire. The cons-
truction of Ernakulam-Alleppey line
must be includeqd in this Budget itself.
It ijs one of the vital railway projects
of Kerala. I would like to highlight
some of the important features of the
line. The length of the Ernakulam-
Alleppey line is 51 km and the esti-
mated cost, as assessed in 1976 by the
Ministry of Railways, is Rs. 455 lakhs,
A return of 18 per cent is expected
on the investment.

The Alleppey railway line, when
constructed, will serve the most popu-

lated area of the State and also one
of the most backward areas. The den-
gity of population in this belt js 1128
persons per sq. km. as against the
all-India average of 178 ang Kerala's
average nf 549, Since 1951-52, there
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had been persistent requests from
the State Government and people of
Kerala for extending the railway line
from Cochin to Alleppey. It was an-
nounced in 1951 by the then Prime
Minister of India, late Pandit
Jawaharlal Nehru, at a public func-
tion at Alleppey that linking of Allep-
pey with Cochin by rail wouid be
included in the Third Five Year Plan.
Subsequently, various representations
were made to the Ministry of Rail-
ways urging the construction of this
line on a priority basis for the speedy
development of the backward district
of Alleppey and taking into account
the immense development potential
of the area.

This coastal belt js the centre of
coir industry, coconut plantationg and
fisheries.  Mineral sands and glass
quality sands are alsg available in
plenty in this area. Alleppey is also
the Headquarters of Kuttanad, which
is one of the important rice-producing
areas of the State and there is consi-
derable movement of rice out of Kut-
tanad and fertilisers and other inputs
required for rice cultivation in about
50,000 hectares of Kuttanad have to
move into that area.

The urgency for constructing this
railway line has come up now mainly
due to the setting up of three major
steel industrial units in the area bet-
ween Ernakulam and Alleppey, for
which Letters of Intent have already
been received. The location of the
three major industrial steel projects in
the coastal belt between Ernakulam
and Alleppey was decided based on
suitability of the area and the avail-
ability of land, water, terrain of land
with proximity to Cochin Harbour
from where the items could be export-
ed to foreign countries, The State Gov-
ernment alsg intepd to explore the
feasibility of exploiting the rich silica
sand deposits available in this coastal
belt with immense export potential.

Alleppey is the cradle of eoir in-
dustry employing about 2 lakh per-
sons. Out of 1.5 lakh tons of coir
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products, about 45,000 tonnes are ex-
ported to foreign countries earning
about Rs. 20 crores per annum in
foreign exchange. Fishing industry of
Keralag is also concentrated in this
area.

It is possible to increase the foreign
exchange earnings from coir and fish-
ing products if rail transport, which
ig cheaper than roaq transport, is pro-
vided from Alleppey to Cochin Har-
bour,

To the south of Alleppey lies the
long belt of valuable mineral sands
containing monozite ilminite and al-
lied products. Titanium industrial
complex in the State public sector
costing abjut Rs. 70 crores approved
by Planning Commission and Govern-
ment of India is proposed to be located
in the coastal belt of South of Allep-
pey. The Indian Rare Earths Ltd. also
operate in this area, The export earn-
ing of the new Titanium complex
and Indian Rare Earth would come to
about Rs. 10 crores per annum. The
Ernakulam-Alleppey line should be
extendeq to the South of Alleppey via
Kayankulam in due course and that
will be of great advantage to both Ti-
tanium complex and the Indian Rare
Earths.

Ag the Railway Minister is aware,
the Kerala Government has taken keen
interest in bearing the cost of more
than Rs. 1 lakh for traffic and engi-
neering survey and offering the sup-
ply of Government land free of cost
and also wooden sleepers for thz line
costing about Rs. 30 lakhs. The Minis-
ter had also congratulated the State
Government publicly several times.
The people of this area have also come
forward in a big way offering free
man-power as ‘shramdan’ for the un-
skilleg labour. The Kerala Youth
Congress hag already offered full
man-power needeq for the project,
and particularly with reference to the
formation of land army, I am happy
to say that Kerala is unique in its
mass movement. The Kerala Govern-
ment hag initiated construction of
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Kallada Irrigation Project with the
involvement of the people and have
constructed major part of it. So, I re-
quest the hon., Minister to have a
token provision in the current Rail-
way Budget of 1977-78. The maxi-
mum provision that may be required
by the Railways for this new line
may not be more than Rs. 30 lakhs
during 1977-78 ang that amount is re-
quired for the preliminary expenses
for the construction of a major rail-
way bridge at Mattancherry near
Cochin, which may cost about Rs, 2
crores and which requires about 2
years for construction. The rest of
the work could also be done simul-
taneously in 1978-79 and may not in-
volve any major time-consuming
engineering problem as the land is
flat and the soil is sandy ang the con-
struction of the embankment for lay-
ing the line will be comparatively
easy work,

'Considering all these points I once
again request the hon, Minister to
include construction of Ernakulam-
Alleppey line in the current Railway
Budget itself and to do justice to the
people of Kerala,

Another jimportant railway line to
be taken up is Kuttipuram-Guruva-
yur-Trichur line, Guruvayur being a
famous pilgrim centre attracts thou-
sands of pilgrims every day from all
over India. I request the hon. Mini-
ster to take urgent steps to sanctisn
the line,

The Tellicherry-Mysore railway
line is another important provosed
railway line to be taken up imme-
diately.

The scope for electrification of rail-
way line in Kerala is very high h?-
cause of availability of cheap electri-
city. Steps may be taken to electrify
Kasargode-Ernakulam and Trivan-
drum-Cochin railway line. It will be
very much economical also.
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Another important point I would
like to mention is the alarming in-
crease of rail accidents. The rail
accident at Gauhati and Kattppadi, I
think, will definitely open the eyes
of the Government. This is the
country which has the greatest tradi-
tion of resigning the Railway Minister
after taking all moral responsibility
of a rail accident. I am referring late
Shri Lal Bahadur Shastriji who
resigneq after Ariyallur rail accident.
I woulg not like to go to that extent
that the Minister should resign but
the Minister must be aware of e in-
creasing number of rall accidents and
alert himself and his Department to
take immediate precautionary mea-
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sures to avert accidents so that the
security of the passengers is ensured.

Sir, with these words I conclude my
speech and I oppose the Budget.

18.00 hrs,

BUSINESS ADVISORY COMMITTEE
Fms REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Sir,
1 beg to present the First Report of
the Business Advisory Committee.
18.601 hrs.

The Lok Sabha then adjourned till

Eleven of the Clock on Tuesday, June
14, 1977/Jyaisthe 24,1899 (Saka).



